. . Thursday, April 29, 1965
Third Series, Vol. XLI, No. 48 Vaisakha 9, 1887 (Saka)

LOK SABHA
DEBATES

(Eleventh Session)

(Vol. XLI comtains Nos. 31—40)

LOK SABHA SECRETARJAT
NEW DELHI

Price: Re. 1-00



CONTENTS

No. 48— Thursday, April 29, 1965/ Vaisakha 9, 1887 (Saka)

CoLUMNS
.Qral Answers to Questions—
*Starred Questions Nos. 1076 to 1078, 1080 to 1082, 1085
1086 . . 1174785
Written Answers to thlom—
Starred Questions Nos. 1079, 1084 and 1087 to 1096 . 11785—92
Unstarred Questions Nos. 2759 to 2806, 2808 to 281 I, 2813 to 2818
and 2820 to 2823 ‘ ] 11792—830
Papers laid on the Table 11830-31
Estimates Committee —

Eighty-third Report . . 11831-32
Public Accounts Committee—

Thirty-eighth Report . . . 11832
Committee on Government Assurances—

Third Report 11832
Demands for Excess Grants (General), 1962-63-—

Statement presented 11832
Representation of the Pcople (Amendmcnt) Blll—fmma'uced 11833
Demands for Grants . R : : i 11833—981I,

11984—12006
12010—26

Ministry of Food and Agriculture . . 11833—981,

11984—12006,
120I10—26
Shri Radhelal Vyas . 11835—41
Shri Balakrishnan . 11841—44
Shri Brij Raj Singh . 11844~5s
Shri Jena . . . . . . 11855—59
Shri R. S. Tiwary . . . . . . 11859—66
Shri Alvares . ; R . . . . 11866—72
Shri Reddiar . 11873—77
Shri Chandriki . 11877—83
Shrimati Satyabhama Dew . 11883—86
Shri Narendra Singh Mahida . 11887—94
Shri Shashi Ranjan . . 11894—900
Shri Sumat Prasad . . . . 11900—06
Shri Vishram Prasad . . . 11906—1I5§
Shri Lahtan Chaudhry i . . 1I19I5—I9

*The sign 4 marked above the name of a Member indicates that the Question

was actually asked or the floor of the house by that Member.



(ii)

CoLumns
Shrimati Shashank Manjari . X . . N . 11919—23
Shri R.G. Dube . : . . . . . . 11923—26
Shri D.R. Chavan . . . . . . . 11926—42
Dr. L.M. Singhvi . 11942—49
Shri Inder J. Malhotra . . g . ’ . I1950—54
Shri Jagdev Singh Siddhanti . . . . . . 11954—59
Shri Balgovind Verma . . . . . . . 11959—66
Shri K.N. Pande . . 11967—72
Shri Warior : . . ‘ . . . 11972—76
Shri P. Venkatasubbalah : . ’ . . ; . 11977—81
Dr. M.S. Aney . . . . . . . . 11984—87
Shri Maniyangadan . . . . . ' . . 11988—93
Shri Onkar Lal Berwa . . : . ; . 11993—97
Shri N. N, Patel N : . i . i . 11997—12003
Shri Gulshan . . ' . : : . , . 12003—06
Shri K.N, Tiwary . 2 . . . 12010—15§
Shrimati Ganga Devi . . . . . . 12015—20
Shri Shivaji Rao S. Deshmukh . : : : " . 12020—2§

Reported Ceuse-fire talks on Kutch-Sind border . « « . 11981—83
12007—1I0



LOK SABHA DEBATES

11747
LOK SABHA

“Thursday, April 29, 1965/Vaisakha 9,

1887 (Saka)

—

The Lok Sabha met at Eleven of

the Clock.

[Mg. SPeAKER in the Chair]

ORAL ANSWERS TO QUESTIONS
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Shri S. C. Samanta: May I know
whether the foreign exchange that
we get through the Aid India Consor-
tium is allotted apcording to our
requirements or whether they have a
say in the different projects?

The Minister of Finance (Shri T. T.
Krishnamachari): Broadly, they try
to meet our requirements. It is not
the rrojects that are considered by
the Aid India Consortium, but the
policies behind the projects, and
these are explained to them. I would
like to add to what my hon. colleague
has said that there is no reason to
be dissatisfled with the aid promised,
‘though we had outlined that what we
would need would be about 1260
million dollars. We have taken into
account that some of the promisas
made would spill over to the next
year and a commitment made would
help the projects.
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Shri P. R. Chakraverti: May I know
whether a substantial portion of this
aid can be used in the form of non-
project aid to finance. Imports for
maintaining the Indian economy, and
if so, what the terms are?

Shri T. T. Krishnamachari: During
the last year about 49 per cent of the
aid was in the shape of non-project
aid. We have been asking for a lit-
tle enlargement of this sphere. 1
think that these matters will have to
be decided by bilateral talks, and not
in a talk in the Consortium.

Shri Subodh Hansda: As I under-
stand, the full requirements of
foreign exchange needed by us have
not been met by the Consortium,
May I know whether this will affect
the rest of the period of the Third
Five Year Plan?

Shri T. T. Krishnamachari: As I
have said, the amount that has been

given is more or less the same as
last year. There has been a slight
difference in regard to the amount

given by Germany, but that has been
compensated by other sources.

I have indicated that our rough
estimate was 1260 million dollars, but
some of these are supposed to be
commitments which would spill over
to the next year. I do not think that
our present requirements in the last
year of the present Plan would be
affected adversely because we do not
get all that we wanted.

Shri P. C. Borooah: May I know
whether it is a fact that the loans
that would be given by the Consor-
tium would be carrying a higher rate
of interest than what is chargeable
for the IDA loans and if so, why?

Shri T. T. Krishnamachari; Natural-
ly, the International . Development
Association gives what are called soft
loans. The World Bank gives loans
which are not soft but which are
extended. The loans from the USA
have a longer duration. Outside the
Consortium, whatever we get from.
Soviet Russia also bears a lower raie
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of ‘interest. But these loans vary
from country to country. Some of
the aid promised is rather in the
shape of commercial aid. So, it is not
possible to ask people who give the
loans to conform to the pattern of
the IDA loans which are pronounced-
ly soft loans.
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Shri P. YVenkatasubbaiah; Before
sanctioning this particular loan by
the Consortium, has our performance
in respect of utilisation been scrutin-
ised by a Committee? If so, what is
our pevformance in relation to utili-
sation?

Shri T. T. Krishnamachari: There
is no question of scrutiny. We give
them a report of our performance in
respect of utilisation. I am glad to
say that during last year our utilisa-
tion has been the best so far,
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Shri Kapur Singh: Is
substance in the prevailing appre-
hension amongst intelligent people
that our foreign debt liabilities are
almost about to cancel out our sur-
plus GNP? 1If so, is this policy of
growing fat by eating your own tail
going to be abandoned or going to be
persisted in?

Shri B. R. Bhagat: The whole thing
is a figment of imagination not borne
out by facts.

there any-

Shri Warlor: Have any substantial
changes been made in the terms of
repayment of this loan from those
loans which we had contracted ear-
lier?

Shri B. R. Bhagat: The exact details
of the loans will be worked out when
we enter intp the agreements in the
course of the coming months.

Rural Industries Projects

ot
( Shri 8. C. Samanta;
Shri M. L. Dwivedi:
Shri Subodh Hansda:
Shri B. K. Das:
Shri Abdul Ghanl Goni:
Shri P. C. Borooah:

Will the Minister of Planning be
pleased to refer to the reply given to

*1077.
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Starred Question No, 359 on the 4th
December, 1964 and state:

(a) the location of the forty-five
rural industries projects in various
States;

(b) whether their annual progress
reports have been called for and
scrutinised;

(c) whether some difficulties have
been referred to the Rural Industries
Planning Committee: and

(d) if so, the nature thereof?

The Minister of Planning (Shri
B. R. Bhagat): (a) The list of the
areas selected for 45 Rural Industries
Projects in various States and four
Union Territories is placed on the
Table of the House. [Placed in Lib-
rary, See No. LT-4304/85].

(b) Annual Progress Reports end-
ing March, 1965 have been called for
from the States and are expected to
be received in the Planning Com-
mlssuon by the end of April, 1965.

(¢) and (d). Since Progress Reports
for the year 1934-65 from the States
have not been received so far, it is
difficult at this stage to indicate the
dificulties, or their nature, encounter-
cd in the implementation of the pro-
gramime.,

‘Shri 8. C. Samanta: Each rural
industrial project consists of several
CD blocks whieh have their own
budget for rural industries. May 1
know ‘whether there is any conflict
“between this project and the block
development areas?

Shri B. R. Bh'ant: The organisation
acts at the field level and sees that
there is no such conflict.

. SBhri §. C. Samanta: May I know
whether, before selecting such pro-
jects, due consideration is given to
the availability of raw materials and
other things? May I know whether
political considerations also have a
place?

APRIL 28, 19685
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Shri B. R. Bhagat: The list fhat I
have placed on the Table of the
House will show that it represents
the entire country, and that the
States selected these areas. All these
considerations of availability of raw
materials, infra-structure and other
facilities, concentration of population
etc.,, had all been gone into. Political
consideration should not come in
normally.
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Shri Subodh Hansda: There are
State-level committees for these
industrial projects. I would like to

know which are the interests repre-
sented on these committees.

Shri B. R. Bhagat: It is an officials
committee of the Government. There

may be some non-officials who are
known for their interest in social
work and other things. They may

be there.

Shri P. C. Borooah: May I know
whether the rural industries opened
in the co-operative sector are suffer-
ing for want of availability of raw
materials, and whether some arrange-
ments are going to be made for mak-
ing raw materials available to them?

Shri B. R. Bhagat: That is an
industry outside this. There is the
general question of shortage of raw

materials available to small-scale
industries even in the co-operative
sector, for which the Minister of

Industry has said that a committee
is looking into it. But in this thing,
one of the considerations is that
local raw materials should be avail-
able, and therefore that question
should not arise in a project of this
nature.

Shri Surendranath Dwivedy: What
is meant by rural industries? Are
there particular industries which will
be in the rural areas, or whatever
industry that is there in the rural
area is called rural industry?

Shri B. R. Bhagat: The scope has
been defined. The object of the pro-
ject is that industries in the rural
areas should be based on local raw
materials and tapping local talents

ot wadw ek fegvh © w7 WAl
¥ A graTTar IANT G99 & G T AT
wre, WA & oy F oy v oy, 7
T, et ot aw@ & o g § 9N
INT FQA & fAg o IAHT IgET AW
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Shri Balakrishnan: May I know
whether these industries are started
in the cottage industries sector or in
the mechanised industries sector?

Shri B. R. Bhagat: As I said, we
have not yet got the full reports; We

will get the reports and we will
place them on the Table of the
House.

Shri Shashi Ranjan: In Bihar this

project is being run at three places;
that is also mentioned in the state-
ment. This project is run there since
the last three years or so. May I
know the total expenditure on this
project in Bihar and the percentage
of progress made, and may 1 also
know whether the Government is
satisfled with the progress made?

Shri B. R. Bhagat: 1 have answered
in the main question that we will get
the report. '

Shri Shree Narayan Das: May I
know whether the Planning Commsis-
sion has itself taken over the adminiy
stration of these projects, and, if s,
why they have not been given to the

Industries Department? What are
the special circumstances in which
the Planning Commission has taken

over this administration?

Shri B. R. Bhagat: The administra-
tion has not been taken over by the
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Planning Commission. The whole
organisation, is that there is a steer-
level in which all other organisations
and departments are represented.

s gow w WA : & g IR
|rgaT g a5 ag o 45 ¥ 7 T § 9
fare e Trogl & § ST AT 4H FFH
# g9 T O & gETT Wy ¥ fF
farer W 9% 48 T9H B AG 7
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fear mr g

Benefits from Planning

+
Shri Kapur Singh:
Shri P. K. Deo:
*1078. 9 Spri P. K. Ghosh:
L Shrl P. R. Chakraverti:

_Will the Minister of Planning be
pleased to state:

'(a) whether’' Governtnent's atten-
tion has been drawp to the statement
of Chief Minister of Maharashtra as
reported in. the ‘Patriot’ dated the
189¢h . January,- 1866 that planning
shguld. be -sa designed that people
may gtart getting: benefits after the
expiry of five years; and

tbii it s6, t’he reaction qf Govern-
:mmz v{s-a ins ;‘he Fourth Plan?

The . Mimister-of . Planning
B. R. Bhagat): (a). Yes, Sir.

(8hri

"(by*Th Y¥hé Mettorandum of the

Fourth Five Year Plan, which is to
serve as a basis for. further work on
the, fog-mulation. of the Fourth Plan,
due ‘emphaasis -has been -laid on the
measures to -be adopted to secure
wherever  possible  benefitsjoutput
from the imitial- years of the Fourth
Plan.

Shri Kapur Singh: I want to know
whether the Government are pre-
pared to permit the whole question of
free economy, and consumer goods,

APRIL 29, 1365
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oriented developmental programme
versus policies modelled on the
Russian developmental programmes
to be subjected to scrutiny in the
context of the Indian expecrience and,
if not, why not?

Shri B. R. Bhagat: I do not think
this question is related to that.

Shri Kapur Singh: It arises in
this connection, Sir.  (Interruption).

Mr. Speaker It is a question of
much wider policy which cannot be
answered.

Shri Ranga: The whole question
itself is based on a wider volicy.

Mr. Speaker: Shri Ranga may then
put a question.

Shri Ranga: We want to know how
the benefits are to come to the people.
Here is one criticism made by the
Chief Minister of Maharashtra and
here is a suggestion made by the hon.
Member.

The Minister of Finance (Shri T. T.
Krishnamachari): We had it verified
from the Chief Minister of Maharash-
tra. He said he was referring to the
question of the production of cement.
We agree not only that any expendi-
ture during the Plan period should
produce results hefore the end of the
Plan but it should also produce re-
sults during the Plan period. The
present thinking in respect ot the pro-
duction of cement for the fourth Plan
is such that assuming that it surceeds,-
—I hope it would—we will perhaps
reach more than half the target by the
middle of the fourth Plan. So, the
idea is more or less in conformity
with the thinking of the Chief Min-
ister of Maharashtra.

Shri Kapur Singh: Are the Gov-
ernment prepared to permit an inde-
pendent examination of the fundamen-
tal question involved here?

Shri T. T. Krishnamachari: If Gov-
ernment submits itself to being scru-
tinised, being examined, being criti-
cised, being perhaps condemned by
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this House, 1 do not think any other
Jindependent body is necessary for
that purpose.

Shri Ranga: The point i3 whether
“they would examine the question.

Shri Kapur Singh:
~evaded the question.
&t wrare oy : Fqv @ Ay e
gFdt § fF for wrog F faafasr § qrer
w1 foraat woar &= gy ? wRfwaw
wrw & fawfasr & I sTE@ET ¥ w9gT
-ET § g T8 A & fag A g ?

They have

¥ TWo WA : ¥g qATA XaH
B I qFaT § 7

_ Shri Sham Lal Saraf: From the
-experience obtained through che last
three Plans, may I know what are the
‘new measures taken to stimulate the
‘Eeonomic growth, in order to achieve
quicker and better results and accele-
rate the results in the fourth Plan,
and what are those steps which are
-introduced?

"Shrl B. R. Bhagat: Some of them

have been indicated in the memo-
randum on the Fourth Plan. Broadly,
the idea is that we must rplan in
greater detail and in greater depth
and we must take certain advance
action so that the benefits-along with
‘the capacity should accrue in the
‘minimum possible time.

Penstions

*1080. Shri P. R. Chakravertl: Will
‘the Minister of Finamce Le pleased to
-state: .

(a) whether Government have ap-
pointed a study team to go into the
procedure and policy governing pen-
sions: ’

»

(b) if so, the personnel of the team
and its terms of reference: and

(c) the date by which the
will be submitted?

The Minister of Plhamning (Shrl
‘B. R. Bhagat): (aY No, Sir.

report

VAISAKHA 9, 1887 (SAKA)
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(b) and (c).

Shri P. R. Chakravertl: May 1 know
whether "'the Government has piven
some broad indications to the study
team to probe into this question; if
so, what are tacy?

Shri B. R. Bhagat: I said “No” to
part (a) of the Question. Therefore,
there is no question of givirg any
broad indications.

Do not arise,

Shri Tridib Kumar Chaudhuri: May
I know whether at any stage the
attention of the Government has teen
drawn to the demand of exisling pen-
sioners for some kind of reliet for
them due to rise in prices and all
that?

Shri B. R. Bhagat: Yes, Sir; there
has been a representation in the past.

Shri Tridib Kumar Chaudhuri:
What was the decision taken by the
Government on that?

Shri Ranga: Sir, .several of these
pensioners had also written to me and
I think I have addressed the Ministry
some time back about this maiter. In
view of their representation, may I
know whether the Government have
given their careful consideration ‘or
are they considering this mdtter and
would they be prepared tp give any
kind of hope of some early action .arid
relief to these people in view of the-
fact that everybody else has been
given relief in the light of Jinflatign
and rise in prices and these poor
people alone afe made to’ suftér? -

Mr. Speaker: I -would re‘qhé’s’t_'hén.
Members not té enlarge the scupe” of
the question. The question is whe-
ther Government have .appointed &
study team. The second part of it is
about the personnel of the team an
the third is about the date by which
the report of that study team is cx-

pected.

Shrl Ranga: The fourth is about
the representations made, what action
they propose to take on the represen-
tations they have received.
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Mr. Speaker: That fourth is not
with me.

8Shrl Ranga: They have udmitted
that representations had been receiv-
ed by them. I am asking whether on
thase representations they would he
good enough to take some action.

The Minister of Finance (Shri T. T.
Krishnamachari): Sir, it is recog-
nised that the cost of living has gone
up and people with fixed income are
hit badly. That is a fact which is
recognised. But the point sn far as
Government is concerned is that they
have to meet the demands of the
people who are now in employment.
We have done that and an announce-
ment was made on Monday morning,
which means that Goverment will
thave to find additional resources to
the tune of about Rs. 27 crores to
Ras. 28 crores. The issue frora there
.grises about State Government em-
ployees, about local government em-
ployees, about teachers and so on.
Naturally, the pensioners have also
asked. I have no difficulty in saying
that we will consider it sympatheti-
cally provided the resources are avail-
able, but at the present moment the
resources are not in sight.

Mr. Speaker: Next Question—Shri
Vishwa Nath Pandey—

8hri Nath Pal: Sir, have you pass-
-«d on to the next Question. Sir, the
Government is the biggest employer
and we have hundreds of thousands of
pensioners.

Mr. Speaker: The supplementaries
that were put, I said, were also not
relevant to the original question. The

question is whether a team has been
appainted?
8hrli Nath Pal: S8ir, you do not

know whether my question is relevant
-or firrelevant because you did not
atlow me to put it.

Mr. Speaker: The original question
is simply whether a study team has
been appointed, who are the person-
nel and when is the report likely to
be submitted.
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Shri Nath Pai: I would like to ask
the Finance Minister about some so-
cial obligations to those who served
the State so loyally. As he himself
was good enough to admit that there
is rise in prices, do not we owe any
obligation to these people?

Mr. Speaker: We do, but not in

this question.

Shri Nath Pai: But I do wish this
to go on record, Sir, that I reccived a
very large number of letters from
these people, but we are not allowed
to put questions. The pensioners
write pathetic letters to us. What are
we to do when we are not allowed to-
ask questions here?

Mr. Speaker: When it is not rele-
vant, how can I allow that?

Shri Naith Pal: On certain matters
we need to be more elastic.

Mr. Speaker: How can wc do that
in this. He may table a scparate
question.

Vikas Dal
+

Shri Vishwa Nath Pandey:
iShri Yashpal Singh: ’
»1081, { Shri Eapur Singh:
Dr, Ranea Sen:
Shri S. M. Banerjee:

Will the Minister of Planning ba
pleased to state:

(a) whether Government are com-
sidering a scheme to constitute a
‘“Vikas Dal’ to work in villages to push
development at the grass-roots; and

(b) if s0, when it is to be constitut-
ed on the total amount of cost of such
a scheme?

The Minister of Planning (Shri B
R. Bhagat): (a) and (b). Certain
suggestions made in connection with
such a scheme are being sfudied in
the Planning Commission. No fum
proposals have been formulated so far.

 favaame avag : fom & o
cerTfer st & fawme fean 8, v
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Ty ¥ gpafas fasw wwE ¥
Wrogdragd ?

=t ¥o o WA t I9Y WY qras
gE &

Y faseee R8T 1 o T A
am ¥awi & afy fawm-sw fear
o1 @7 &, a1 fRR 1w v A @ AE-
wwar @ i ga fawre a0 £ W Frw
fara o =i I o fa=re far oy ?

T¥o Wo WA ¢ qg A TF TATE
faett ¢ fF g 73-fa@ agasi w
gfuferg & Tl ¥ &9 w0 & fax
&are fargy oy, arfs § gt o< fase
& FTHT &1 #< | 57 qAg < faam @
wr & | ar fe # ooft wAET ], W@
TR ¥ arparfaw fawm s &
I N @ T W) Iaw weran fwr
TAET AN TN L | WHH R
T FF W §EH) rEgiar W
Ifaer awmT S, & qawr @ e
ATHT |

ot avaw fag + W & faenr
Ty fadt ®1 faelt ze an foat 81 e
g & 1 W gEIR A ¥ farwrw wwfag
afi ) T & e gt A Y & o
@ s 37w arad fed o, s Ay
A A A W@ 8,
foraa g% e A § | w1 W
amae fis wa o fasarfore w g I
de-afrde e oo fe & we
fawre gz v A% ?

MW We WM 1 I A qTAT
q7Eq £ Ao g g fF famr wehmy
& &Y Ty & T Y S |

ot TqraTe oy 3 37 T A AT A
TR &
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Shri Kapur Singh: May' I know
whether Government are alive to the
inherent liability of all Government
constituted 'and oriented institutions
to escalate into corruption and nega-
tion of local initiative; if so, whether
Government propose to examine the
question of all such institutions in the
light of this observation?

Shri Range: They would not exa-
mine it.

Shri B. R. Bhagat: All these liabili-
ties will also be borne in mind.

Dr. Ranen Sen: Is it a fact that
when the idea was first mooted, the
idea of Vikag Dal, the Government
considered the suggestion that these
Vikas Dals should be based on the
Congress organisations in the villages;
if so, may I know what are the
reagsons behind this suggestion that
weighed with the Government?

Shri B, R, Bhagat: The Scheme
that the Planning Commission is con-
sidering is not based on that.

Ir, Sarojini Mahighi: When there
are the existing institutions like the
panchayats, the village volunteer
force and other institutions, may I
know why the Government was com-
pelled to think of this Vikas Dal to
add to those institutions?

Shri B. R. Bhagat: They may be
complementary to this scheme,

oft wow ol & Ty e Sy
g fir oft fawr z=r aifsa frar e 8,
W Ia% aeegl B 9 aueAg W
€ At 7 3 ¥ fawrw T v o
ferar v |

St Wo o WA : W¥! & ¥ 9T
fare firar oy gy & 1 @ @ A9
Y S, a AW 1A |

Shri Ranga: He is giving the ime
pression, Sir, as if they have already
decided in favour of it and, there-
fore, he has been giving all these
answers in support of i% even though
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they have not decided whether ' to
have it or not.

Shri B. R, Bhagat: 1 have never
given the impression that they have
already been decided upon. 1 do not
know how the hon. Member gets that
impression.

Shri Kapur Singh: He has given the
impression that the Government are
going to decide in a certain way.

Shri B. R. Bhagat: 1 said that they
are under consideration.

Mr, Speaker: What
would be is not known.

=t qgdre fag: fora st & &<
F1 1 fawra &= carfaq &3 71 gaTE
faar &, w1 SAY go AR ATAF WX-
HT F TR Sufeqa F b AT a1 A
gfer f& ¢ f& fasmawe & @
ATl § @Y gy W g fawe aw
) oqfeq & Y T FrEEHAT A
witfaeg 3, fom %1 gfee & 7o s e
R s @ ?

o ¥o o WA : 48 A gAR
e fegd Jgwia, @i s, &
gTT |TAT € | I gAry A w77 4w
o gt qag A # 1 wfafera v dnfsa
wF At ¥ w9 w7 & fag I fear
wy, wifw T @ W fawraad
FCFE | AT gH LW gETE O A ET
W@ & 9 Y xw g wrg fafieee daer
A Sl

Shri S, Kandappan: I would like to
know what is the meaning of this
term ‘Vikas Dal”. I would also like
to know whether the Government
would give some intellgible term to
it, N

the scheme

Mr. Speaker: He has tried to ex-
plain what it means,

Shri S. Kandappan: There is no use
glving such a vague term.
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=Y WieTT ST ROWT ¢ FqT TE A
suTT w7y & 9y #gr 97 fw fawra wfy-
Tt & AT Frfaw & & Agar, 39 T
oY faarg w4, sHF A § it A
forg & ?

awR AT AT gEN WX 5o
I |

= gOR WX wRNIC 1 3g 91 e
99 @I § T9 A9AT 9T, 99 @t &
frae #@ & = @ a9 o se
W gEwr anp &< fear smgar iy
foga @nr #1 gas wweT w7 firdm ?

oW WEEW : hEer ar @ 9w
§ifory age | ag Y 2w Aifwy fr few

wET W W7 § §TN |
St PN WA WEATT 1 FTELS AR
% T q1 R |
W WP O SR a9 |
Shri Tridib Eumar Chaudhuri;
After the onset of the Emer-
gency in 1982, with the ap-

proval of the Planning Commission,
the Ministry of Community Develop-
ment instituted volunteer schemes all
over the country in panchayats. I
understand that it has since been dis=

solved. Is there any idea of reviv-
ing it?

Shri - B, R. Bhagat: This is
a separate idea. The  Ministry

of Community Development is also
assoclated with this consideration.
All these things will. be gone into.

fash wn

+
ot wy forwg ¢
']'TD WWWt
[+t feer qEwraw o]
w1 faew w6t 77 Ty O g S
fiv:

*1082.

(%) = T A faRw o0 Ay
WAt #Y fadeft e o ondy & vy
¥ fraw g §
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(&) =ar wreefay & fdefy s
T B ey fafee & fao faRw
m%%ﬁwqﬁmrfgaf‘mmra;

() v faRwi & 12T weg fafw-
T & fardr faeft s W< < wva
(#o WTTo dYo AMIT) ¥ Wawa fear
AT R ; AR

(w) afz g, &t @ war sTOU
¥

qrear S (ﬁf Wo o "T?f) :
(%) oft, gt

(&) st oo & fody fodvly
T, TE g & wwwea fafamr
afiwrd (wefafrefer v wifs-
q3) T TH WY FT TTE THI0-0F
T Ry o qe & ot & gw g
T AT T A WICT § T ALY a®ar AT
T ¥ W=8 ¥ wor TATY 2 9T Y
T w1 ge< g guy W ey ¥
w@reer ¥ fga ¥ ag s & o swwr
e fakwr 3w 9wy

() ft, 7 |
(%) o e dar Y g A
oft vy femd : whe &7 o PwT

& faq g & & wegufa o fada o
Q) & Jrar SEar gL ...

Shri Raghunath Singh: Sir, I rise
on & point of order. Can any ques-
tion be asked about the President?
(Interruptions).

wftay foemd :: gee ¥ AR AR FE
&, o w1 e 8 7 wenw wgE,
W 7 §9 wgd |

W wgew g ¥ ok o
b &
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stwy foma : o) FomaT ¥ €%
T 5@ &

ot fewa qzame : ¥ wrEE A
qTET T W@ 4|

weqw g & wgm 5 e
Tezafa ot & wrew ¥ wATA A 99

it oy fowg Sy FaTT gA At
IAF T WX AT AG 2 § q A
wa

werw wgew @ e ot &

arrw § w19 & & wg @ g e v qae
798|

st vy fami: 7g ww Y w7
o5d & a8 9R IO ey | few
gfaur Y g F g7 a1 faw &
WX WY Ig § Te & | TORT gH W
gawr ffedr

weae wENW & qEAr A g o
wg a% oA §ar @ € fr s S
1 fow & £ qRTAT W, e
g agi & aEY awy €. ...

oft vy fowa : w7 TERTHD wx
g | TS W A T @IE | ey
gIfas FTAT ATGAT E | TR W
& we a w1y e T %)

o WiT ¢ S ST A
TRt ¥ oy e}, . ..

wftwy frd : 9 aw W qw
w O% ffd 1w # TR
W Qa1 W FF | § & AW q@
frafaa wife

WTIW WA . weer wfgd, wv
GUT AT Wy &t
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st vy fomg @ o og € fF ma
frr & fog grer & & wregufa o fada
™y, ..,

% AT Oaeq o wed (AT

st wy faeg : Aifafeg 31
femr i mex ¥ 7@ mar ¥ fag
et fadwr wur foord a5 1 S &
ar faw warew F1 A ¥ wegufa A
wr & € 9t ?

ST WHTE WY WY . O d4T
agt foar smoawar &

weqR WEWEE : FE @ Q@
T a7 TG & | IO I F gEH O
& g

Shri Shivaji Rao S. Deshmukh: Sir,
I rise on a point of order.... (Inter-
Tuptions). Will I be allowed to make
my submission on the point of order?

weaw AR XH A T AT WG
wiT !

Shri Shivaji Rao S. Deshmukh: My
point of orc Ar ariseg out of this The
expenditure jncurred on Rashtrapati
Bhavan and the President’'s establish-
ment is supposed to be a charge on the
Consolidated Fund of India, As it is
of the naturz of a charge on the Con-
solidated Fund of India, itis not sub-
ject to the vote of this House.

Shri Harl Vishnu Kamath: This is
not being voted.

Mr, Speaker: I have heard hum,

Shri Shivaji Rao S. Deshmukh: Any
question which tends to ask for infor-
mation of a nature of expenditure
which is a charge on the Consolidat-
ed Fund of India is ultra vires.

st 5y foed 0 ¥ 3@ TE T
(4

Shrimati Subhadra Joshi: May 1
make a submission? I would just like
to say that if no criticiam is made and
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no aspersions are meant; but if it is
just to ask for information, it shouid
he allowed,

Shri Hasi Vishnu Kamath: The
Speaker hag allowed it.
Mr. Speaker: The point of vrder

that hag been raised is quite a dis-
tinct one. That does not aflect {his.
We are nol voting on the Demands
that are to be given for his Secre-
tariat or for his own expenses. This
is a different thing, What amount
of foreign exchange was given—only
this information is asked for,

The Minister of Finance (Shri T. T.
Krishngmachari): The expenditure in
regard to the President’s stay in
London has been incurred by the
Indian High Commission. We have
not got any details yet of what ex-
penditure has been incurred. In the
case of the President it is not a ques-
tion of granting foreign exchange, the
Indian High Commission ig asked to
bear the expenditure. We Lave not
got ‘the details yet.

Shri Kapur Singh: Will the hon.
Minister gather this information and
then pass it on to the House?

tay foma : wot T ¥ wor
T ¥ %Y 4T 6 qgW g @ A
Tt v <y & fn v O wer
foraT wra & Y wwedt @ av A W SEw
T WX €@ I/ HT 941 S7aqw § e
wer fravar &Y ot ¢ A e
a<g & 7Y g wweft § oY SEE AE AW
WA QA § 1 X saar ST § fe
Tregafar o g S wear T oy fadw
¥ gt & ook A ¥ Wt 0 @ A A
ST qgw gifae w1 o ar o
w7 4 ?

Shri T. T. Krishnamachari: It is
perfectly clear, I think it is better
to answer the question than take
shelter under the fact that we shouid
not discusg the President. An opera-

jcion that was done for the Prcsident
in regard to one eye wag not success-
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ful; therefore there was a consider-
able risx in regard to the operation
of the other eye because the infection
spread to the other eye. Therefore it
was decided that this operation has to
be done under circumstances Wwhere
any possible risk could be avoided.
That is why the President was ad-
vised to undertake the journey to
London and get the operation done.
I have no doubt that the House will
feel gratified that the President has
fully recovered.

Mo W wATgY ANfgar: F7a1 Faw
frafrs fe gfmar &Y wae &9 &
gt frafas awet aelt § 7€ wiw
R ¥ 9g & SEaarEl 9 u9sr § A%
o &R F 99 fggam F s
q TF FroaT Wt § fF IR wRE #
ITT & FW A F 7R W fggeanT
T 7 gfar F1 8q & w991 W FAT qHA
g F O F AR H?

Shri T. T, Krishnamacharl: T am not

aware of any such offer having been
made,

T OW AT Afgar ;w9 F
¥ FgT, 39 ¥ TR B TG A Q|
oo wiRw - IR w1 ¢ fw
59 & W qra 9% gfaar g & fe
FE @ Tg B QAT IS L L.

slo TR w g Mfga + S -
% aeht am ?

weqad AEET A A0 S I i
2! wremdAagiegie gw. ...

o T AT Afgar 2 ag g
ara oY gt § A A, AR
¥ I W g g1 &Y qgw ag
wgT e Tegofa o i ™ T

VSR WEIIW : WO &4 oY
a3 & € oY, SEwT JaTw W uv
WM AT s AR wr g fad

ot fewmr qewaw :wT ag @@}
fF g & o qwrd & § fr fegema
# 3 foen ot wew P &Y A e
4t 39 o3 fuwag &€ e & Yo
¢ 98 ¥ < fir Qe wwrd 2 fgrgeameht
TR & fag gowmenw gafae @
fe g & TreT Wi OF e P W
W g7

Shri T. T. Krishnamachari: No in-
sult was meant to any eminent doctor
in India, I have mentioned the cir=-
cumstances under which the journey
had to be undertaken by the Presi-
dent and I do not think | have any-
thing to add to that.

Mr. Speaker: Have any doctors
written to the Minister that they
could have done it?

Shri T. T, Krishnamacharl: Ag I
said, the peculiar circumstances were
that the operation that was done in
regard to the other eye had caused
complications. Therefore that had to
be avoided,

& ferm gz 1| ST 1w A
amf frmr @) s ag At e
fomar o ot ar Tt wf oY
e warw Wt A & aff foar g
W JATY IAET AT AvfEy

it wRwe aaw : Wew WERT,
o &Y 1% § WX ww J o 5@ e
Y §TH TR g Wt wgeT & el
wAY | AfeT 99 IAETd B T T W
Wt TERT T W I Fgd § 1

weaw wgYea ¢ I wgT i gw
Tar B @@ AT A T gy ¥
o fay tar far man

st gww W wwwrw : 9 e
o€ & a1 7 | W N AN A A



11773 Orul Answers

Y &1 qg e =gy § fe O W
forera v & a1 &

Shri T. T, Krishnamachari: I have
no personal knowledge of it.

sryew a1 wgww 1§ 53
|Tgat g fF s &1 9wt AW
et & fodr fasy faelt o &
g WX fean & w1 £ 8

Teqq w@a ; JTETY A 9X fe
AR ® &, o wE wHwA g

T

it FEW WY wRqAW AN &
Lell

wews WelaW ¢ wiel & e &
for amr & gt feaar fagr
g

S ®qo o WM : TH A IHEA
& far == =g

Dr. Sarejini Mahishi: I am resrict-
ing my question to part (a) of this
Question. May 1 know whether any
discrimination is made in allowing
foreign exchange between an ordinary
citizen going for Haj and a V]IP.
going for Haj? For example, the
amount allowed to Sheikh Abdullah
in this matter....

Mr, Speaker: He did not go for an
eye operation. Next Question.

Shri Kapur Singh: Sir, before we
pass on to the next Question, will you
permit us to put on record that' in
whatever questions have been put
here there has been no intention
whatsoever of importing any sugges-
tion that we took any exception to the
arrangements that were made in con-
nection with the eye operation of our
President.
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India’s Credit to Forelgn Countries.

+
Shri Raghunath Singh:
{ shri P. C. Borooah:

Shri Madhu Limaye:

Shri Rameshwar Tantia:
Shii Tula Ram:

‘1035.4 Shri Vishwa Nath Pandey:
Shri Murli Manohar:
Shri Ram Harkh Yadav:
Shri Koya:

Shri Brij Basi Lal:

L Shri Kanakasabai:

Will the Minister
pleased to state:

of Fingnoe be

(a) whether Government have de-
cided to provide some credit to Nepal,
Ceylon and Sudan in order to assist
them in sctting up industrial units;

(b) if so, the amount of credit to
each country; and

(c) the particulars of the projects
to be financed therewith?

The Minister of Planning (Shri B. R.
Bhagat): (a) Yes, Sir,

(b) The amount is Rs, 1 ¢rore for
Nepal and Rs. 5 crores each for Sudan
and Ceylon,

(c) A formal loan agreement was
signed with the Royal Ncpalese Gov-
ernment, providing a credit of Rs, 1
crore on 29th September, 1964, The
discussions with the Government of
Ceylon and the Government of Sudan
will be taken up shortly to finalise the.
credit arrangements.

ot egmw fog: & ST e
fir ag o voan fagr T @ W ag fedy
o ¥ foad fegr mar @, o= o = Ry
WA, T S F f@mr o ar
®7 § faar sraw

Y ®o Vo WY : st aF ar
wrE woaT At fear war § ) Afew s
st famr s I@ ¥ mEr & dfes
thagize /% wmdt
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=Y gy ferg - ag T et Qo
¥ fay feqr omirir an feelt A w0 &
fad fear s

W Wo o WA : 72 IS4 2 &
e wt oy & Y ar I &y
STeETE 29 F &y & fory e s
q T w39 & qarfaw oo

Shri P. C. Borooah: May I know
whether it is a fact that under the
concentrated scheme Indian collabora-
tors will be allowed to participate in
the capital structure of industrial
units in these countries and also in
the supply of capital goods, technical
knowhow, ete, and, f so, what are
the basic terms which have been laid
down by the Government,

Shri B. R, Bhagat: As I said, the
agreement has been signedq with
Nepalese Government, But no for-
mal proposal, or scheme, has come.
All this will be borne in mind when
an individual scheme comes. If the
Nepalese nationals want that in addi-
tion to this, they want some equity
participation, it will depend in what
form the proposals come.

ot favee aviw ¢ o ww Ao,
T WK ST Y 3 1 g faw
@ IUR A e ¥ A,
IH T aF Y ¥ IT qEHT A I T
¥ g B ot a1 fF W T
R T2 gl A & g7 S
g E 6 5w & wey wr w A Y

ST o o ¥ : qg &) WIGH &Y
i dw & fggw ¥ wewm g, W
1 wreflr wwm W oww @
vy mies  wgaw ¥ 3w oW
T AT AT W 1w g
7eT T W g ¥ v dav
T g T fefr % § fe o ot
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% 3w Ay S T @@ A gETh W} 4g
wor w g ogmeR we wR
vt A & @i gy & Tl
g '

=it T gee qEy : § ST rgar
£ & A s faor o @ @ w6
W4z #R e N 3T F AGET
§ar @ ¥ mfaer &1

M ¥o o qMW . HEY AT ATH
¥ GATH FAT § | A Agr JAEH WY
oA & fqr &

off AT Wy @ ¢ & FTEAT
e g 5 wal & Far ag o W
g St gaw oo fauw &
g w1 I & O W Ay
qEiRS W aE 4T ag w9 g &
R § o yFR & ST gt 9w Qv
FTEFA § | AT IG@ FF § A AN
WIT # WA g a& 99 F1 WSl AT |

s Wo o WAN : Ig FF I HTNY
F g F A g g & amm
|AT FTAT, GTH FT Higed gfFaaHe |
TR 39 ®1 A & fad ag agrgar gt
arag W & sy

staew, ey ;e wefr oY 7
werat fe o 3w o ot & feew
sRetgue....

¥ Wo ww - & ¥ fae? gy
T W

ot qw T : & ST ST g

fir o woAT 3w T fawer gwr & A
WYAT AEHT T FT & 79 T F 297 ¥

qEEY w3 Y famr g¥ sarer w9 @
A

ot Chvaew ¢ & oA g v
g fr Anw s qut ol 2w ow )
YT M@ AT RIEAIT AW R
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ugd g9 & feaat wor faar § S WE
oY & FT fraar fadwr Ao g 7

ot o Wo WWW : TF FT & g7
frr @t & qa=r @&war g

Shri P. Venkatasubbalah: It is very
creditable on the part of Government
‘to have come to the aid of our
neighbouring countries, ag a gesture of
.good-will, May I know whether the
same aid will be extended to the other
African countries which may enter
into a coniract with us for purchase
of our machinery etc.?

The Minister of Works and Housing
(Shri Mehr Chand Khanna): Includ-
ing Pakistan,

Shri B. R, Bhagat: In addition to
this, we have some arrangement with
Uganda, Kenya, Ghana and Nigeria
~ete,

oft foraelt T Fo dE w &
wrq gaar § 5 frw faame & fad
gdta  gEAdig  grwAr ¥ FE gaanr

wifarg <adt T o av /Y | woT A
A gz g fraga ¥ Fdar g

WY ¥o o WA : 7 A {H AT
T R F Ared 9 radm g §

fraet wfr <t € 47
Stgea ¥ NG ;¥ JEAAT
argan g 5 gw fadwl &Y oY = 27 §

Fhfrgny mradod TR &
I8 9 wrf e faemr ¥ ar Y
o wax faear @ foaar ?

ot ¥o To W : T ¥ Y AT o0
¢ g g @ F oy 3 whvm e
& A g Rwi A, T & A e,
it i ge AR & 1 e Rl 9T R
q ¥ wrerar g § o

st aeqw feg @ W s
we ¥ wrAArg faer gel off 9 sawmay
a1 froy a fo ofeaw N g
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AT 9§ To & & | & AT g
g f5 98 ot %o & ¥ frer s A
g AR fraar age Y AT & 1

WEUN WEAT : A WAT §ATHA § |

st ararer T ¢ g W forar g
21 za «r e § et faar g
g faslt =

weaw  wLaw : 3g = faar 7E
W FE FEEe! X FT &3 07 A
w1 s

st g fag : A feoar g ar
CEAN!

ol gFA AT SFAA : AT ZH A
I § sagwdr Ig fear @

Shri Heda: May I know the pro-
cedure adopted when an Indian indus-
trialist exports machinery from India
to those countrieg for setting up in-
dustries there? May I know whether
the price of that machinery is reim-
bursed t0 him out of this loan or
whether that amount is kept in credit
in his name and he 1s paid that
amount only when the money comes
back or is returned from those coun-
tries?

Shri B. R. Bhagat: This is not a sup-
plier’s credit; this is a government to
government credit. So all those
questions do not arise,

Shri Nath Pai: The aid-recelving
countries, though needing aid, are
often very sensitive and also suspi-
cious, as we know from our own ex-
perience, and often aid is mistaken
as a form of extension of influence, as
has been shown by the way Burma
and Indonesia rejected U.S, aid, May
we know whether the conditions
under which aid is being given are
such as to ensure that these receiving
countries feel that we are interecsted
in their development, not in extend-
ing Indian influence or helping a few
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Indian capitalists? Are these¢ precau-
tions being taken by the Finance
Minister?

The Minister of Finapce (Shri T. T,
Krishnamachari): That objective 1is
always kept in view.

Demolition of Jhuggis

%1086, Shri Maurya: Will the Minis-
ter of Works and Housing be pleased

to state:

(a) whether two thousand jhuggis
and jhoparies have been demolished
since 1st April, 19656 in localities of
Sarai Rohilla, Bhooli Bhativari and
Wazirpura in Delhi;

(b) whether it is a fact that some
jhuggis and jhoparies were burnt by
the demolishing squad ‘and on resist-
ance ladies and children were latlu
charged;

(¢) whether the Prime Minister had
Eiven an assurance to the Republican
leaders that the hut dwellers upto 31st
December, 1962 will be provided alter-
nate suitable site before demolition:
and

(d) whether it is g fact that jhuggis
and Jhoparies referred to in part (a)
above were in existence before De-
cember, 19627

The Minister of Works ang Housing
(Shri Mehr Chand Khanna): (a) No.
The number of huts demolished was
about 680.

(b) No,

(¢c) No. Under the Jhuggis and
Jhoparies Removal Scheme, only those
squatters are eligible for allotment of
alternative accommodation who start-
ed squatting on Government und pub-
lic lands prior to the 31s¢ July, 1960.
However, since eligible and ineligible
squatters are inter-mixed in most of
the localities Government is providing
camping sites of 25 sq. yards even to
ineligible squatters. These squatters
are, however, not entitled to get plots
of 80 sq. yards or built tenements.

(d) The jhuggis and jhoparis in
Serai Hohilla and Bhooli Bhatiyari had
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been constructed recently. Those in
Wazirpur, were in existence before
December 1962, but none of their
occupants had census slips in proof of
their occupation of the site prior to
July, 1960.
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Shri Shiv Charan Gupta: 1 want to
know how many families have been
provided alternative accommodation
in the Jhuggi Jhompri Scheme so far,
and out of that, how many on 80
square yards and how many on 25
square yards, and in the 235 square
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yards how many are ineligible.

Shri Mehr Chand Khanna: Speak-
ing from memory, the number of plots
that we have developed of 25 square
yards is somewhere in the neighhour-
hood of 15,000. Similarly, we have
developed 4,000 plots of 80 square
yards. We have also got three to
four thousand tenements under con-
struction, °

My difficulty today 1s this.
when we remove a certain sector,
there are eligibles and ineligibles,
and unless I remove the whole lot of
them, the problem remair.s as befor~.
S92, we are providing accomnwdalion
even to those who are ineligible, hut
we do not want to put them on a par
with those who are eligible, because
in that way the whole of Delhi will
become a squatters’ paradise

that

The number of families on 80 gquare
yards is three to four thousand, and
on 25 square yards about 15,000.

Shri Ranga: In view of the fact
that Government have themselves
decided in favour of allotting vlcts of
up to 80 square yards, why is it that
they want to allot them in the begin-
ning 25 square yards, encourage them
to put up their jhaggis again, and
afterwards to shift them once zgain
to another place? That is causing
them too much trouble, First their
jhuggis are being removed, again on
25 equare yards plots their jhuggis
would be put up, and a third time
they would be displaced again, Can-
not something be done to avoid this?

Shri Mehr Chand Khanna: There is
some force In what the hon, Member
has said. My problem today is that
I have to find nearly 20,000 acres of
land. That land has to be acquired,
that land has to be developed. In
the meanwhile, this problem is going
on multiplying. So, what we are
doing today is this, An average
jhuggi dweller in Delhi has not got
more than 10 to 12 souare yards. We
are giving them 25 square yards, But
in those areas, we are also making
arrangements to ultimately convert
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three plots into one, and make it into
80 square yards, If I wait today for
developlng plots of 30 square yards,
the time factor woulg be so great and
the problem will becume su extensive
that it will entirely go out of control.
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Shri Nath Puai: Mr. Speaker, the im-
pression one gets by reading the des-
criptions of the way in which the de-
molition of the juggier is carried out
by the demolition squad is a harrow-
ing picture; the demolition squad at-
tacks these juggies and jhompries with
a greater enthusiasm and drive and
vigour than is necessary, ag if it is
attacking some enemy territory in
Delhi. May I know, if in carrying out-
this unfortunate work, steps will first
be taken to see, as the other hon. Mem=-
bers have asked, that alternative ac-
commodation is made available to
them and also to see that as little
force as is necessary is used by the
demolition squads?

Shri Mehr Chand Khanna: We use
no force. (Interruption).

Shrimati Renu Chakravartty: What
is it he is saying, Sir?

Shrl Mehr Chand Khanna: Let me
finish what I want to say. I know
what I am doing.

Mr. Speaker: Let him finish his
sentence. He may modify it or add
something; the English language is
such. (Interruption).
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Shrimati Renu Chakravarity: He is
a very provocative Minister.
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Shri Mehr Chand Khanna: I am a
very provocative Minister. I have been
here for years. I know all that. I am
not going into those things. Let me
answer the question. What I am try-
ing to say is this. (Interruption).

Bhri Nath Pai: I am waiting for the
reply.

Shri Mehr Chand Khanna: We use
no force. We provide trucks and we
take them in the trucks. As far as
any difficulty with regard to this is
concerned, if any one case is brought
to my notice where a juggi dweller
has been dealt with harshly, T am pre-
pared to look into the case.

Shri Maurya: There are thousands
of cases. I will tell you, thousands

of cases are there, A RATE AT
arq sfed & oo F fear awav § 0

oft Ay wx war ;g T fEe
U B A ¥ FT @A wFOW |
e & off faeeft & o w< W §
% wx Wm0

WRITTEN ANSWERS TO QUESTIONS

D.V. C. Dams

*1079. Shri Mohammad Elias: Will
the Minister of Irrigation and Power
be pleased to state:

(a) the quantity of water earmark-
ed for Flood Control, Irrigation and
Power from the Tilaiya, Xonar,
Maithon and Panchet Hill Dams of the
Damodar Valley Corporation as indi-
cated by Mr. Voorduin in his prelimi-
nary memorandum on the Unified
Development of the Damodar River
and the actual quantity of water avail-
able at present and its allocation to
each of the above three objects on the
basis of which cost of the Dam has
been apportioned between them;

(b) the reasons for difference, if
any, between the planned quantity
and actuals;
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(c) the Irrigation potential for
kharit and rabi irrigation as per the
original scheme and the present posi-
tion after completion of the Dams and

reasons for the difference, if any;
and
(d) whether the original scheme

envisaged the Navigation and Indus-
trial Water Projects also?

The Minister of Irrigation and Power
(Dr. K. L. Rao): (a) to (d). A state-
ment giving the requisite information
ig laid on the Table of the House.
[Placed in library. See No. LT-4305/
85].

Central Control over Power
. Generation

f Shri D. C. Sharma:
7| Shri Rameshwar Tantia:

Will the Minister of Irrigation and
Power be pleaced to state:

*1084.

(a) whether some States have op-
posed the move of Centre assuming
the direct responsibility for power
generation; and

(b) if so, the names of the States
and the reaction of the Centre there-
to?

The Minister of Irrigation and Power
(Dr. K. L. Rao): (a) Yes, Sir.

(b) The rep:resentatives of the Gov-
ernment of UP., Madhya Pradesh,
Bihar, Maharashtrp and Mysore did
not generally agree to the idea of cen-
tral generation of power at a meet-
ing of the Sub-Committee of Indus-
try, Power and Transport of the Na-
tional Development Council, held on
the 2nd January and 23rd February,
1065.

1t ig proposed to hold further dis=-
cussions and arrive at an understand-
ing on the subject.

Accounts of Indians in Foreign Banks

*1087. Shri Harl Vishnu Kamath:
Will the Minister of Finance be pleas-
ed to refer to the reply given to Star-
red Question No, 780 on the 8th April,
1985 regarding the release of foreigm
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exchange to Indian businessmen going
abroad snd state:

(a) whether the information—‘a lot
of information’—received from time to
time about accounts of some Indians
in foreign banks has led to any in-
quiry or investigation into the mat-
ter;

(b) if so, the putcome thereof; and

(c) the action taken or proposed to
be taken in the matter?

The Minister of Planning (Shri B. R.
Bhagat): (a) to (c). During 1964, the
Director of Enforcement adjudicated
14 cases involving maintenance of ac-
counts in foreign banks.

Namrup Thermal] Plant

*1088. Shri P. C. Borpoah: Will the
Minister of Irrigation and Pewer be
pleased to state:

(a) whether the Namrup Thermal
Power Plant has been recently com-
missioned;

(b) if go, the cost involved in its
construction and installation and its
foreign exchange content; and

(c) the generating capacity of the
plant and the areas to be catered there-
with?

The Minister of Irrigation and Power
(Dr. K. L. Rao}: (a) Yes, Sir.

(b) The estimated cost is Rs. 813.51
lakhs (Generation portion only) and
its foreign exchange content iz 8 mil-
lion (Rs. 381.8 lakhs).

(c) The generating capacity of the
thermal station wil} be 69 MW com-
prising 8 sets of 23 MW on comple-
tion of its first stage. Thig station will
supply power to the Industrial com-
plex that would be lucated in Namrup
area and also to the adjoining areas
of Tinsukia, Makum, Dibrugarh, Doom-
dooma, Sibsagar, TDigboi, Jorhat,
Mariani and Golaghat.

11788

Concentration of Income

Shri P. R. Chakraverti:
Shri Daji:

') Shri Warior:
Shri P. €. Borooah:

*1089

Will the Minister of Finapce be
pleased to state:

(a) whether the survey of income
distribution by the Nationa]l Council
of Applied Economic Research has
revealeq that there is a greater degree
of income concentration in India than
in US.A. ang Pritain;

(b) whether the degree of income
inequality is greater in urban areas;
and

(c) whether the per capita income
in rural ereas is about half of that in
urban areas?

The Minister ot Planning (Shri B, R.
Bhagat): (a) to (c). Yes Sir. These
findings of the survey Ly the National
Council of Applied Economic Research
are given in their publication “All
India Rural Household Survey 1962—
A Summary Statement on Income
Distribution in Rura] and All India”,

Indian Peace Corps

( Shri P. C. Borooah:

Shri Yashpal Singh:

Shri Kapur Singh:

*1090 J Shrimati Renuka Barkataki:
"7 Shri P. Venkatasubbaiah:

-Shri Sidheshwar Prasad:

| Shri Shree Narayan Dass:

. Shri Ravindra Varma:

Will the Minister of Planning be
pleased to state:

(a) whether Governmint propoge to
constitute an Indian Peace Corps for
service in developing countries in
Africa and Asia; ard

(b) if so, the precise functions and
constitution of the coniemplated corps?

The Minister of Planning (Shri B, R,
Bhagat): (a) No Sir.

¢b) .Does .not -arise.
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Dearness Allowance to Government

Employees

( Shri Harl Vishnu kamath:
| Shri R. 8. Pandey:
| Dr. Chandrabhan Singh:
| Shri wnﬂi“:ﬁ:
Shri R. S. Tiwary:
'"’“"{ Shri Radhelal Vyas:
Shri Parashar:
Shri Tula Ram:
| Shri Vishwa Nath Pandey:
LShrI Bade:

Will ihe Minister of Finance be
pleased to state:

(a) whether Government are aware
that the grant of erhanced dearness
allowance to Central Government em-
ployees without grant of correspond-
ing increase in dearness allowance by
State Governments (o their employees
hag generated widespread discontent
among State Government employees;
and .

(by if so, whether Government pro-
pose to consider the giant of suitable
financial assistance to such State Gov-
ernments as are anxious to grant such
an increase to their employees, but
are unable to do 70 owing to inade-
quacy of their own resources?

The Minister of Planning (Shri B. R.
Bhagat): (a) It has been from time to
time brought to the notice of the Gov-
ernment of India by some State Gov-

ernments that there ig discontent
among their cmployees on this ac-
count.

(b) No, Sir.

Seizure of Golg with Chinese Markings

r Shri Vishwa Nath Pandey:
Shri D. C. Sharma:
Shri Hari Vishnu Kamath:
| Shri Indrajit Gupta:

Finance be

*1062.

Will the Minister cf
pleased to state:

(a) whether it 13 a fact that the
Customg authorities scized 30 tolag of
gold with Chinese markings on the
13th April, 1965 from a tourist of West
German nationality at Calcutta; and

APRIL 29, 1965
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(b) if so, the action taken by Gov-
ernment in the matter?

The Deputy Minister in the Minis-
try of Finance (Shri Rameshwar
Sahu): (a) The Customis authorities
seized, on 13-4-65, 300 gramg of gold,
bearing foreign markings appearing
to be Chinese, valued at the interna-
tional rate at Rs. 16J8 (approx.), from
a West German tourist at Calcutta.

(b) The Calcutta Customs authorit-
ies have initiated departmental ad-
judication proceedings against the
person concerned.

gty @i § A
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Corruption in Revenue Departments

*1094. Shri P. R. Chakravertl: Will
the Minister of Finance be pleased to
state:

(a) whether any intensive study has
been made on the probable modes of
corruption in the Revenue Departments
viz,, Income-tax, Customs and Excise;

(b) whether congerious and purpose-
ful action has been devised and re-
sorted tp by the Departmenta] Head; to
teduce the prevolent n:rruption in the
Revenue Departments;

(c) whether *he Special Police Esta-
blishment has :ndir1ted certain pro-
cedures in the light of investigatinns
so far made; and

(d) it so, whether these have been
put to effective operation?

The Deputy Minister in the Minis-
try of Finance (fhri Rameshwar
Sahu): (a) and b). Yes, Sir.

(¢) The Special Police Establishment
in consultation with the Departments
of Income-tax customs and Central
Excise have drawn up a programme
for an intensive drive to reduce cor-
ruptions in these Departments.

(d) The measures suggested by the
Special Police Estal..shment are being
implemented.

National Projecits Construction
Corporation

Shri P. C. Borooah:
*1095. { Shri Yudhvir Singh:
| Shri Jagdev Singh Siddhanti:

Will the Minister of Irrigation and
Power be pleased 1o stute:

(a) whether he has received any
complaints from certain members of

Parliament against the working of
.the National Projects Construction
Corporation;

(b) if so, the nature of the com-
plaints;

(c) whether he ha: instituted any
enquiry into the complaints; and

(d) if so, the result thereof?

The Minister of Irrigation and Power
(Dr. K. L. Rao): (a) Yes, Sir.

(b) The compla‘ats mostly related
to specific personnel and organisational
matters.

(¢) The complaint; were looked in-
to; but no girectiong were considered
necessary.

(d) Does not arise.

Constitution House Hostel

*1096. Shri Hari Vishnu Kamath:
Will the Minister of Works and Hous-
ing be pleased to state:

(a) whether it is a fact that the
Constitution House Hostel, New Delhi
was demolished more than a year ago;

(b) whether Government propose to
build a multi-storeyed hostel on that
site;

(¢) if so, when the work of construc-
tion will commence; and

(d) whether a plaque commemora=-
tive of Constitution House will be put
up, as promised by him (the Minister)
in the course of his reply to the De-
bate on his Ministry’s grants on the
6th April, 18647

The Minister of Works and Housing
(Shri Mehr Chand Khanna): (a) Yes.

(b) and (c). it was originally intend-
ed to build a multi-storeyed hostel on
the site. In view of tht acute short-
age of hotel accommodation in Delhi,
which ig adversely affecting our tour-
ist traffic, it has been decided to build
a hotel there. This hotel will have
about 600-800 beds. The plans should
be ready within about p year.

(d) Yes.

Loans Granted to Foreign Countries

2759. Shri Rama Chandra Mallick:
Wili the Minister of Finance be pleas-
ed to state:

(a) whether loang have been grant-

ed by the Government of India to
some countries in various forms;



11793 Written Answers

(b) if so, the names of those coun-
tries, the amount of loan given so far
with details thereof; and

(c) the total amount given by the
Government of India til] the 31st De-
cember, 19647

The Minister of Finance (Shri T. T.
Krishmamachari): (a) Yes, Sir.

(b) and (c¢). Loans have sp far been
granted to U.A.R. (Egypt), Burma and
Nepal. The amountg given and the
balance outstanding as on date are as
given below:

Amount of Balance

loan outstanding

U.AR. (Egypt) Rs. 650 lakhs Rs. 15 lakhs
‘Rs. 1998 lakhs Rs.1167 lakhs
Rs. 87 lakhs Rs, 87 lakhs

Burma
Nepal

Tr;ining of Docto;-.ilbmd

2760. Shrl Dharmalingam: Will the
Minister of Health be pleased to state:

(a) the names of programmes un-
der which Doctors are sent abroad for
further studies;

(b) the number of Doctors sent ab-
road during the last three yaers, State
wise;

(c) the number of applications re-
ceived under the above scheme from
each State; and

(d) the mode of selection thereof?

The Minister of Health (Dr. Sushila
Nayar): (a) The Ministry of Health
send doctors abroad only for practical
training in different specialities under
the various Technical Aid Program-
mes viz. Colombo Plan, Indo-French
Technical Cooperation, USAID, WHO
etc. Doctors are also deputed for
training from time to time on some
other ad-hoc offers of fellowships from
foreign|international organisations guch
as Ford Foundation, Population Coun-
cil, Worcester Foundation, Nuffield
Foundation and Rockefeller Founda-

tion ete.

(b) and (c). A statement containing
the fequisite information is laid on
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the Table of the House. [Placed in
library, see No. LT-4306/65].

(d) Selection of doctors for training
abroad is made by the Central Selec-
tion Committee constituted by the
Ministry of Health. The selection
made by this Committee is subject to
approval by the Technical Assistance
Selection Committee in the Ministry
of Finance in respect of some of the
programmes,

Goldsmiths

2761. Shri V. V. Thevar: Will the
Minister of Finance be pleased to
state:

(a) whether any priority is given in
the allotment of poramboke land to
the goldsmiths displa¢ed on account of
Gold Control Order who are prepared
to bear the cost;

(b) whether it is a fact that the cer-
tificates given by an M.P|M.L.A[Presi-
dent of Panchayat Board, stating that
such and such person is affected by
Gold Control Order are being ignored
on the advice of village officlals who
give contradictory reports;

(c) if so, the action being taken
against the officials who give such false
reports; and

(d) whether it is possible to route
the certificate|enquiries only through
the Panchayat Union so as to avoid
contradictory and false reports?

The Minister of Finance (Shri T. T.
Krishnamachari): (a) The Govern-
ment of Madras have directed that for
purposes of assignment of lands for
cultivation, displaced goldsmiths
should be given priority below ex-

servicemen and above other
landless persons. They have also
directed that displaced goldsmiths

who are poor and who do not own a
house or house site be assigned house
sites free of land value and with prio-
rity over other house-lesgs persons.
Other State Governments have been
requested to consider the possibility of
taking similar action.

(b) No such case has come to the
notice of Government.

(c) Does not arise.
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(d) Since the work of certification
and rehabilitation has been entrusted
to different grades of officials in differ-
ent States depending on the circum-
stances in each State, it is not con-
sidered desirable to make any modi-
fication, so as to entrust the work
uniformly to the Panchayat union,

Hospitals and Dispensaries

2762. Dr. Kohor: Will the Minister
of Health be pleased to refer to the
reply given to Unstarred question
No. 2657 on the 30th April, 1964 and
state:

(a) whether the information regard-
ing the number of hospitals and dis-
pensarieg established by foreign mis-
slons in India has been collected from
various State Governments; and

(b) if so, the particulars thereof?

The Minister of Health (Dr. Sushila
Nayar): (a) and (b). A copy of the
Statement in fulfilment of the assur-
ance is laid on the Table. [Placed in
library. See No. LT-430/65].

Irinav Regulator

2763. Shri A. K. Gopalan: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether Government have re-
ceived any complaint from the Public
about the functioning of the Irinav
Regulator in Cannanore district,
Kerala;

(b) whether it has breakages and
salt water is getting into pure water
kept in the Dam through these break-
ages; )

(¢) if so, whether-Government have
taken any measures to remedy this
defect;

(d) whether Government have re-
ceived a memorandum from the peas-
ants stating that they are not getting
water in time from the Dam; and

(e) if so, the action being taken in
the matter?

The Minister of Irrigation and
Power (Dr. K. L. Rao): (a) to (e).
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The requisite information is being
collected from the Government of
Kerala and will be laid on the Table
of the House

Agricultural Crops in Trichur
District

2764, Shri A. K. Gopalan: Will the

Minister of Irrigation and Power be:
pleased to state:

(a) whether Government are aware-
that the agricultural crops of Mullur
Kayal area in Trichur District
(Kerala) are facing destruction be-
cause of scarcity of water; and

(b) if so, the steps Government

‘propose to take to gave the crops in

this area?

The Minister of Irrigation and
Power (Dr. K. L. Rao): (a) and (b).
There was unauthorised pumping of
Peechi water which caused scarcity
of water in Mullur Kayal area. This
has been detected and stopped by the
Government of Kerala.

Hospitals in Kerala

2765. Shri A. K. Gopalan: Will the
Minister of Health be pleased to
state:

(a) the number of hospitals in
Kerala at the District Headquarters;

(b) the number out of them where
separate facilities are provided for
women;

(¢) the average number of in-
patientg in each hospital per mensem;

(d) whether the number pf beds
provided is far short of the require-
ments;

(e) whether there is a shortage of
X-Ray fllms in these hospitals;

(f) whether there is also a short-
age of staff; and

(g) if so, the measures proposed to
rectify these?

The Minjster of-Health (Dr. Sushila
Nayar): (a) to (g). Information is
awaited -from the Kerala Government
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and will be laid on the Table of the
House when received.

Tax Collection

J Shrimati Savitri Nigam:

%166, 7\ Shri Yashpal Singh:

Will the Minister of Finance be
pleased to state:

(a) whether it is a fact that appli-
cations for rectification of mistakes in
the income-tax assessment orders
which would result in reduction of
demand and grant of refund therefor
are unnecessarily kept pending for
years together as the time for passing
such orders is four years under the
law; and

(b) if so, the steps Government pro-
pose to take to expedite the disposal
of such applications?

The Minister of Finance (Shri T. T.
Krishnamachari): (a) No, Sir.

(b) Does not arise.

areq W, at foeat
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Income-Tax on Artists

2768. J Shri Yashpal Singh:
\ Shri Bibhuti Mishra:

Will the Minister of Finance be
plgased to state:

(a) whether his attention has been
drawn towards the protest made by
leading painters, sculptors and graphic
artists at a meeting held at Hyderabad
on the 13th January, 1965, against the
unsympathetic attitude of the Income-
tax and Customs authorities;

(b) if so, whether they have been
asked to submit specific instances of
harassment; and

(c) the action taken in the matter?

The Minister of Finance (Shri T. T.
Krishnamachari): (a) No such protest
has been brought to the notice of the
Income-tax and Customs Departments.

(b) and (e¢). Do not arise.

Ayurvedic Dispensary in Delhi

2769. Shri Yashpal Singh: Will the
Minister of Health be pleased to refer
to the reply given to Unstarred Ques-
tion No. 807 on the 17th September,
1964 and state the up-to-date progress
made in the setting up of an Ayur-
vedic Dispensary under the C.G.H.S.
in Sarojini Nagar area of New Delhi?

The Minister of Health (Dr. Sushila’
Nayar): It has not yet been possible
to mcquire any suitable accommodation
for opening a C.G.H.S. Ayurvedic Dis-
pensary in Sarojini Nagar, The matter
is under consideration in consultation
with the concerned Ministry.

OGN & WG WY §W

2770. St TTo ATo faardy : Far
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“Science Equipment for Schools”

[ Shri P. K. Deo:
2171, { Shri Kapur Singh:
[ Shri P. K. Ghosh:

Will the Minister of Planning be
pleased to state:

(a) the names of the States, where
a survey proposed by the Planning
Commission to ascertain the science
equipment requirements for schools
has been undertaken; and

(b) whether the agency to deter-
mine the standard for these equip-
ments has been determined?

The Minister of Planning (Shri B. R.
Bhagat): (a) The Panel for Science
Education in Secondary Schools, set up
by the Committee on Plan Projects,
Planning Commission, has stressed the
need for a planned programme to step
up the production of scientific appa-
ratus for schools and have recommend-
ed that the State Governments should
undertake a survey of the Science
equipment required for schools dquring
the Fourth Plan period. In pursuance
of this recommendation of the Panel,
the Planning Commission have set up
a Working Group consisting of repre-
sentatives of various Ministries and
other concerned Organisations to go
into the question of requirements of
scientific equipment for educational
institutions at all stages during the
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next ten years with particular refer-
ence to the Fourth Plan. The survey
to ascertain the science equipment
requirements for schools has not been
taken up so far.

(b) The Department of Science Edu-
cation of National Council of Educa-
tional Research & Training is work-
ing out proposal for setting up a
semi-autonomous agency to lay down
norms and standards for Science appa-
ratus and equipment at the school
stage.

Guide Book for Making Black Money

rShrl P. R. Chakraverti:
2772. { Shri Indrajit Gupta:
(_ Shri Daji:

Will the Minister of Finance be
pleased to state:

(a) whether the Income-tax Depart-
ment in Calcutta has come across a
‘Guide to Success’ in making black
money claimed to be an authoritative
publication with an All-India circu-
lation;

(b) the specific instructions given in
the guide; and

(c) the steps taken by Government
to guard against the anti-social prac-
tices, resorted to by the members of
business community, who adhere to
the codes of behaviour, enunciated in
the Guide Book?

The Minister of Finance (Shri T. T.
Krishnamachari): (a) No, Sir,

(b) and (c). Do not arise.

Irrigation Benefits

2773. Shri Bibhuti Mishra: Will the
Minister of Irrigation and Power be
pleas=d to state:

(a) whether the Central Govern-
ment are congidering the question of
overcoming difficulties in the construe-
tion of field channels to remove
bottlenecks in speedy utilisation of
irrigation benefits; and
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(b) if so, when the difficulties are
likely to be removed?

The Minister of Irrigation and
Power (Dr. K. L. Rao): (a) The Gov-
ernments of Madras, Gujarat, J. & K.,
Madhya Pradesh, Rajasthan, Punjab
and U.P. have already enacted legis-
lation for excavation and maintenance
of fleld channels by the beneficiaries
and in case of default to get the work
executed through panchayats or by
Government., The question is under
the consideration of the State Gov-
ernments. The progress achieved by
these measures is under constant
review.

(b) A number of major and
medium projects are being taken up
in each Five Year Plan. Efforts are,
therefore, continuously being made to
overcome the difficulties in the way
of speedy wutilisation of irrigation
potential.

Selsure of Smuggled Gold

2774 J Shri Vishwa Nath Pandey:
" Shrimati Johraben Chavda:

Will the Minister of Finance be
pleased to state:

(a) the quantity of smuggled gold
seized by Government in the country
from the 31st October, 1964 to 31st
March, 1965 State-wise with their
locations and the names of the smug-
glers; and

(b) the steps taken against them
so far?

The Minister of Finance (Shri T. T,
Krishnamachari): (a) and (b). A
statement showing the quantity and
value of the gold seized by the Cus-
toms, Land Customs and Central
Excise authorities from the 31st Octo-
ber, 1964 to 31st March, 1985, State-
wise, as smuggled, the places where
the seizures were made and the
number of persons involved in the
seigures is laid on the Table of the
[Paced in Library, see No. LT-4308/
65].
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Out of this a total quantity of 118.2
Kgms. approximately valued about
Rs. 6,38,800 has been confiscated. Out
of the 388 persons involved in these
seizures, prosecution proceedings have
been launched as on 1st April, 1965,
against 31 persons, out of whom, 7
have been so far convicted and 3
acquitted, by the courts. Personal
penalties aggregating Rs. 1,36,850 as
on 1st April, 1965, have also been
imposed on the persons involved in
the cases adjudicated departmentally.
The remaining cases are under diffe-
rent stages of investigation and
adjudication including possible pro-
ceedings in Courts of Law. Pending
completion of these, it would not be
desirable to give the names of the
persons involved.

Loan to Orissa
27175 Shri Ramachandra Ulaka:
'{Shri Dhuleshwar Meena:

Will the Minister of
pleased to state:

Finance be

(a) whether the Central Govern-
ment have granted any loan to the
Government of Orissa for the impro-
vement of their ways and means posi=
tion during 1864-65; and

(b) if so, the defails thereof?

The Minister of Finance (Shri T. T.
Krishnamacharf): (a) and (b). A
ways and means advance of Rs. 8
crores was granted to the Govern-
ment of Orissa in June, 1964. It car-
ried interest at 3 per cent per annum
and was repaid by the State Govern-~
ment during 1964-85.

Flood -Control in Orissa

oq7g. J Shri Ramachandra Ulaka:
"7\ Shri Dhuleshwar Meena:

Will the Minister of Irrigation an&
Power be pleased to state:

(a) the nature and extent of Cent-
ral asgigtance given to the Orissa
Government for flood Control Schemes
during ‘1064-656; and
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(b) the names of the schemes for
which the assistance was granted?

The Minister of Irrigation and Power
(Dr. K. L. Rao): (a) A loan of Rs. 45
lakhs was sanctioned to the Orissa
Government for financing flood cont-
rol and drainage works in the State
for the year 1964-65.

(b) The loan sanctioned was not for
any specific scheme, but for the pro-
gramme of flood control and drai-
nage works taken up by the State
Government in 1964-85, consisting of
a large number of schemes for cons-
truction of embankments, raising and
strengthening of existing embank-
ments, river training works, drains,
improvement of channels, etc.

Leprosy Centres

Shri Ramachandra Ulaka:
27177. { Shri Dhuleshwar Meena:
Shri Rama Chandra Mallick:

Will the Minister of Health be

pleased to state:

(a) the number of Leprosy Control
Centres at present in Orissa;

(b) the number of patients for
whom provision has been made in
these Centres; and

(c) the total amount of loan or grant
given by the Centre to these Centres
during 1964-65?

The Minister of Health (Dr. Sushila
Nayar): (a) At present 20 Leprosy
Control Units and 17 Survey, Educa-
tion and Treatment Centres are work-
ing in Orissa under the National Lep-
rosy Control Programme. Besides,
these, one Voluntary Organisation is
also participating in the leprosy cont-
rol programme.

(b) A Leprosy Control Unit usually
covers a population of 1.5 lakhs. A
unit is expected to detect and provide
treatment for 1800 to 2000 leprosy
cases. Orissa being a moderately
endemic State, each unit in that State
is at present catering to about 1650
patients on an average.
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(c) According to the existing pro-
cedure for the release of Central
assistance, allotment of funds is not
made scheme-wise but the grant-in-
aid is sanctioned at the end of each
year for broad groups or categories
of health schemes. Three-fourths of
the total Central assistance allocated
for a financial year is, however,
released in lumpsum ways and means
advances to the State Governments
during the course of the year. Infor-
mation regarding the exact amount of
Central assistance released to the
State for the Leprosy Control Centres
during 1964-85 is, therefore, not
available. The State Government
have, however, stated that Rs. 2.59
lakhs was spent by them on the
National Leprosy Control programme
during the year 1864-65. In accord-
ance with the sanctioned pattern of
Central assistance to the National
Leprosy Control Programme, the
State Government would be eligible
to draw 75 per cent of the non-recur-
ring and 50 per cent of the recurring
expenditure incurred by them on this
scheme. Total III Plan provision for
leprosy control in the Orissa Plan
is Rs. 11.00 lakhs.

Seizure of Currency Notes in Bombay

2778 [ Shri Vishwa Nath Pandey:
* | Dr. Mahadeva Prasad:

Will the Minister of Finance be

pleased to state:

(a) whether it is a fact that the
Railway Police seized currency notes
worth Rs. 2.1 lakhs in the first week
of March, 1965 at Bombay Central
Station from a first class passenger
who was boarding Saurashtra Mail
for Baroda;

(b) if so, the details thereof; and

(¢) the action taken by Government
in the matter?

The Minister of Finance ( Shri T. T.
Krishnamachari): (a) to (c). The
Railway Police seized on the b5th
March, 1965, currency notes worth
Rs. 2.1 lakhs and certain documents
from a first class passenger boarding
the Saurashtra Mail at Bombay Cent-



1180§ Written Answers

ral Station for Baroda. As the
case was suspected to involve
violation of the Foreign Exchange
Regulations, it was taken over by the
Enforcement Directorate. On con-
clusion of the necessary investiga-
tions, the case was adjudicated by
the Director of Enforcement, who
found the accused guilty of contra-
vention of section 5(1) (c) of the
Foreign Exchange Regulation Act,
1947 read with section 23B ibid. The
Director imposed a penalty of Rs. 5000
on the accused and confiscated the
amount of Rs. 2.1 lakhs. The party
he. since paid the penalty.
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Re-Employed Military Personnel

2780. Shri P. R. Chakraverti: Will
the Minister of Finance be pleased to
state:

(a) whether the Central Govern-
ment have issued instructions to the
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effect that in the case of re-employed
military personnel, with a pension of
Rs. 50 or less a month, no deduction
should be made from their pay; and

(b) whether the Stale Governments.
have accepted the suggestions and
implemented the same?

The Minister of Finance (Shri T. T.
Krishnamachari): (a) Yes, Sir, pro-
vided the individual retired before
attaining the age of 55. The rule
applies to both civil and military pen-
sioners.

(b) We have no information. There
was no such suggestion made to State
Governments.

fafemr s« wfagfa

2781. ¥owAww fay : wT
faw et o7 T &7 For w6

(%) foox @7 awt & F@g &
¥ JUTEA qF JqT WEFL fawm
F FRiwEl § FW FA AT IEA
g Fyarfat #) fafemr g £t
sfagfa & =0 & faadr ufo & of;
L 1ne

(&) wiwst & seafos gfg e
¥ w1 w7

farer sisit (sft faro @0 woorrarard):
(%) wfafe F er # & wf wfir for
Lo Ed S

(3

Ly HAHT  q9v
W IaTET
e fawrii &
far e

To
1962—63 64,888
1963-64 2,14,359
1964—65 4,57,376
e 7,36,623




11807 Written Answers VAISAKHA 9, 1887 (SAKA)

(7) @ aX ¥ &5 F1 satfaw
afg & wToow qea ¥ §

(1) fafemr e frast qan
wTRwl FT1 IETdFr forw F wew Aot
& st #) forg gz o smawr §
& % glaardt w Wy Ao st
#1 g FAET W WA &

(ii) fawm ® fam;

(iii) zameal & qeii & 3fg qur
IR AR ewA), wfew e w6
zaTgat #Y faaifa s & s wfes
=7, 9T

(iv) sTerdr wf @f & afare
* qral ®Y "t ¥ qfE

Farakka Barrage

82 J Shri C. K. Bhattacharyya:

2782. { shri P. R. Chakraverti:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether the completion of the
Farakka Barrage Project will be
delayed further;

(b) the progress achieved in cons-
tructing the feeder canal to divert
water to Hooghly to provide water
for the Calcutta port;

(¢) the different phases for the cons-
truction of the barrage; and

(d) whether arrangements have
been made for importing machinery
and equipment?

The Minister of Irrigation and
Power (Dr. K. L. Rao): (a) The pro-
jeét is expected to be completed
according to Schedule.

(b) Work in half the length is in
progress and is expected to be com-
pleted by June, 1968. Arrangement
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Is being made to take up the work
of the remaining portion after com-
pletion of formalities.

(¢) Out of 109 Bays in Farakka
Barrage, work on 12 Bays on the
Right Bank and 30 Bays on the Left
Bank is in progress. Work on the
remaining portion of 687 Bays will be
taken up after completion of forma-
lities. In Jangipur Barrage, tender is-
being finalised and the work will be
taken up shortly.

(d) Orders for most of the equip-
ment have been placed and they have-
started arriving.
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Contracts given to M/S Tarapur
and Co.

2784. Shrimati Savitri Nigam: Wil
the Minister of Irrigation and Power
be pleased to state:

(a) the number of times when M/s
‘Tarapur and Co., have gone to the
.arbitration and litigation for the work
-done by them in the past; and

(b) whether they have also been
given import licence for importing
machinery even before they got the
-order and finalised the contracts for

taking up the work at Farrakka
Barrage?

The Minister of Irrigation and Power
(Dr. K. L. Rao): Three cases only
-are known to this Ministry, one in
Hirakud and two in Sharavathi Valley
Projcet,

(b) No import licence has been
:Issued to the firm so far. Consequent
.on the decision of the Farakka Bar-
rage Contor]l Board to accept the
recommendation of the Tender Com-
mitte for award of the work on the
Feeder Canal to M|s Tarapur and
Co, a letter of intent was issued by
the Chief Engineer, Farakka Barrage
Project to this firm on the 15th Jan-
uary, 19865, intimating the acceptance
«of their tender wund requesting them
to take up the work, pending the
-execution of formal contract and issue
-of work order, The firm has already
gone to the Project site and has start-
ed the preliminary works. One of
‘the terms of the agreement with this
firm is that Government would assist
them in the import of some equip-
ment and spare parts for machinery.
The foreign exchange applications tor
‘these items have been received from
‘the firm and are under consideration.
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Bacteria-Destroying Textile

2785 J Shri Warior:
" Shri Vasudevan Nair:

Will the Minister of Health be
pleased to state:

(a) whether Government's atten-
tion has been drawn to a press report
that a new bacteria-destroying tex-
tile has been perfected by the Moscow
Textile Institute; and

(b) if so, whether Government
propose to get the know-how from the
Government of US.S.R.?

The Minister of Health (Dr, Sushila
Nayar): (a) Government are not
aware of the press report. It is, how-
ever, understood that a laboratory of
the Moscow Textile Institute has de-
veloped fabrics which kill bacteria,

(b) The development of this fabric
8 still in its infaney and even in the
U.S.S.R,, it is expected to go into pro-
duction only next year. The question
of getting the know-how will be exa-
mined in due course,

Intra-Uterine Devices

2786. Shri Ramakrishna Reddy: Will
the Minister of Health be pleased to
state:

(a) whether it is g fact that Prof.
M. S. Thacker ‘made a statement re-
cently that a U.N. Agency has pro-
mised to ship equipment for manu-
facture of intra-uterine devices for
birth contro]l in India; and

(b) whether no factories for the
manufacture of such devices have so
far been established in India either
in public or in private sector?

The Minister of Health (Dr. Sushila
Nayar): (a) No. Prof. M. S, Thacker
has only said that the Population
Council, New York, has promised to
supply some Intra-Uterine Contracep-
tive Devices to the Government of
India.

(b) An existing Public Sector Fac-
tory at Etawah in Uttar Pradesh has
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already taken up the production of
Intra-Uterine contraceptive devices.
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Rural Industries Projects

218 J Shri Shree Narayan Das:
* 3 Shri D, 8. Patil:

Will the Minister of Planning be
Pleased to state:

(a) whether the question of further
extending rural industries projects
during the last year of the Third Five
Year Plan has been considered; and

(b) if so, the nature of decision
taken and the areas selected in var-
ious States for the purpose?

‘The Minister of Planning (Shri B.
R. Bhagat): (a) No, Sir.

(b) The question does not arise,

Kuttiyadi Irrigation Scheme

2789 S8hiif A V. Raghavsn:
" | Shri Pottekkatt:

Will the Minister of Irrigation asd
Pewer be pleased to state:

(a) whether the District Develop-
'ment Council of Kozhikode District in
Kerala hag requested for an allotment
of Rupees Fifty Lakhs to carry out
the Kuttiyadi Irrigation Scheme for
the year 1985-66;

(b) the estimated cost of the pro-
ject and the amount proposéd to be
spent during 1985-66; and

(c) the steps taken to open a sepa-
rate irrigation division at the spot?

The Minister of Irrigation and
Power (Dr. K. L. Rao): (a) Yes.

(b) The project is estimated to cost
Rs. 496 lakhs and a provision of
Rs. 17.26 lakhs has been made for the
project for 1965-66,

(c) Creation of a separale irrige-
tion division will be considered when
additiona]l funds are available for
this project.
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Budgets of Public Sector Undertakings

2790. Shri H. C. Soy: Will the Mini-
ster of Finance be pleased to state:

(a) whether it is a fact that sug-
gestion has been ‘made by Shri K.
Santhanam and others that the budget
for Public Undertakings be placed to-
gether and arranged in one separate
lot; and

(b) if so, the reaction of Govern-
ment thereto?

The Minister of Finance (Shri T, T.
Krishnamachari): (a) Yes, Sir.

(b) Annexure XVII to the Explana-
tory Memorandum on the Budget of
the Central Government for 1965-66
has been introduced from this year
to give, at one place, the estimates of
capital and loans to be provided by
Government to public undertakings.

Supply of Unfilteredq Water

2791, Shrimati Savitri Nigam: Will
the Minister of Health be pleased to
state:

(a) whether Government have got
any plan t{o supply unfiltered water
to the kitchen garden growers and
to the farmerg in and around Delhi;
and

(b) if so, the broad outlines thereof?

The Minister of Health (Dr. Sushila
Nayar): (a) and (b). No. Unfiltered
water is already being provideq by
the Central Public Works Dpartment
to the following:

(i) Lawns and gardens of New

Delhi.
(ii) Pusa Institute,
(iii) Railways.
(iv) Cantonments,

(v) Government contractors and
private parties for construc-
tion works.

(vi) Some automobile gervice gta-
tions in New Delhi.
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Development of Andhra Pradesh

2792, Shri P. Venkatasubbaiah: Will
the Minister of Planning be pleased
to state:

(a) whether it is a fact that during
the recent visit of the Prime Minister
to Hyderabad, representations were
made by the Chief Minister and legis-
lators that Andhra Pradesh had been
grossly neglected by the Central Gov-
ernment resulting in{ great regional
imbalance, and '

(b) if so, the steps Government pro-
pose to take to remove the regional
imbalance?

The Minister of Plamning (Shri B.
R. Bhagat): (a) Yes, Sir.

(b) In the formulation of States”
Fourth Five Year Plan, due care will
be taken to see that balanced regional
growth is promoted.

Consumer Goods

Z793. Shri Sidheshwar Pragad: Will
the Minister of Fimance be pleased to
state:

(a) whether estimates have been
made or uny survey undertaken by
his Ministry about the scale of expan-
sion of the demand for a variety of
consumer goods particularly from the
rural sectiom;

(b) if so, its main findings; and

(c) the basis on which it has beer
made?

The Minister of Finance (Shri T. T.
Krishnamacharf): (a) No, Sir,

(b) and (c). Do not arise.

Government of India Press

2784 [ Dr. Ranen Sen:
"1 Shei 8. M. Banerjee:

Will the Minister of Works and
Housing be pleased to state:

(ay whether the committee for the
Categorisation of the Government of
India Press set up in 1983 has gub-



11815 Written Answers VAISAKHA 9, 1887 (SAKA) Written Answers 11816

mitted any report and recommenda-
tions; and

(b) if so, the main features thereof?

The Minister of Works ang Housing
(Shri Mehr Chand Khanna): (a) Yes.

(b) The report of the Committee is
still under consideration, After it has
been examined and decisions taken, a
detaileqd statement will be laid on the
Table of the Sabha.

Conference of Municipal
Commissioners

2795. Shri Rameshwar Tantia: Will

the Minister of Health be pleased to
state:

(a) whether it is a fact that a two
day Conference of Municipal Com-
misgioners in the country was held in
New Delhi; and

(b) if so, the subjects discussed and
the decisions taken in the conference?

The Minister of Health (Dr. Sushila
Nayar): (a) The Commissioners of
the Corporations of Calcutta, Bom-
bay, Madras, Ahmedabad, Kanpur,
Hyderabad, Bangalore and Nagpur
were invited to a Conference by the
C_ommissioner, Delhi Municipal Cor-
poration.

(b) The subjects discusseq and the
Resolutions passed at the Conference
are given in the statements attached.
[Placed in Library. See, No. L.T.
4309/65].

Special Cell for Research

S/ Shri P. Venkatasubbaiah:
IShrl Vishwg Nath Pandey:

Will the Minister of Planning be
pleased to state:

279¢.

(a) whether it is a fact that the
Planning Commission proposes to set
up a separate specia] cell for research;

* (b) the '‘main functions of the spec-
jal cell; and

(c) when will it be set up and the
additional financial expenditure in-
volved in thig connection?

The Minister of Planning  (Shri B,
R. Bhagat): (a) and (b). Planning
Commission ig considering n proposal
to set up a smal] research group with-
in the Planning Commission to under-
take basic research into problems of
economic and social planning, The’
group will act in close collaboration
with universities and other institutions
engaged on similiar basic research as
part of an agreed long term program-
me.

(c) Details are being worked out.

Aid From Canada

(Shri P. Venkatasubbaiah:
Shri Yudhivir Singh:
Shri Onkar Lal Berwa:
Shri Hukam Chand
Kachhavaiya: :
Shri Jagdev Singh Siddhanti:
Shri Rameshwaranand:

Will the Minister of Fimance be
pleased to state:

(a) Whether Mr. H. O, Moran, Dir-_
ector General of the Canadian Exter-
nal Aid Office held discussions with
officers of his Ministry regarding the
effective use of Canadian assistance in
the last year of the Third Five Year
Plan;

(b) if so, the points discussed; and '

(c) the extent to which Governinent
have so far utilised the Canadian as-
sistance and what are the short-falls,
if any?

The Minister of Finance (Shri T. T.
Krishnamachari): (a) and (b). Yes,
Sir. The discussions centered on the
utilisation of Canadian assistance to
be pledged for 1965-66 [which has
been since announced at the Consor-
tium meeting to be in Canadian dol-
lars—(i) 12.0 million in grants; (ii)
20.0 million in long term develop-
mental loans and (ili) 12,5 millicns
in extended suppliers credit]. The
proposals made by the Government of
India gre under consideration with the
Government of Canada and it is likcly
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10 take a few fore weeks before the
matter is finally decided.

(c) A statement is laid on the Table
of the House, [Placed in Library.
See No, LT- 4310/65].

Flood Control in Andhra Pradesh

2798. Shrimati Lakshmikanthamma:
Will the Minister of Irrigation and
Power be pleased to state the Fourth
Plan provision for flood and drainage
works in Andhra Pradesh?

The Minister of Irrigation and
Power (Dr. K. L. Rav): Np decision
has yet been taken about the fourth
plan provision for flood-control and
drainage works in Andhra Pradesh.

Vamsadhara Project im Andhra
Pradesh

2799. Shrimati Lakshmikanthamma:
Will the Minister of Irrigation and
Power be pleased to state:

(a) whether clearance has been
given to Vamsadhera Project in
Andhra Pradesh; and

(b) if not, whether Government
will ensure that clearance is given
during the Third Five Year Plan?

The Minister of Irrigatiomn amd
Power (Dr. K. L. Ra0): (a) No.

(b) The Cental Water and Power
Commission examined the Vamsadhara
Proiect and their comments were for-
warded to the Govt. of Andhra Pra-
desh in January, 1965. The Project
will be processed through the Tech-
nical Advisory Committee as soon as
the replies of the State Government
to the comments of :the SW & PC are
received.

Seizure of Gold in B®mbay

2800. Shri Vishwa Nath Pandey:
Will the Minister of Fimance be pleas-
ed to state:

(a) whether it is a fact that the
gold bars and ornaments worth
Rs. 60,000 were seized by the Customs
Officials at Santa Cruz, Bombay from
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a passenger from Kuwait on ihe 6th
April, 1965; and

(b) if so, the action Government
propose to take in the matter?

The Minister of Finance (Shri T. T.
Krishnamachari): (a) Gold Bullion
and gold jewellery, collectively valued
at Rs. 27,972 (approx) at the inter-
national rate and at Rs. 55,944 (ap-
prox) according to the existing market
value, were seized by the Customs
officials at the Santa Cruz Airport at
Bombay, as smuggled, on B8th April,
1965, from 2 passengers who arrived
from Bahrain.

(b) Further investigations in
the matter are in progress, on com-
pletion of which, appropriate action
will be taken.

Government Employees owning
Houses in Demi

2801. Shri Yadhpal Singh: Will
the Minister of Works and Housing
be pleased to state:

(a) whether those Government em-
ployees who own houses in Delhi and
were in occupation of Government
accommodation on 20th  July, 1964
have been asked to pay rent at
enhanced rates with effect from 20th
July, 1964 without giving them any
opportunity to vacate the accommo-
dation occupied by them; and

(b) if so, the reasons therefor?

The Minister of Works and Housing
(Shri Mehr Chand Khanna): (a) and
(b). Such persons have been given
the option to pay rent at enhanced
rates or to vacate the accommoda-
tion.

Government Employees owning
Houseg in Delhi

2802. Shri Yashpal Singh: Will the
Minister of Works and Housing be
pleased to state:

(a) whether those Government
servants who were occupying Gov-
ernment accommodations on 20th
July, 1964 and who subsequently
have built their own houses in Delhi
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are required to intimate the fact of
-owning their houses within a period
of 7 days of the completion of their
houses; and

(b) the penalty proposed in case
they fail to vacate Government

accommodation?

The Minister of Works and Housing
(Shri Mehr Chand Khanna): (a) Yes.

(b) If the intimation is given by the
officers concerned to the Director of
Estates in time, they have the option
either to surrender the Government
accommodation within 7 days or pay
the standard rent as calculated under
FR., 45-B or opooled standard
rent under FR. 45-A, whichever is
higher, with effect from the date of
acquisition of ownership of the house,
But, if the intimation is not given
in time, the allotment is deemed to be
cancelled with effect from the
date of acquisition of ownership of
the house in question and action is
taken for recovery of damages equal
to market rent and eviction from the
house, .

House Building Loans

2803. Shri P. C. Borooah: Will the
Minister of Works and HOusimg be
pleased to state:

(a) whether the cost of house cons-
truction has on an average increased
since the scheme for grant of house-
building loans for Central Govern-
ment employees was ‘made;

(b) whether in view of the increas-
ed cost of construction Government
propose to revise upward the limit
of the Joans that can be granied under
the said schemes to different cate-
"gory of Government employees;

(¢) if not, the reasons therefor;

(d) whether any categories of em-
ployees are not covered by the scheme;
and

(e) if so, which ones?

The Minister of Works and Housing
(Shri Mphr Chand Khanna): (a) Yes.
After the revival of the Scheme In

Aprii 1956, the cost of construction of

‘houses has increased by about 30 per

cent,

(b) and (c). The amount of loan
admissible 'to individual Government
servants has already been increased
from an amount equal to 24 months’
pay to 36 months' pay, subject fo a
maximum of Rs. 25000. Low paid
employees are given loans upto
Rs. 4,800 even if this amount exceeds
36 months’ pay. This Scheme is degign-
ed to cater to the requirements of
Government servants belonging to low
and middle income groups. The maxi-
'mum amount admissible under the
Scheme is already more than that
admissible under the Middle income
Group Housing Scheme for the
general public, which is Rs. 20,000. It
is, therefore, not proposed to raise
the ceiling of loan for Central Gov-
ernment gervants,

(d) and (e). The following cate=
gorieg of Central Government servants
are not eligible for loans under the
Scheme:

(i) temporary Central Govern-
ment servants, who have
not rendered ten years con-
tinuous service.

(ii) officers belonging to All India
Services, such as the IC.S,
1AS, LP.S, etc, who are on
deputation to the Central
Government on tenure basis
for a period of less than six
years,

House Rent Allowanoce

2804. Shri D. C. Sharma: Will the
Minister of Finance be pleased to
state:

(a) whether it is a fact that although
the dearness allowance has been
marged in the basic pay of the Cent-
ral Government servants, the limit
for 15 per cent house rent allowance
remains the same;

(b) whether the feasibility of ruis~
ing this limit has been considered;

(c) if so, the result thereof?
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The Minister of Finance (Shri T, T.
Krishnamachari): (a) Yes, Sir. The
limit of pay upto which house rent
allowance is admissible in ‘A’ class
cities at 15 per cent of pay without
verification of rent receipts remains
Rs. 250 pm.

(b) Yes, Sir.

(c) It has been decided not to raise
this limit.

NEFA Micro Hydel Project

( Shri D. C. 'Sharma:
2805. { Shri Tula Ram:
iShri Vishwa Nath Panmdey:

Will the Minister of Irrigatiom and
Power be pleased to state:

(a) whether the draft reports for
three micro-hydel projects in North-
East Frontier Agency have been com-
pleted; and

(b) if so, the broad details there-
of?

The Minister of Irrigation and
Power (Dr. K. L. Rao): (a) Yes;
Sir. Project reports for three micro
hydel schemes wviz. (i) Bomdilla (ii)
Passighat ani (iii) Tezu have been
prepared by the Central Water and
Power Comniission.

(b) The broad
schemes are:—

Bomdilla.—The scheme envisages
diversion of 2 cusecs of water
from the Bomdilla Nallah and
its utilisation over a gross
head of 170 ft. by construct-
ing a 1500 ft. long power
channel and a power station
with 3 nos. 30 KW each
generating units installed.
The scheme is estimated to
cost Rs. 6-92 lakhs.

features of the

Passighat.—The  scheme envi-
sages diversion of 6 cusecs of
water from the Sillekrong
river and its utilisation over
a gross head of 180 ft. by
constructing a power channel
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4220 ft. long and a power sta-
tion with 4 nos. 40 KW each
generating units  installed.
The scheme is estimated to
cost Rs. 6'72 lakhs.

Tezu—The scheme involves diver.
sion of 9 cusecs of water from
Derah stream and its utilisa-
tion over a gross head of 175
1t., construction of a power
channel 5165 f#t. long and ins-
tallation of 4 generating units
80 KW each at an estimated
cost of Rs. 807 lakhs.

Ceiling Fans In Government Quarters

r Shri D. C. Sharma:
2806. { Shri P. C. Borooah:
L Shri Yashpal Singh:

Will the Minister of Works amd
Housing be pleased to state:

(a) whether it is proposed to pro-
vide ceiling fans in the quarters allot-
ted to class IV employees; and

(b) if so, the amount to be spent
and when the work is proposed tu be
completed?

The Minister of Works and Housing
(Shri Mehr Chand Khamna): (a)
Yes, in regard to those quarters which
formm part of the General Pool and
are under the administrative control
of this Ministry.

(b) It will take about two years to
complete the work. The rough cost
is likely to be Rs. 25 lakhs,

Longevity of Life

2808. Shri Krishnapal Singh: Will
the Minister of Health be pleased to
state:

(a) whether the factors contribut-
ing towards longevity of life in the
country have been studied;

(b) if so, whether any conclusions
have been reacheq as to the food and
other habits which contribute to-
wards long and healthy life and the
habits which tend to shorten it; and
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(¢c) whether Government propose to
publish a brochure on the subject?

The Minister of Health (Dr. Sushila
Nayar): (a) to (¢). No specific
studies have been made by Govern-
ment in regard to the factors contri-
buting towards longevity of life in
the country. Such factors as improv-
ed medical, public health, maternal
and child health services including
eradication or control “of communica-
ble diseases, improvements in environ-
ment and socio-economic conditions
are known to be related with longe-
vity.

The publication on health education
covering different aspects in the
forms of posters, brochures and pam-
phlets is being done by the Central
and State Governments through the
Central Health Education Bureau and
the State Health Education Bureaus,
Trspectively.

Income-tax assessees iu Delhi

2809, Shri Shiv Charan Gupta: Will
the Minister of Finance be pleased
to state:

(a) the number fo assessees of In-
come-tax in Delhi as on the 3lst
March, in each of the years, 1851,
1956 and 1961 to 1885 respectively;

(b) the assessment of income-tax
in Delhi for the financial year 1964-85;
and

(¢) the arrears of Income-tax in
Delhi as on 31st March 1964 and 31st
March 19657

The Minister of Finance (Shri T. T.
Krishnamacharl): (a) to (¢). The in-
formation is being collected and will
be laid on the Table of the House as
soon as possible.

Chinese Goods smuggled into Assam

( Shri Raghunath Singh:
Shri P. C. Borooah:
; | Shrimati Renuka Barkataki:
W:ll the Minister of Finance be
pleased to state:
(a) whether it is a fact that a huge
consignment of Chinese Goods smug-

2810
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gled into Assam through Pakistan
across the Garp Hills was seized by
the Customs recently;

(b) if so, the nature and extent of
the goods seized; and

(c) the steps taken lo prevent fur-
ther smuggling of this nature?

The Minister of Finance (Shri T. T.
Krishnamachari): (a) and (b). In
the first week of Apnil, 1965 the Cus-
toms officers seized thirteen bundles
of Chinese made galvanized wire
valued at about Rs. 1200/- while they
were being carried in a truck across
Garo Hills.

(c) Preventive measures have been

:tightened. Customs officers are keep-

ing strict vigilance in co-operation

- with Border police.

Industries in Punjab

2811 J Shri Daljit Singh:
‘7 Shri Chuni Lal:

Will the Minister of Planning be
pleased to refer to the reply given to
Unstarred Question No. 515 on the
26th November, 1964 and state:

(a) whether the investigation has
since been completed and decisions
taken for allotment of more funds for
setting up heavy and medium indus-
tries in Punjab; and

(b) if so, the details thereof?

The Minister of Planning (Shri
B. R. Bhagat): (a) Not yet, Sir.

(b) Does not arise.

Demolition of Jhuggis

( Shri Balmiki:
2813. { Shri Tulshidas Jadhav;
| Shri Buta Singh:

Will the Minister of Works and
Housing be pleased to state:

(a) whether it ig a fact that more
than 70 jhuggis and jhopris were de-
molished at Rouse Avenue near Minto
Bridge, Delhi on the 6th April, 1985;
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(b) whether it is also a fact that

ng notice was given to the dwellers;
and

(c) the steps taken by Government
to make provisions for setting these
people?

The Minister of Works and Hous-
ing (Shri Mehr Chand Khanna): (a)
to (¢). 61 families squatting on Gov-
ernment land at Rouse Avenue, near
Minto Bridge, were removed on the
6th April, 1885. They were &ll offer-
ed alternative accommodation under
‘the Jhuggis and Jhopris Removal
Scheme. Of these, 57 families accent-
ed the offer and occupied the allotted
plots in the colonies at Wazirpur and
Seelampur, The remaining four
families did not avail of the offer and
have presumably made their own
arrangements.

Family Planning Directorate

2814. Shri P. C. Borooah: Will the
Minister of Health be pleased to
state:

(a) whether Government have had
under consideration a proposal to up-
grade the Family Plannipng Directo-
rate, to the status of a Ministry;

(b) i so, Government's decisions in
the matter; and

(c) the difficulties the present
Directorate is encountering in imple-
menting Family Planning Schemes,
and how they are gought to be tackl-
ed?

The Minister of Health (Dr. Sushila
Nayar): (a) No.

(b) Doeg not arise.

(e¢) Procedural delays sometimes
occur; measureg are being considered
to overcome them.

Rural Electrification in Madras State

2815. Shri Dharmalingam: Will the
Minister of Irrigation and Power hbe
pleased to state:

(a) the amount allotted for electri-
fication of rural areas in the Madras
State during 1064-65;
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(b) whether the entire amount has
been utilised; and

(c) if not, the reasons therefor?

The Minister of Irrigation and
Power (Dr. K. L. Rao): (a) The
amount allotted by the Government
of India is Rs. 300 lakhs.

(b) Yes.
(c¢) Does not arise.

Birth Control Pills
( Shri Koya:
Shri Narendra Singh
Mahida:
| Shri Buta Singh:

Will the Minister of Health be
pleased to state:

2816.

(a) whether Government’s atten-
tion has been drawn tp a glatement
by a Canadian Psychiatrist Dr. Vic-
toria Voje that birth control pills

made women more masculine;

(b) her reaction to this statement;
and

(c) whether Government propose to
discourage the use of these pills to
preserve the faminine character of
Indian women?

The Minister of Health (Dr. Sushila
Nayar): (a) Yes.

(b) and (¢), The oral con-
traceptives are not allowed for gene-
ral use in India.

Yellow Fever

2817. Shri Shree Narayan Das:
Will the Minister of Health be pleas-
ed to state:

(a) whether there was a joint dis-
cussion between the W.H.O., National
Institute of Communicable Digeases
and Indian Council of Madical Re-
search over Yellow Fever; and

(b) if so, whether any thing emerg-
ed which will lead to the eradication
of this disease in India?

The Minister of Health (Dr. Sushila
Nayar): (@) Yes. A regular meeting
of the Yellow Fever Advisory Com=-
mittee wam held on the 5th and 6th
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April, 1981, in New Delhi to discuss
warious items relating to yellow feyer
angd other allied quarantine matters.
The Directors of the National Insti-
tute of Communicable Diseases and
the Indian Council of Medical Re-
search are the regular memberg of
the Committee, but the representa-
tives from the W.H.O, Ceylon and
Pakistan were also specially invited
to attend the meeting to discuss
quarantine matters of common inte-
rest.

(b) India is free from ycllow fever.
Hence the importance of quarantine
etc. to prevent its introduction into
our country. The question of eradi-
cating this disease therefore dovs not
arise. Measures to prevenl the intro-
duction of yellow fever into India,
were discussed.

Transmission for Grid

2818. Shri Shri Narayan Das: Will
the Minister of Irrigation and Power
be pleased to state:

(a) whether any study is being
made under the Indo-French Techni-
cal assistance to evolve any new
system of transmission for the grid;
and

(b) if so, the precise nature of the
problems which are being studied?

The Minister of Irrigation aud

Power (Dr, K. L. Rao); (a) Yes,

(b) The studies relate to the Eastern
Regional Grid (comprising 'he power
systems in the States of Bihar and
West Bengal including the DVC sys-
tem and Orissa) and are being carried
out with a view to evolve the re-
quirements of transmission system by
the end of 4th Plan period and also to
obtain a broad long-term picture of
generation and transmission require-
ments for the 5th and #Ath Plan

11828

VD, in Kerala

2820. Shri Eoya: Will the Minister
of Health be pleased to state:

(a) whether ‘the Government have
any scheme for the cure of venereal
diseases in Kerala State on the lines
of suggestions made by the Associa-
tion for Moral and Social Hygiene in
India; and

(b) if so, the main features therc-
of?

The Minister of Health (Dr. Sushila
Nayar): (a) and (b). There is no
scheme under consideration of Gov-
ernment in Keiula State pn the lises
of suggestions niad: by thc Assoriation
for Moral and Scocial Hygicne in India.
However, under the Ceniva:lv-aided
V.D. Control Programme being ope-
rated in the rountry during the
Second and the Third Five Year Plans
six District V.D, Clinics have been es-
tablished in Kerala State. Central
assistance to the extent of 756 per cent.
non-recurring and 50 per cent recur-
ring expenditure is being provided to
the State Government. In addition to
this, PAM is being supplied free of
cost for the V.D. clinics and stipends
are granted to the candidates spon-
sored by the State Government for
training in V.D. Control.

Malaria Epidemic in Kerala

2821. Shri Koya: Will the Minis-
ter of Health be pleased to state:

(a) whether it is a fact that Malaria
is still rampant in ceriain citles in
Kerala: and

(b)Y whether Government have de-
cided {o withdraw the National Mala-
ria Eradication Team; and

(c) if so, the reasons therefor?

The Minister of Health (Dr. Sushila
Nayar): (a) No.

(b) Yes.

(c) All the 145 National Malaria
Eradication Programme unitg func-
tioning in the State, after achievement
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.ot Malaria Eradication, have entered
the Maintenance phase where neces-
sary vigilance services to prevent re-
introduction of malaria are taken
-over by the general health services
-of the State. To that end the service
is being strengthened.

Small-Pox in Kerala

2822, Shri Koya: Will the Minis=
ter of Health be pleased to state:

[(a) whether it is a fact that Small-
pox was spreading in certain areas
.in Kerala State;

(b) whether Government  have
decided to wind up the activities of
the National Small-Pox Eradication
‘Programme at such a stage; and

(c¢) if so, the stage at which the
matler stands at present?

The Minister of Health (Dr. Sushila
Nayar): (a) No. There have been
only 24 cases and 6 deaths during the
months of January, February and
March, 1965 in the Kerala State which
has a population of about 184 lakhs
(mid-year estimated population of
1965), These cases were confined to
three districts, nam-ly, Kozhikode,
Trichur and Cannanore., No csses
were reported from the remaining six
districts.

(b) No. All the six eradication
units set up during the previous year
are functioning during the current
year and are expected to complete the
mopping up operations during the
year in the entire State.

(¢) Does not arise.

Selzure of Gold at Moradabad

f Shri Kindar Lal:
2823.3 Shri Vishwa Nath Pandey:

Will the Minister of Finamce bpe
pleased to state:

(a) whether it is a fact that a mem-
Jber of a gang of gold smugglers was
arrested by the Central Excise Staff
at the local bus stand at Moradabad
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while he was alighting from a bus on
the 11th April, 1985 and gold bullion
warth about Rs. 18,000 was seized
from him; and

(b) if so, the action Government
propose to take in the matter?

The Minister of Finance (Shri T. T.
Krishnamachari): (a) On the 8th
April, 1965 gold valued at about
Rs. 7,500/- was seized by the Central
Excise staff from a person at Morada-
bad Bus stand,

(b) The person was arrested. The
case is under investigation.

12 hrs.
PAPERS LAID ON THE TABLE
(CoMMERCIAL) 1965

The Minister of Finance (Shri T. T.
Krishnamachari): I beg to lay on
the Table a copy of Audit Report
(Commercial) 1965, under article
151(1) of the Constitution. [Placed
in Library. See No. 2T-4209/65].

AupIiT REPORT

RESOLUTLON re RECOMMENDATION OF

" CENTRAL WAGE BOARD FOR PORT AND

DOCK WORKERS

The Minister of Labour and Em-
ployment (Shri D Sanjivayya): I
beg to lay on the Table a copy of
Government Resolution No. WB-21
13)/65, dated the 27th April, 1965,
regarding the recommendations of the
Central Wage Board for port and
dock workers at major ports. [Placed
in Library. See No, LT-4300/65].

AnnNuAL ReporT oF NATIONAL BuiLp-
ING8 CONSTRUCTION CORPORATION,
1963-64 Anp REVIEw BY GOVERN-
MENT.

The Minister of Works and Housing
(Shri Mehr Chand Khanna): I beg
to lay on the Table g copy each of
the following papers: —

(i) Annual Report of the Na-
tiona] Buildings Construction
Corporation Limited, New
Delhi, for the year 1963-64,
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along with the Audited
Accounts and the comments
of the Comptroller and Audi-
tor General thereon, under
sub-section (1) of section
619A of the Companies Act,
18586.

(ii) Review by the Government
on the working of the above
Company.

[Placed in Library. See No.
LT-4301/85].

AMENDMENT 10 KrERALA GENERAL
SALEs-TAXx RULES AND NOTIFICATION
UNDER CusTOoMs AcT
The Deputy Minister in the Minis-
try of Finance (Shri Rameshwar
Sahu): I beg to lay on the Table a
copy each of the following papersi—

(i) Notification No S.R.O. 44/65,
published in Kerala Gazette
dated the 23rd February,
1965, making certain amend-
ment to the Kerala General
Sales-tax Rules, 1963, under
sub-section (3) of section 57
of the Kerala General Sales

Tax Act, 1063, read with
clause (c)(iv) of the Proc-
lamation |dated the  24th

March, 1965, issued by the
Vice-President discharging
the functions of the Presi-
dent, in relation to the State
of Kerala. [Placed in Lib-
rary. See No. LT-4302/65].

(ii) Notification No. G.S.R. 569,
dateq the 9th April, 1965, un-

der section 159 of the Cus-
toms Act, 1962
(Placed in Library. See No.
LT-4303/65].

12.03} hrs.

ESTIMATES COMMITTEE
EIGHTY-THIRD REPORT
Shri- A C. Guha (Barasat): I beg

to present the Eighty-third Report of
the Estimates Committee on the

E. C, Report VAISAKHA 9, 1887 (SAKA)

D. E. G.

(General), 1962-63
Ministry of Education-Visva Bharati
University.
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12.024 hrs.
PUBLIC ACCOUNTS COMMITTEE
THIRTY-EIGHT REPORT

Shri Morarka (Jhunjhunu): I beg
to present the Thirty-eight Report of
the Public Accounts Committee on the
Appropriation Accounts (Civil), 1862-
63 and Audit Report (Civil) 1964 re-
lating to the Ministries of Industry
and Supply (Department of Supply
and Technical Development), Infor-
mation and Broadcasting, Transport
(including Port Trusts of Calcutta,
Bombay and Madras), Department of
Social Security and Audit Report
(Commercial), 1964 relating to the
Ministry of Information and Broad-
casting,

12.03f hrs.

COMMITTEE ON GOVERNMENT
ASSURANCES

THRD REPORT

Shri Siddananjappa (Hassan): I
beg to present the Third Reporl of
the Committee on Government Assu-
rances,

12.03}1 hrs.

DEMANDS FOR EXCESS GRANTS
(GENERAL), 1962.63

The Minister of Fimance (Shri T. T.
Krishnamachari): I beg to present
a statement showing Demands for
Excess Grants in respect of the Budget
(Genera]) for 1962-63.

e
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12.03} hrs.

REPRESENTATION OF THE PERO-
PLE (AMENDMENT) BILL*

The Deputy Minister in the Minis-
try of Law (8S8hri Jaganatha Rao):
On behalf of Shri A, K. Sen, I heg
to move for leave to introduce a Bill
further to ameng the Representation
of the People Act, 1850.

Mr. Speaker: The question is:

“That leave be granted to intro-
duce a Bill further to amend the
Representation of the People Act,
1950.”

The motion was adopted.

Shri Jaganatha Rao: I introduce
the Bill

12.04 hrs.

DEMANDS FOR GRANTS—contd.
MinisTRY oF Foob AND AGRICULTURE
—contd.

Mr. Speaker: The House will re-
sume discussion on the Demands for
Grants under the Ministry of Food
ana Agricuiture, Out of nine hours
allotted, 2 hours 50 minutes have
been taken, and 6 hours 10 minutes
remain. Shri Radhela] Vyas to con-
tinue his speech.

ot IFAie el (afrm) o W
R TZW T AT v 3 ?

Mr, Speaker: Can the Minister sit
for a few more minutes and reply
today? (Interruption).

Several hon. Members: Tomorrow.
Mr. Speaker: All right; tomorrow.

ot swveie et (fasmte)
wew wgEa, & a9 ¥ qF sraseh
ATEAT 4T | WIT § UTAE WS & FHIHIC
oAl ¥ € WO FY WA 9@ 0

APRIL 29, 1965

D. G—Min,

«  of Food and Agriculture
AT W F qwT Afeaoit srwedt g
FIErT & FEE mTET B Rl
Y T FW@ gu 1 I 92w A Fae
T ¥ ag *g ¢ fiF weivg gfeew fawa-
faama N oF fasger oifeeart gfa-
Ffedy gY 7€ § 77 s e -
faareg g ge & o g

weaw ST W A AW @ AN
# #r§ F g T & % w1 ag W
U 99 § 3T AT & |

ot wETIET RAT - TH faww an
gt F wifaw v TJifew
fean qr 9@ fF a9 73 F3 FTHEF
%< fear gqr f& ag wsq g FT AR
& "I 3¢ vad o= § afea o Ry
#1 A& w1 A fau wwr F wgr d f
ag ¥z ¥ frearr & .

weaw wgvew - T R o Ao
e & faw Hifsy sgwaAi
I #5 F7 a1 F7 A7

st g (wsrs) o owemr WA,
# geng. ..

WEqW WENAW © I AN IARY o
7t €1t fee TR AT % wwar 7
T &3 WA1G | A AT A |

) TR (STAT) WA
TR, AT OF AR HT A |

wsOw WRAA . 1§ Aaedr
FATH EY TSAT § | OF FT WeH W1
o gEa qE g an @ |

11834

i} TRYETEAR © TEAT & 3) a7
& w7 gaeT avit o g 2 Ay & wee
qaeqT ¥ WA W {F AW TG
o ¥ wtaT § I T wwan g | &

*Published in Gazette of India Extraordinary, Part II, section 2, dated

20th April, 1065.
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U A AEHTQ =g g W W
Tg AT AR T A § |

weaet Jgey - gaT #F 3 &1 wA-
A wEwt 7Y w9 & A f6
vt off wowy A% T wwar g ?

st TrRTaTr | A W9 & avafea
2 zafau & mg & 39 O F s@Fd
AT |MEAI § |

weaw wgte ;- fe we qw & faw
sfod a1 sgi wo wfgd § agi misw
ag ¥ fra awar g

Y TRTTHT - § avar w1 9
T RE . .

WA HEIAT | § IR FE QATQT
F1 W TE IS AFATE

ot TR ¢ i T 3 -
FradF &

weaw wgRe - g f qw ¥
Fiax ¥ w3 faw ANfoed | ve Age-
A WA EIIH ¥ wWATET AW WO
o dfad |

of Tenw T (INAT) - weaw
wgiea, ¥ fred fem o Feew fen
vl f& gk 3w F gAY w=H N
waet wf aren ¥ S 6T @ WY
wEfw geHE & fag 2§ wifawrd
FTW IBA ¥ A€ § | W G e
W1 1956 ¥ ZHTR Ugr FU9 14 T
TR WA ATET | WTAT 4T FAE 1964
¥ 62 qr@ 7 WA AR agi fadwy
¥ 2 ag feafd oF a¥ wR
feafa @ o g@ A=A 91 T8 #IW
FoW T yEg ¢ @ fag 39 QF
2@ TEw w2 # ge@ g frad (&
ag T gE WA A FH I F I
¥ #Y o1 &% 1§ wig ¥ g s
wrear g fe w1 sae fed o afea

VAISAKHA 9, 1887 (SAKA)

~of Food 11836
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ofY A% qeear T fadY § O vow
e & 3w gt TR Y wEAR F
wifegd |

AT T FAT GATA A AT B IF
T T A X fEr wR e o
fear warsr v E, foar @47 & g
AT ATAT § IT 9T qAN A A&
FE g8 S ¢ 2 fm o feare
AT TR, WIATH AT IHY FA
gt forar s | e |G g w1 faar
arr f& o fram araTe ¥ wETEn
o af i A3 37 T T N
oyt fagr sy | franAl A @ ST
& faU @ a ¥ T 9 AW
ot it W g2 fear o7 @war ) qW
feere @ e @ ag ¥ feavA weY
q AT 6T gz A wO@ w9qr
AR ¥ I TR § ot s
& 2 TT9T THTU AW FFATS

@ Tl ¥ gaw sy
¥ fag &era wfr ovr @ ¥ fag
qay wqraT yea faw N9 A ¢ oA
§ Tz W O A7 | &g § fag A
wieargat faedy T ¥ & w17 T
oo | wg fear @Y sl
Pl aay Afes zaTa TAAT T
an § o el wfas wrarE amar 2w
iR gEedI AR st ar @ & s
gardy mrary 7 7 fE g fam agAr
& 9t ar @ & W wieamgee #
g Y i fa gard qgd o @
¢ 1 wfeamgere Y wi W gE@ FAA
wfeemgaT deda R A § g 7@
O Al & ) fog g 3o W WY
TqY FAT TN | OF JTF A g7 T
12.10 hrs.

[ Mr. Derury-SPEAKER in the chawr ]
¥ grawsar ol & 5@ & fau
Ffeargas ol «om @ § b
80 aw 7w @y § fo e Afe
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[ s sa=]
WIT § SEET FEY I AL QAT @ A
TAT I AT F) aE ¥ TRAE FA
¥y FY wE & 39 AT Y ITE
# oy ATAT & ) AET FT FE ITE

wfan o 7@ & qar § & mfet
T & |t F $ym wfgy, Fw
JF #1 wUfge, WX I9F wwiE &
NET F FT AT HT IAHT AATAT 7EAT
¢ W AT F FE G FF IS
A1 WOAT WO T Hy T q6d & °
w1 TaRde A Fr ES fag Eer @
fis g7 fav F1 1% ow G@r AnwA
T fore®d Tax @iz & w9 & q7 9% |
g AN FIF, A9 T /I K qOuT
5T S9 * fou 39 foud wm w1 Sy
T a7 & Wil AW g1 W § A ¥
/% 0T OWT g9 & 9 MET F @R
#1 wfg®s ww gqed & agad weer
s fear o wwar @ foay fe
ZATY WAt F GErATT # wE v
AYTYT AT FFAT & | AT TET ®GY
Q1T FT A U F AW 9T TRAA
T ¢ W e #1 @ J@ ¥ faftaa
dez g1 @1 & IEE) UFUH FA &
fao wrdar & fase s@ A @
2

o gw A ¢ fF T s w1
F fu a8 @ vy aEr T &
ATG w12 AT @ & W B o F nareda
FT M 2 T A7 § AT 9% 3, G
3R 4o AAfaws WY g 1 wgd F
¥F aF 7= oy vz # A1 § s
QA 9T T AY 27T Y Ay § 7
ag oF T A anEr g fag ox
fauT 77 ¥ 9%@ & ¥R WX goa7
“¥e8Y wavy G faT A4q7 @Y F Ewwar

APRIL 28, 1965 of Food and Agriculture
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g fe warer o garQy awer A T
X AT § A Ag gaT AE IR

% I T T THET FT A
oft & wraw w1 sar feemar aar § )
g &% ¢ s g ot g g A &
Wt g sifge sk sarer & wer
dyeT ag o wifge | AfeT w@T @R
T¥ A ¥ gaA) g ¥ T aAe av
aey § i & o 3w § qend fed o
a% ? o1 w7 gak feaw 9w SR
N F gon ! @ fag ¥ frdew R
fs qfic &= & @ W & A A4f W
awdt § | o % AT Y ITH LA G
ferar s, a@ a% ¥ F G AL &
THAT & W7 Jearaa ¥ fE Y qwdt 31
oy ey fir fred ara @ am= § 391
T Fa fFw 2 qgar a1 @r g oo
A7 Y oF FIST FY KT TIWT CF &1
AT T § | TF B fvqma w7 0% 7
TG WL AT @, T IEHT A FHAR G
Ireft § W 99 qre T 4 e A
T8 O fF ag T dm gl wd

WH F ET g ! & F1E arfew
yfee & =i, afew faeger mfuw gfe &
w1 WTEa g 6 o o 5w dw Fanvaw
# qfi T T, q@ % fewTAr Ay
w8 = A et |

st wororw fe¥ (I) o afaw
Ifee & Y gt ?

ot TR sTw : uvies gfee oy
2 &, ¥fem o @ wweEr FY gifgs
qee & ¥ 2fey | o feafr ag & e
yeE WSl ZUTE TH FATAT W
Tegt It § W 9T F U [T 77 FYC
T &, 1 9N I F1 WX I T 7Y
wariey 49 ¥ & | xw w1 oforr ag
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2 & wrer guml Aw o 4= w=s wAfway
Y weit Fr T o o @ AR xw faw
& 7 IeqTE WY W AT o @R |
T A AW @@ g R T W@ §
AT g0 3 T ATE FY HHAr W
gt o @ & ) felt e dome T,
o Y aY &1 9 T I qr, AT
A WY IT Y G qg HqTRT B T
& agi ¥ AT 3w § o o & T o
¥ g AT T7% FT A &, aY I F werd
TEN I |

TE wIAAT wwew : W, G |

o} TreEnE SR 0, AN FFA Y

9 AgT I | AT WTE “qw, A wEw

&, 3% Y A S fadtw S AEY & Wi

¥ s & g w Al w &

e AW, oW w@ ¥ @ Ngwr T

;@amﬁgmww@m
|

¥4 g qg qATH TifeaTHe ¥ I3
q7, A QETAT-AATH FY AT AT ATHR
I ag va £ 4 fis ag £za v fawg
? o Faw 2T nadzy f 1@
T e & | X awwan g R oo
ey ¥ FIECEqu § HWET HI wY
Y& &Y, @ 39 9% fa=re far o,
TS @ a9 &1 § fe o qw A
Ny a7+ farar ol o< foray o
FER ZUTE 99 &, I qu Wt ffy
ST | W g A fwar @, ar sEw
o1y § 753 qw W Fy FEAT 9T I
®T TWTT gRTE QT 9T T390 |

Heq W ¥ Iree fggem & &7
us 9 ¥ &9 &, Afew fer iy ag 2
O & | T9 WY §5Y YA 7 @S
T &Y T Araw ger et faar g
ww 7 § 6w &) ST Y @
& fau dwr =fge, ¥few feamY =Y

VAISAKHA 9, 1887 (SAKA)

of Food
and Agriculture

AN T faw omar § ) Qg T
& are-aTe ag Avav fea § fw fra wy
forera Wt svfig, a7 feam o | fassr
At ¥ & fory T o et 4
s Toq FTHTT A AT F AW AT AT )
@ qT a1 TS GTHL X FIH G0
qg™ & 7T w5t }, AfeT qF e F
g wzAT qean ¢ feat wy faaer
¥ fawar wifgg, g sl e & &
A #=t w17 faw w=h ¥ 77 frasw
F& i wew R o fower gur T
¢, fored g aga &% &, agq T
R FAIE § W gEh wfafor 34
wiawma wrfeart w1 gfom & | s
wraA framl #1237 & fog &4 #1 sqaeqr
TEY F, Y IFT AT FY qETAT @Y
T TFAT &, TOAT g¥ A9 FY wwdr &
S AT 7Y fye awdt @ | gafan
T q3W KT AT e fET S0

wfed |

UG ERET A fraga e & -
% fau ofes & wfus ww & vy
arfge, aifs feaml &t mifes feafa
T & W JeeA F o gfg F o
S

11840

FTor 2w & g, Mt s g
W2 ¥ wreeey & gvaen # foma fas
Ry wafid w7 &1 was fear
a1 g, Afe q a%w sEEr Al A
& wf § | geEiEw R #Y foqd i o
T T #Y forwraa ®) w1 @ v @ @
) WV a% SW F41 AE) FAT AT E 4
& frde e mean § e ww s diege
& WY F WISy 957 WRW F FAH A
) ST 1 I |

T JATGA T FT oA AT
g1} | Ig TYT W §A. & | I H
aTEa ®Y gear g€, & IHT 9T qA &
fore dga made w1 A avwa s
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afea v § e g ment of Parliamentary Affairs,

“F ik AN # b arranged for the MPs a visit to some

0% fo & areg Al MA F TR A ¢ the block areas under the Delhi

¢ qE T FTor S Rl WY o
grmgA AT @ Hamgar g
fo qger TaAAT 9 G 1 TEAT FA
A3 =gt FY qfew F1 ¥ grg T T
fe oF Swer ariee da F AR W
AREAT F1 TG FA FA FT GqA FL

Shri Balakrishnan (Koilpatti): Mr.
Deputy-Speaker, 1 rise to support the
demands of the Ministry of Food and
Agriculture. While doing so, 1 must
first congratulate the hon. Minister of
Food and Agriculture for the efficient
manner in which he has tackled the
food problem and averted a crisis
which threatened our countiry some
1ime back.

Food is a very important subject.
Being an agricultural country, a
majority of the population depend on
agricuHure for their livelihood. There-
fore, special attention ang priority
should be given to the development
of agriculture. It is no douby true
that a good deal of development has
taken place in the fleld of agriculture.
During the British regime there was
not even one big project in India
like Nangal or Damodar. But, after
independence, within seventeen years,
so many gigantic irrigation projects
have been taken up from Himalayas
to Cape Comorin. Even then, our
country requires much more of deve-
lopment work ini the fleld of agricul-
ture, because our country is still fac-
ing shortage of food. While our
country is facing food shortage, the
population is increasing day by day.
The rate of increase of population is
on geometrical progression while pro-
duction of food increased only by
arithemetical progresssion. So, it is
all the more necessary that special
attention should be paid to the im-
provement of agricultura] production.

Shri
the

The other day,
<Chandra, Secretary to

Kailash
Depart-

Administration. So, I had the pri-
vilege of visiting some of the block
areas. While travelling in the bus I
saw g vast area of fertile lang lying
jdle. I askeq the block development
authorities who were travelling with
us the reason for such vast areas of
fertile land lying idle. They said
that the Ministry of Housing had ac-
quired about 10,000 acres of land for
colonisation purposes ang they are
lying idle for the last seven years Tt
is a nationa] waste. If that land is
required for construction work, until
the construction starts it could be
utiliseq for agricultural purposes.
Therefore, I would request the Mims-
ter of Fooq and Agriculture to con-
téet the Ministry of Housing and see
that this lang is cultivated unti] the
construction work is taken up.

Then, in the block areas I saw a
farmers’ club, which is a very good
club. It is known &as hundred-
maunds club. The object of that club
is to see that the production increases
to 100 maunds per acre within a few
years. So far only three members
have joined that club. It seems now
the average production is only 20 to
25 maunds per acre. They said that
within two years of their starting the
club they reached about 75 maunds
per acre and the farmerg believe that
by next year they would reach the
target of 100 maunds per acre. 5o,
it is a very good club which creates
enthusiasm gnq determination am-
ong the farmers to producé more and
more and I ask the Minister to popu-
lar'se and extend such activities
throughout the country.

Then, I saw the seed multiplication.
I ask the farmers about hybrid maize
and the farmers told me that hyorid
maize gives double the wyield. So,
why could not this kind of goed
variety be popularised throughout
the country? Here, with your per-
mission, T want to refer to the Re-
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port of the Estimates Committee, It
sald;: —

“It ig recognised on all hands
that the available supply of im-
proved varities of seeds falls {far
shert of the country’s requirements.
For instance, out of a total acreage
of agbout 10 million acres under
fiiaize, only approximately 82,000
acregs are estimated to have been
planted with the high yielding
hybrid varieties in Kharif, 1963,

* * * *

The Committee would, therefore,
urge the Government to launch
without any avoidable delay, a
country-wide crash programme for
ithe multiplication of seeds of i1m-
proved varieties as well as for tke
proper distribution of such seeds
among the farmers.”

This is the Report of the Estimates
Committee about the hybrid variety.

When we compare the productive
capacity of our country with that of
other advanced countries, we find
that our productive capacity is very,
very low because our farmers are us-
ing only the very old wooden type of
ploughs and other farm implements.
1t is not because they do not want to
use the advanced type of mechanical
farm implements, but it is because
they do not get the advanced types
of mechanical implements. Wherever
our 'ministers, whether Central or
State, go and whenever they meet
the farmers, they advise our farmers
to throw out the old type of farm
implements and take to the mechani-
cal type of implements. But who is
supplying to them the advanced type
of mechanical implements? The other
day I saw in our newspapers that the
Madrags Chief Minister adviseq the
farmers to use the mechanical type
of farm implements. The farmers
are ready to take to the advice of
the ministers in case the Government
is prepared to supply them the im-
plements.

496 (Aj) LS—4.

VAISAKHA 9, 1887 (SAKA)

of Food
and Agriculture

Last year our Deputy Food Minis-
ter announceq in the House that the
Government has issued licences to
companies to produce small trattors,
power tillers and crushers and other
type of farm implements. But I do
not know whether the companies gre
producing the implements or hot. Any-
way, I must request the Government
to see that some industries in the
public sector are started to produce
these implements, This is a very
important matter.

11844

Regarding Cement, it is a common
complaint—wherever we go the far-
mers are saying this—that they do
not get cement in time for the purpose
of construction of cattle sheds and
wells. So, I must ask the Govern-
ment to see that a special allotment
is made only for the purpose of far-
mers’ use,

Regarding minor irrigation schemes,
there are gome schemes which are
neither minor irrigation schemes nor
major irrigation schemes. Such
schemes become orphans. For ex-
ample, in my Taluk there are some
schemes. I know, our hon, Minister
knows it. There are three schemes—
Palar-Purandalar, Kuthiraior and
Verdamma River schemes—which are
neither major nor minor schemes and

such schemes are given stepmotherly
treatment. Such schemes should be
given priority so as to be of beneflt
to the farmers as well as the country.

sft gwew ek @ Sunsw wga,
gL AT a9 & 9wy ¥ ¥ gy ¥ fog ot
o g fear omar @, v o= 9
# agw v & fag awa fear s )
@y qar s g fr A 2 ol
AT T gT &Y av sy ¥ fodr Foper
wgd &, IFwT Q0 fFay s gr E ) aelt
oA TR W §E F
gt § 1 g AT o Aw g §, g AT
R ¥ 39 gEa [ ¢ afeT J gEm
WA STy gl W oy § | Fiw w
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[+fr gorare fee]

o Ay ax off B Y o @ T
et am oY ®YE ar o7 1 A Y g -
T W AT HY JHY W, @ T
NP RN I a7 ¥ TN
gt weft o T & 1 % gw AT g
faer & gom & Wt a9 ¥ | WS W SN
g & 41 ) T g, e AR A @
far wTaT ®T gy WX AT AT AT Wl
weR

aHCF T S g AT
A FFAT AT SGI-5qT ZAT &Y |

1y 3 fF gar€ & are § wfew 7K
wrforst et Zarg 27 & | R W W
§ ST HT T AT Q, WH ¥
oY ag & A & AfF faT o smer
AT T FX 90 @ & | T & 9 7
@ fggam a0% ¥, figem =
T a1 g1 § | gAT, foaedt, Tede,
grddy sfy g Sy o @ & | gw
Famar v § fe oo dw w9, g
qaTaT wmar § gfaafag #qz &30, g
Famar wrar § f SO daE w0 v

T 3, 79 J 39 fggeat @ @ W
tr il Xl

¥ food a0 WY @ §Ew ¥ o
WS XA Fr 9T Ay A0 AT @
F W A WY A | A favErw & e
T |1 W19 &R ATAT T FT 7127
T o g | & oy A drgr o @y
g | g0 §TETE, qw gEr wwar @ fe
FEQHC T F7 O FT WY
I IEN IV 4g GHAET 9T BT & f
M AMEA A ag &vm Sy fo qm &
3T I 1 qATH A g & Y,
T 39 w78 S o fer g ag
wte & fe gl 3o T g, S faw
T TORRT Y € &Y omeY | o
a'o ﬂ'o HTQ'!’, ffo o Wl W’
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il (adweT aigw ot aE-Af T ff
Ia%! aome fe § 1 avt oy s
fecx & fe wTweTe I8 T W qF A
Y FB qg FTAT AT W § | A A W
qATE § ITHT & JTERT GATE TR ¥
@ § 1 g% ag T v g fe d wre-
BT W ®Y A A 9T W G &, W
A QY & o< AL g
AT frar s S §, €W AT B Y
Wit Y dwaT §, T a9 F Y a g @
AT TEY 24T 8, § T A A A g
T

0 AT A afew e F
fR & soord swa & afa @,
W YEEEY ¥ aqr gEd TR A
ERWT g% GEWIT FT NgeT H% fHAr
o § fv gw a8 aay FX Q@ 1 A
a HT 1§ wd-wia 1 §, S wY
T A fry &, i a9 €, v s
gt Tt @ Y ag qW WA gH awwr
wrar & fF 77 & WAt ¥ gRr Ay
1y T faar &, @@y #F, = 97 ™"y,
w1 ¢ e 7@ g€ | S qF Froowr
IE AT W qaAT 1 wfow v §
A w gAY AT gadT & a8 ¥ )
¥ g a3 & gL o & frdge AT Twgar
g s & it Wit 39, 37 gafeag s wear
Feeg fawmd & 9T aoeTe &) wid ane
mife a8 A AT F gEs A W
Iufy v =ff TRy § 9w fawr aw faw
fem aw gardr afw Swa adY &t & 1
& fawre foom &7 g awar g R 99
IFT T® A FHTX FI@H TA ARA
§ 7 guTh g 99 gwdr &, T g
FYNT 93 TFA §, T WA AN 97 BEAT
8 T gWTQ W ag §FaT § WY A &Y
EUTT §¥ATA 93 A%AT § | §a¥ qgu afq
BN wTf AT 8, s awe §, o
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A1 8, A1 @ §iY ¥ awen 5, 903
T T i AT FHET Ay gH g HAT
&N | I FF WY TH AWET FTOEH
7 W@ a9 aF €9 W Y #f A
7EY g1 AHRAT | 7 o o 7€ @ T Ay
¥ 7 fr 43 &y qmwr & 1 JwwT &Y aIET
W 21 gar fred ga@ weaT Sa-A"
WY &% gq a9 & fo¥, fow fawg o=
&3 gU A & o, I |ar uF A
st fr fow 2w & #fw g W=
& & 39 AW FT 35 W IAT Y A
qHAT | FATC ATH & Fa° AT & WY
At T T fF s A wy | 37w
& | g AT WY FTT A AT AT
Q] THFT TR 4T ¢, TAH HAT TgHa
g | Tgwa wwiad § % ag 7w s Ew
HFAAICE | a8 qwwa & {6 oY gw e
€ TG T SYTET TRT , TN FATET AFTL
€ AT I FE FET ATAT qqATAT TGy
oF T g faed gmoswa Ay awa €
# oF fraew 78 & 5 w9 sow Fma-
1T F TH qAIES & =97 77 FfAT |

¥ oAt gaafa F 27 OF w9
FFAAT g | AT AT A A iy T
F o F 37 o w7 /e @ e
FIWAHIL HIAT AT A T G0 FY
TE 4T T ) T e @ R Iy
s & fod Fdt A ® I, oow
oA & Y o T @ W, R d
& fa sTrmg 7€ 7@ 9T, w7 W
7% T A} AT G7F QAT § A IHF qH
A F oy wefr Ay 77 ey | agr oY
g9 AR w1 AN ¥ fAy 9 &, ag
U7, FUZT WA, WA 59%, @A &
IHIT AT &, TR TGN FT FIEAWIC
FET AT W FH F7 ¥ A7 §are A
Frn | ferRwe o= ®1 agi & AT
WA | ITH T ¥ AT AR
U & TR H | /I g AT
FAaA & fr ag ol wfa avg @ &
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EH AT E FIoAH g 3 ey &
f& wTT FY 79w FX WA @Y 3, -
FCF FC AR T g, wwt afy o7
BN A F FA T T AG w7 Y
arfed w1 {6 fawmae &1 #1€ awiieT
o o 72 9w & af|w |, 19-
iy & o W qfg & ) T gwTY
awe ¥ wmar & e gwrk qfg & 1 vt
Tfg 1 9w & fod v ey qmive e
HATAT A qq W KT AT G WA
et & 1 @t A\ ENT @ R gw Y A
sror faemr =nfegd | o7 WY ame fadeft air
FT AN A HIT FAT 08T & |

ZATL qgT 7T A7 & R | /f+y,
017 faawmi & weem wma &, AT & | 9E
gefer arsiwr F foad X go Mo F w2
T ¢, TEEEE g, w1 §, ke
waT T | AT & g e frf wm A
&9 &1 ufeziz ammar nar Fiar ara
¥ far f& zoar @@= v ) w7 A=
gaT F4T 1 A3 ¥ FIT A F Al
YA HIH ETRT AN FAH qA | IS
aridw 97 qrer av dar ggt fewen faar
wYT AT # QYT dar fAweT | Far mar
fir ot sgee v § I¥ Q| AT B2-
O AT q g% @ wT famr | 3N
W a¥-7% 4 A ATITET ¥ AR FAST
T, |9+ arfaal F1 FOE €@ &0
FAET $@EAT T 6 AT & JAq
gl ST ®q4T T GIAST FLATAT OTT
w1 ofeeRz F @ T, FEAT FoTAr
Fefom & =% & for i€ faRwi & oo
AT aorery e e uxE 8@ &aT |
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[fr gorrer frg )

M9 A quA 39 W §9 fawarw AT
wifgd | &7 TANR TET Q@ A T
WX &Y fod @ ove ST w9y
faadt ¥ wreE # 20 9T TWeAT ¥
R TFEAS F WEAEEAT O gifE
agi 7 AWK ST 9 | ag AE g
¥, I 4G TH FOT To T H TF
& o At wrt, fagdt &1 FrEEr .=
1 7 99, 7. faamae & s T
S94 Iifgd | WP A ;T TET AR
qest aArfgy | ag 3a1 § | ag W9 sy
1 gwfa #1 @E O fFraeaw
F A W E

IO W TR oRifaR, agr e
¥uw T & 1 & wquw wAt ¥ WY
fRm s & § 50 @ I@ <
M F | T a9 J0F AT @

HRRT | WY IEAT WA AT geT &
ag wrar ¢ wf W o ¥, A wr
¥ o AT q9E &0 F1 d50 § W
gy #1 T 21X § AW F drar

o ¥ | F @ dfeed @ sw oA
wIEad ¥ W9 31 9 9% aoie

¥ 99 § 8 HEE & AT OF @R

APRIL 29, 1066 of Food and Agriculture 11850

Qo g, SE B g wmy A
w5y ¥ fF oy FeEfaw @ g W
hgre #r ara v § ¥ 31 A

1
3
PR



11851 D. G.—Min,
R]HAT Y 7@ FIg WET F oAmAv
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W O WA F g v w1 W
fe ot ¥ s ¥ wmr A€ AW A
¢ | fom gwg W g & fe et
frfree< wr AT §, BT WHET WY
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/Y & wrw F o ¥ W\ AW AT
2 % afaaiie &1 oF SR
WE Im:m@ﬁn o
Mo wF ¥ ¥ wrar § @ A faw
@%mTimtﬁ'xtfﬂoﬂoﬂﬁ

=T ¥
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I AEWT © W WY F G
T TAT
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g, W W WU A, G AW

oF WT F AT ) G TF WEHT FFA
w5 g g & fa=w< e a9t )
¥ ¥ qur fow< #v ghar & | w7A @
ug |z At & 1 e o o ¥ Iy
¥ g fr ag freee g @ & 1
ey & sgar wgar g ofger &
AT $T ot ¥ wE Adov g
fawom | AgET F AR WT AT FI
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75 TR WY § | TOA T WY
THE ¥ FW T AT § | TF qEH
ey & e qw @ il fWwT E,
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[HrgaTra @g)
£ | wE wrE w2EE § A7 W §Y AN
#A Y @AY F T Huw
w2 74 ¢ | & fadew wewr fF §<
1 T¥ $g ® GFT 7@ fAer wwar
f& 78 ®¢ gaawe ¢, ¥ T IR
41 FL | WY F W AW 97 T
7 ww fo f= 6T ¥ 9w T
T FT ThiRET FIQW FT T -
FEUH AN X AN M AT aF W@
A F qOmT dEg g1 w s Wy
QA& T EE

UF IR W AR ¥ § ¥
w1 g 1 freX aa ¥ ag § gwt fr %
fafreed Y FHwE gt oTC ST
faeew & & ¥ 9 & TT qTN &
foq | W wY wrEw @ T oar fw
dAw foeen @yw §, SR W A
e # Wt A faar ar fF gw smer
feen & w47 | dfe =T # fgomw
Iq F @ w0 # oA g | g
oy, ST W | W FE 0T F FE
TR W qw Ao W og R
& Wy g F Fow A oA T
fret A T AT E | F g &
AT A qATAT ATEAT, WA T WY
&t WY AY FAT THATE | I qE HOF
Hamsi X w51 fF QW1 W@ ST A AN
HTW ZIC ST, & AT F ITF AR
o far | @ A o1 F Ry fF e
@AWW ww T e @ owR
Y AT A fas 1| e ww T
Ty W v @ fe g A R g
WY TEEY A FI | 7 H T § gl
ot g Iy G FT IR | g A
W ® gud 1 aaw foan @, e
w7 3, Fey "o ®O | R w9 ow
fg fafreed 1 FRE A §
Wi I T TTEA UE W @A § |
wig Ay § 5 e @ w2 & & W
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%1 &ew feqr a9 a1 W9 ' W] g,
foremrd I 9T T WK & W
A g fFwaw sw
T AW AT | WY A QT HqG AW
A fafrees) 1 swie Tam afe
. Fdon 7@ freer wife go o
g, S wd § AR W oy §
oY ® FE THiET wEW ALY @ |
qT #1 §X ¥ RfeeE w9 s
qeT, AT TE GRET FH NI | WX
¥ fadw s agan § 5 oo w1 @
A ¥ e fafe & s g
BN, WY F W W GHEdT I W
¥ qfee ¥ T g | AT WY ag R
areaT A fF Gur w O ¥ 7w e
& a1 E § | AT Y 3w FAT FY w1IAT
¥ gg FW FE@ AW | T w
QT AG FEAT AT | WAQEH FY
TE ¥ T wewr WY FATT wraT §
A A @9y ¢ fF oW osw # A
foar a1 weae @ ST

T % WIANT qEq © 6T Jg7 §owm
T ¥ O §

= qwTw fa¥ T Aw A FEA
LU ECI

¥ 39 &) GAWWA & T
¥ o & v oar 5 g ad@
¥ fon gw anf oY F Fg § @ISR
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F T @ W I faer & A
WY HTH W A1 qg FAEAT AT GEW
Mg T

Shri Jena (Bhadrak): Sir, the
very existence of living being is pos-
sible only by taking food needed for
its existence. Therfore, food is an
extremely essential thing for every-
one of us to live,

India is well known throughout
the wide world as an  agricultural
country from time immemorial, and
we are proud of it It has been
said many a time by visitors from
outside that India produces golg or
India is Swarna Prasoo.

Before the achievement of inde-
pendence, we had numerous problems
and difficulties for which we used to
hold the foreign rulers responsible.
Now we are independent and we are
not to blame anybody for any pro-
blem, however tough it might be.
We have been independent for the
last 18 years, which is not a wvery-
short period, although we have not
been able to solve our food prob-
lem in this period.

India is a vast country, We have
got many problems. Of course we
have a Planning Commission to plan
for ithe solution of our problems and
take the country forward, The
Planning Commission consists of ex-
pert and eminent persons of the
country who plan for our social, eco-
nomic, cultural and socia] develop-
ment. I must congratulate them on
their gooq labour and hard work.

We have already completed two
Five Year Plans; the Third is on the
verge of completion, We have solved
many problems, no doubt. But so far
as the food problem is concerned, our
progress is not appreciable. Almost
every year, we are buying food from
foreign countries, In 1961,
we imported foodgraing worth Re. 129
crores, in 1962 the cost of foodgrains
imports was Rs. 141 crores, in 1963

VAISAKHA 9, 1887 (SAKA)
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the figure was Rs, 183 crores and last
our imports of foodgrains were of the
order of Rs, 200 crores,

11856

Our import figures of foodgrains are
rising from year to year which is not
a healthy sign of an independent agri-
cultural country like ours. As I said,
we have completed two Five Year
Plans and are very soon to complete
the Third. Still we have not been able
to depend on ourselves only in the
matter of food, although we belong to
a country which has already built a
tradition for agriculture and 80 per
cent of whose people are engaged in
agriculture.

There is no doubt that there are
some defects in our agricultural pro-
duction plans gnd activities.  These
should be remedied. The question of
shortage of food is a gigantic problem
which should be looked at from a
national angle of vision. I should say
it is no less grave a problem than that
of the defence of our country. There-
fore, we should have as much regard
for the farmers and agricultural
labourers as we have for our jawans
defending the country.

Now our country is passing through
a very critical period, internally and
externally. We have been attacked by
our two big neighbours, who have
proved hostile to us, I mean China and
Pakistan. Therefore, we will have to
be on our guard not only for the de-
fence of our country but also in ‘he
matter of food. We should be on cur
guard against any threat from every
direction, whether on the defence front
or on the food front.

A few days ago we were discussing
here and pressing the question of pro-
ducing low-cost cars in the country.
I ask: is it go essential or so necessary
for a country like ours at this critical
juncture when it is facing a food prob-
lem in an acute manner, is it so
essentia] as the production of food-
grains? Therefore, whatever we
demand or whatever we do, we
should bear in mind that the commag
man gets the benefit out of the same;
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[Shri Jena]

Many of us always demand {hat
there should be price fixation on food-
graing. I welcome the provosal, but
side by side with the fixation of the
price of foodgrains, the prices of other
consumer commodities should also be
fixed. Generally, whenever the price
of any consumer goods is fixed, the
cost of production is taken into consi-
deration. So, I fail to understand why
the cost of production is not taken in-
to consideration while fixing the prices
of foodgrains. When we ask the State
Government whether the cost of pro-
duction is taken into considera-
tion, they say that it is the
Central Government who have fixed
the price and not the State Govern-
ment. I ask a straight question of our
Food Minister, whether the cost of
production is taken into consideration
when the price of foodgrains, particu-
Jarly paddy in Orissa, is fixead.

This year, the maximum price of
rice and paddy have been fixed in
Origsa. That is why the purchase has
become very dull and the producers
are facing great difficulty, I would
request the Food Minister to look into
this difficulty and help us in getting
over it.

The food question is 3 delicate one.
We have not only to look to the inte-
rests of the producer, but to the inte-
rests of the poor consumers also.

When we import food, we are
required to pay a high price and sell
the same at a price within the reach
of the masses. Similarly, we should
gee that neither the growers lose nor
the consumers suffer.

All these bottlenecks can be avoided
if our production meets our demand.
Till then we shall have to wait. It is
a very imporiant question. I may be
excused if I say that our sense of
patriotism becomes stained and our
pride in traditional agriculture be-
comes meaningless as long as we are
deficit in food.

Now I should like to make some
suggestions to the Government for
production of more {food.

APRIL 29, 1965 of Food and Agriculture
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First of all, our farmers should be
made to fee] that their crops are secure
from floods, drought and insecls which
are commop in our country, Expert
advice should be given to our farmers
in time in the matter of scientific farm-
ing. Good seeds, improved agricultu-
ral implements and good manure
should be made available to the fai-
mer. Before that we shall have to
make ga thorough investigation and
examination of the goil,

We have got rain-fed non-flooded
lands, rain-fed flooded lands, partially
frrigated lands and perennially irrigat-
ted lands. One soil differs in quality
from the other. Therefore, before we
advise the farmer to grow a particuiar
crop in a particular land with the
application of a particular manure, we
should have a thorough investigation
rnd examination of the soil.

So, it is a tremendous task, bul the
Food Minister has, unfortunately, no
agency of his own in the States. So,
the Block Development staff’s assist-
ance might be necessary. They should
be asked {o come to the help of this
‘Ministry.

I come from a flooded arca of Bala-
sore District in Orissa, Because of
floods, crops are damaged every year,
and there is a national loss, [ am
happy that the Planning Commission
is proposing to dam all the rivers of
India and use every drop of water in
a good way. That is a very good pro-
posal, but that will take more time and
more money. Of course, they are go-
ing to do it, and it is happy thing. But
till then I would request lthe Minister
to do something for the flooded areas
by providing tubewells, which will be
useful in the autumn season, so that
paddy can be grown in thiz season
after the floods are over, For that our
Food Minister might say that money
will be necessary. Of course, it will
be necessary, but we can divert 2
portion of the money which we are
spending on the import of foodgrains
towards the digging of tubewells.
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Within a very short time the tube-
wells will give us a very good divi-
dend, and there will be no loss at all.
1 hope the Food Minister will consi-
der this, He may also consider the
question of using subsoil water for
irrigation purposes particularly in the
flooded areas.

With these words, I support the
Demands.

st o Wo faart (TqTEY) ¢
IS AT, A NATAT FA & AX
HE T AT & qTE A HIGN AR AR T
vy faar § sa fag & wmowr sl
% 1 fiwaet &Y are & So1, o1 a9 AR
Ig A AUY AT WEA e ae
farart e w1 I fog & sowr
yqaTE AT E |

& yrfior & w1 @Y AT § W
srdafaes 1 & gawm & o2
T\EaAT WTEr § WK T A W Ay
w3 g f wmow AR A F F%
e w1 | foar | @y qaTew W@
THT T AW G WX GLATATA F FT
¥ o qufag ag @ay sgrar w=f &
fawa & | gfF WisT Y sgaeqr g9 war-
T F 1T F & W WIS gL TF WEHT
¥ foag wravas  @fve aus 2w Y
18 IR ¥ fady fao=ed T AR W
T A M & w9t A o faege
anifas & | AfFr @A g Ag & E
TR aga & Qe o ¥ awew A AT
g fredn ¥ uwsw & fF guw
TEAT Aeqeq qF HIE LT TGATT & |

& orq ¥ frag ve s qiffeama &
T A ¥ AT qgT AW FY FHE 3qF
gE ? SEw FU Avw & fr dEER &
FHEEY T 1. 0F {9 IH
fareY, gF WqrE e ofewna
frar o 7 < feeer fgegeam
wY e 1 sarf s aifew ® 17,5
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®OT 47 Igi qgi wTaEr 82. 5 W |
qgr 9T ;T ATET F gEq7 wfvw oy
WX YT &7 @1 Hafe qrfeem £
WY ST femeR aTgare w9 et
@ WA IH AR A Y aga ¥
VETHEIH] BT TAL T HIA FI A F
faar mar A% woonfegY F WX @A F
FTTT WY JEHT @41 Wedw & Wiy 9%
WA W@ | A AW F 5 wfqwa:
ar 7 sfowrer: A wHY § ST OF T
ag WY & | gE w10 97 & i AT W
I Ay & faw e ¥ faww
s ) faar g faw o= svawrd
Y MeagT T8 fear o @ g oo
wq WY qCEL AGY I A & awwan g
f& g1t IUwr quT wem FTOET 3w &
S g3 AT | fat o qoF ¥ =EEm,
¥8 9 a% IWd Tl g1 ot aw fw
TgT *Y AT F gHAAT A Frerdr &
AT w7 "uT TOREA g AT FEIR
T FT AT § W ARG F g9
T THATH aOFT & 3w 7 < IWfa
T AV Ig AT FT ING FAT S A5
¥ T AT AR FT IAT FA &V
T AT & | T WTLT FY g I
W |

AT qF AT FT G¥a+0 &, FUT
TIQ MY I § WX S9Y Fav av 3]
FOT T &7 fry oy &, Afee [t 1Y
feafa ag § fs | & 28t we w0
1T ST § WX I T {FT, g €9
Y derare gl § 1 wafeg A w1 @
mmﬁlm#fﬂa‘f 4.7 q7 Irgar
e S CE R R G R i
Wit 7g) & fr /A e & wwufe
T &1 97 § W W fav s e
1, AT I8 =TT &) ;Y A &Y, A R
HYAT HTAAT ATMET | TF STYTEY 3qTqTT
FTaT §, A ag oft At o< v v
£ | WX g FHATY, qrferari
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[Qﬁ' o Ho M]
qEE W W0 §« WR7 AT FY AT AY
grafe w T 99, a1 6 ®) Iwfa
qadr &, Afe s dar AdY At €
ad1 0 ag ¢ fr fvam aga dr-
qreT WTEHY AT § #K IEe A= ¥
fay, 3a9 qEa-Eged & fag, sER
qurt w3 ¥ fo g2 oF sufer W
g1

W H YA A fIATC FH A &7
q&7 FTIN FqT § 7wy WY WA A fE
2w ¥ gy s wieHT wlafew srea
4 @y W@y F-—wafwg fF wre e
FT 19 HT TG7, A JAHT JTFAT-ATICH
FTT & W 2T § @E) A AH A4
21 @ ET H F F FE #E far iR
w@w @ oy &, frewr oformm oy &
f wfafer o @@ feam sereat &
g% @I &\ T AL BT A FH
FT FW FEET § | @I, A IR
T WY AT WETEE AT FY AH A
7@ fawdt § s 97 Ffeaet
o T A ¢ faww iy W
HTH T T |

wF faindt qaer 7 o w1 & fe
g Nz 3 F fag o ITT AFT-
Y ¥ FEANT AW FAT | TF Y-
fee aze A &g 5 awr fea &t
wror At XA 1 Afea F fragw s
g o A &1 T Faw =W X A
N qAT § | JEHT T A A T qHAT
2, o Yei® qeafea sufe At B TG
& grafa 7

s QiTEeA T, A, & g aepiee
FY WY TE § | 7O TR QT A @
et g g & S A & g o o
o g T § | AfE & S 0w F g
AN T AR W eI
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g ¥ § | W o faa, ow o aafen,
OF FAT T YT TEF 71w & fan
AT | A H2 IO FIE g9 g0 97 | TN
&1 3G FT IqF A A 9T Fqrfagy w1
IARI AT 9 AG FaT, afew wAT
a9 FT AT F fear | gAY a9
e 5 T TETam T ar @, W
aTy w1 T4T @7 @ §—ag qFoqT #7
wfgwt Far w7 ? g gwk AW A qfy-
wa Fr A gfez Fadi @A g
gw @y & fr s 7 feea ageteee
a7 FIFAL & 9T AT &, a7 ITHT A5
& fag g4t a8 & sy @, #7if ag
% I F9€ A 987 v &, oenifw
qg HAIET & H1¥ AT Y FEAq 9%
IORA F HFAT ART WA AfAFT
sary § 1 afeT § @ fagez §, weaa
TiT v 73 &4 g A gy fau qfe-
STH T LT AT AR FIAE |

afar o AraEFar @ arg w1
& f gare 2w F gfeawtor § gam g
wifgw, afoqw &7 wre< gHT arfgy wix
syq 1 Afgar &1 awaAr swEr g |
faa =safe ), fomw e &), 2@ &
fagdt =i g€ R, 7€ ¥ega F A1,
IEH! ARTHEIT HIAT ALY, ITHT Towq
s wfgn, Igw e wrfeq f®
‘g gaX WA &, IF AFAT F& g
#1 faama g 71X g 841 &, Y FgAT
T T & AR WSS, R, TR 9
98T #X Ffaat T IA3T § 1" 77 WA
oI A9 F ALY & | A ART WA 97 FT
frewy &, § G & w0 ¥ 7 9 §
gAR ¥\ ¥ FET &, “wfgw W A
¥ Y, 9 98 g 8 9 17 g gl
‘g E TR R I T A AR R
fi ot safsr 4137 aga 93 fom e 2,
7 A FT FIH G} FAT G |
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& 1 FY GUAT IITEIOT IAT ATEAT
g 1 & Sy A JI I q . w7Aw
q1, ¥fFT 17-18 7@ grfeariz 7
WA A TN fawem gr A g e
A GTA T T AHAE, T ATA 77 TE
£ 1 9gX ¥ T F g wFT w1 fawmm
A1 9@ § 5 Agad adt Foar TR
Fiaqraarg fF qq aw g WS
A afog #1 afzar w1 78 oHT, T«
AF FAY BT FTH A AL I THAT HIT
4 &1 JeareA ¥ qfg g awdr &

7374 7 fazet ¥ § woar Farw 9
400 FOT 7941 @ fwar & A7 FOAT
FIAAT ¥ 1A7%Z F 39% fAg 500 FOT
S0 7@ | W TATHE FF 7% T Fa@T
FAT ¢ o 2w & wew Y w0 & ) AfEa
oo FT FAT ALY &, Ffew T F Iy
qafl geqt g 1 frAm & fag aga &
FHAN N A 1wy fexlarz g fw
FATT A1 F qUET wlvar ga7 e a7y
2 A TgT 938, TSI, qT5 TIAT A
AT FFRTR qT @T ¥ fqq w9 gAr
g f& e gac A ggc A wrrag 1 ¥
FgAT w1Ean g & fag samordy Y wa
YA IYTH TR ¥ i /Y, g 79497
faar 8, ag a1 g4t 913 ary FHARTC
F1 | FTAT % AT AT I8 FHRC FRA
TE FY A IV | 39 TG ¥ Aot AT
TR ST AT § AT T AT FHI A
ITT AT ] |

& gOer #Y g 3 Tgar g fF
AMRY FFIfFaT FALY 763 FT A A w7
fafema ®3, af) wra @ 3w & gAv
AfEY, ArfF 77 & qF w417 ¥ gEy
=q17 1A & faq ) wogts ar 2w
T IETAWAA AR TG qRIWH
AT ITT AT TF, 77 Y A7) qf7 1oy
1 91T 19 597 77 frgifia fear smar
AN, WA A, A A AT
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17 #ifaq fF 7o F1 wFFET AT
3T AT § F TH FT A€ &, AT A FT
NI TAARZ II¥q FT | T AT
fa2mi & qear waA ¥ fag 500 FUT
{947 FF FIAT §, T ¥ AE AT /A
azivg Y T qFqr & 7 WA IT @A
&Y FTAT AT &, AT IT FAFT T WA
$8 Afa® FT I-—HT [T A WA ¥
w12 AT B, AL FAFT A TF AT FT
q AT 59 FFTT I &7 WSt fawrawr &
W T T T F WIT Z AT F 1
wrfz #1 wETE TE TN0T

JITETR AENAA | HT AHAANT A
HYAT HIT GEH FL |

= To | o TaaTdY : ITTEeT NI
¥ @19 ¥ ggeAl w¥AT AW @IE | AR
8 A1 aaa faar s |

W@ aF FI FT gEEY g, ATA
AR § WE A F ST @
darT | w9t A F g Ry 7 AT
AT VA WAL o Tele
480 F AT A AZ AT @Y, T AR
WHFITI TET @Y A gAR
WMFeR IR wFgrdfw
W R AR AT AE AR ) K
THIC HAHART GALT  FATR 9T 9T
qET T | R YA AA W
qFAOF-ATT & &9 ¥ A7 AU
g, 9® ¥ Fewr ag g FF gl
aawar § f s Wi 3w ¥ @y 97
AT WgT @ gE g AR gw fad
TR gRaIgyamarr g &
AAar § F & #1 wrawasar F
T flo THo 480 &T ig HATT 98
We F aff wgm v ag
AT AT E | HEAQ & §97 AR
¥ AT HATAT EY ITAT
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ot wieTe W AT (FrET)
ag qfarfaem & s awr § )

st Tlo ®o faurdl: = maAdE
afare-fatem 7 &3, oy feafa st
#fer & arlt | wEw 7 AT
T FY, THC AW FT WG TG
faar, &fF o F@ 37 F a7 wIWC
faw mar, @t 13 FAw of@Er-fRaee
f A v, g far @ ggaE
Iq FUTL W Y YA g AT Y
3, @ ofEe e w7 O )
qfrarr  friem &F@ & #E W)
afeaml #7 daeedt a@N AT A
A quET gq F7A 7 iy apfrma v

EUIC @@l 11.5 AT & AT
FT AR T g, w9 f& "
5,90,000 &7 ATEEAT 4T § | WX
@R M & &% F a@H &, ar
AW F AT FT FH W q¢ qHAT & A
AT JTEH 9 whaT § | W
e # @TEl F qga qr Wrowwgan
IFTT 9 BT & | WX AWK
I AT AT F U Al F Iuerey
F¥, A TET FT  WE® 11
FOT 7 & qUAY 22 FUT 24 &1 qHaT
AT AZIM AT AGHR F FH AT
aFarg | e g dEr JE FE
§ WYT Tg | FT GO A7 J=w @
Jmar g

JACAN  WENAT . HATT qEET
HUAT WIS ARTT ®Y

st 7o o faamdl : @ aw
e w1 @wm g, T fau wew
T & €T F I FAT W @ v
w0 fay ot & Wi deex qeE) O
af fasy & 1 AT o O SEEO
e fwv ¥ fau Fvew wgd o
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§— W ag TRz § O AT w; R,
afew i & sy & qrw —, AfFT
atfam 78 & I @ 1 FTHTT A W
St s 2T Wy

w7 e #1 FE Zq8 AW
T W W A7 AN A w3, A
I F AN A TR aF ggEg §
e qEar § WX qEEAT LAV I
21 oy @ & afm  fravw
Tnfey

Toq WAW TAAFET A FET qIEC
® A3 A" 24 ATAW fa@r g 1w
T FTEHTC AET FAW KT FAT AGEHT
* faq wex g3 v3dqz w1 g A
2, a1 qw & faq samr fgase &
o 73t ¥ 2w F fao sarar ¥ FAvaAC
gy fzar o "R

Fh917 |

13 hrs.

Shri Alvares (Panjim): Mr.
Deputy-Speaker, Sir, yesterday the
House debated a very important igsue
in regard to the security of the coun-
try and the policy to be adopted to
meet the menace of foreign aggres-
sion. The debate on food, though of a
more prosaic character, is equally im-
portant. Modern wars or aggressions
throw a great strain upon the econo-
my. It ig common knowledge that
if aggressions have to be me¢ in mo-
dern times, the strain that they
throw about in the economic field
also should be taken into considera-
tion. Unless the economic health of
the nation is kept in complete trim,
it is unlikely that we would be able
to meet our difficulties in future. In
the flelg of agriculture, where more
than 70 per cent of our people are in-
volved, it is imperative than we give
this question of economic health of
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mosi. aitention.

This Government, in the past 17
years, hag failed to assess the dimen-
sions of human want and, therefore
we had a crisis towards the end of
last year on the food front At th®
saime lime, this Government suffers
from the tradilional difficulties that
other economies have suffereq Trom,
‘whether jt be democratic on socialist,
in the sense, that they have always
subordinated agriculture tp industry.
In a developing economy like ours,
where the overwhelming quota is ag-
riculture, such a lapse on the part of
any government is unpardonable. So,
I hope this debate at least will be
able to throw the spot light on the
state of agriculture in our country
and be able to strike a new path in
future.

The basic facts of our agricultural
cconomy can be divideg into  three
parts—production, priceg ang distribu-
tion. In all these, government has
failed miserably. The total national
income from agriculture is 50 per cent
of the total national income of the
country. So, we have to realise that
over 75 per cent of our people lve
on less than 50 per cent of the total
national income. The quota of pro-
duction and distribution is  heavily
against the agricultural community.
Unless these imbalances are done
away with and a proper balance is
struck it is unlikely that we shall
march forwarq towards social prog-
ress.

In ihe statistics some gttempt has
been made to explain the position.
Here again on the agricultural front,
we have faileq more miserably than
on others. The total agricultural pro-
ductivity has grown only by 1 per
cent. It may be argued that on the
whole it is more than 3.5 per cent. But
economice experts will tell us that 2:56
per cent increase in agricultural pro-
duction ig due to the extra acreage
under cutivation, while increased pro-
ductivity is only in the realm of 1
per cent. Such low increase in pro-
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The second point we may take note
of is the paradox of food consumption
in this country. While for some
time the amount of foodgrains con-
sumed per capita will and must in-
crease, nevertheless, as the country
marches towards economic progress,
the dependence on foodgrains ag part
ol the food quota is bound to dimi-
nish. Every modern industrial and
progressive community consumes less
foodgrains per capita than in under-
developed or developing countries If
government can tackle this issue on
all fronts where food is available—
milk, vegetables, meat and fisheries—
I am sure government's dependence
on foodgrains will be relieved and
the position will not be as series as it
is now, The difficulty is that govern-
ment does not realise the correct
method of feeding the people. If this
industry would be treated on a total
basis just as we treat industrial pro-
duction, with proper incentives and
encouragement and protection, I am
sure we shall have done better than
we have done so far.

QOur imports tell a tale of imba-
lance. While in 1962 our total pro-
duction wag 81 million tonnes and our
imports were 36 lakhs tonnes, in 1864
when our total production was 79 mil-
lion tonnes, we imported 62 lakh ton-
nes of food from outside. We have
imporieg proportionately more than
the shortfall. This requires an ex-
planation. 1s our distribution ma-
chinery so inadequate and inefficient
that we were not able to trace where
the food lay ang distribute it in pro-
per areas? We were not able to reach
the targets of sugar production we
set for ourselves. While in food our
shortfall is 21 million tonnes, in sugar
we have a shortfall of 5 lakh tonnes.
Therefore, the repercussions of this
economy is s0 widespread that po-
verty has spread all over and there is
hardly any chance in the present con-
text of any improvement.
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1t is, therefore, necessary that gov-
ernment not merely makes a broad
declaration of the basis of increased
production, but sets about it in a
manner that will give evidence of its
earnestness, We can, for instance, very
profitably take up 1 taluka in each
district—we have about 300 districts
in India—and it ean be made an ex-
perimental base for that district, both
in the form of inputes like fertiliser,
naiural manure, credit facilities, rural
housing, ete. so that the success of
tue experiment in one little islang in
a big district cap  bring about an
awareness of the necessary measures
that we put in; and also by a process
nt diffusion be able to invite the other
surrounding talukas of that same dis-
trict to do likewise. If this experi-
ment is carried on seriously, I am sure
not only will food production increase,
but the model farm that can be set
up will be an education for others.

The second important issue is pri-
ces. Agricultural prices, unfortunately
do not receive the same consideration
that industrial prices receive. They
suffer from a very great disadvantage
that agricultural prices are not uni-
form all over the country. If in the
vast of industrial products and wa-
ges , we have been able to achi-
eve uniformity so that we tend our
progress towards bringing India on
a uniform economic plan, it is obvi-
ous that we must do likewise on the
agricultural front also. The selting
up of the Agricultural Prices Commis-
sion and the  establishment of the
Food Corporation are surely very
positive steps in this direction. In
regard to the Food Corporation, I
hope government will not immediate-
ly hamstring it by only permitting its
operations in certain limited areas.
There is no reason why the Food Cor-
poration should permit certain State
Governments to function indepen-
dently of its own operations.

If the Food Corporation is charged
with the responsibilities of food pro-
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duction, of procurement and of distri-
bution, then it ig obvious that parallel
agencies should not function; they will
detract from both the function and
the operation of the Food Corpnra-
tion. Therefore, I hope that while
abolishing all zones, if we want to
achieve uniformity on the fooq front,
in respect of production, prices and
distribution, the food Corporation must
be given the maximum latitude and
no paralle] agency should be permit-
ted to cut into its operation.

In respect of the question ol pri-
ces,—this is the key point in agricul-
tural producltion—we have geen this
Government, and all governments all
over the world, pampering the indus-
trialists or industrial production
Every time a certain measure comes
up, the question of remunerative pri-
ces is raised by the industrialists. I
submit that it ig as imperative that
remunerative prices be paid to the
cultivator also., The Agricultural
Prices  Commission sct up by the
Government may be gble to do this
if the Governmenti would enlarge it
terms of reference to include all the
inputs and make them the basis of
remunerative prices on the basig of
profitability. All political organisa-
tions have passed resolutions that the
rural economy must be improved. They
have laid norms that a rural family
should have about Rs. 3,600 annual in-
cure in this country. I am sure that
this cannot be achieved unless we set
about it with certain standards, if we
take up certain norms. The Agricul-
tural Prices Commission, which is
w'ven a certaln amount of limited res-
vasibility, must see that in the pro-
ceng of determining remuenrative pri-
ces, inputs like capital, labour on the
land of the whole family and not
of one individual loans taken, the
cost offertilisers physical inputs etc.,
are all taken into consideration, as
we take in industry, so that when
the basis of remunerative prices s
determined or when the Commisgion
sets about stating what is the remu-
nerative price, we shall have the
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same basis of profitability assumed as
We assume, or we are tending to
assume, as far as industry ig con-
cerned. It will be tantamount to
continuing the imbalances in agricul-
ture if we do not give it the same
consideration that we give to industry
and the inputs in industry. Whether
they be of labour, whether they be of
capilal, whether they be of raw ma-
terials, all these are scruplously taken
into consideration. They are deter-
mined by laws and by practice, No
such considerations apply to agricul-
‘ture. It is time that thig Agricultural
Prices Commission, on which I lay
great hopes, is able to make a study
of all these problems, and unlesg it
is given the freedom of determining
these things it is likely thiat the
norms, the objectives we have  set
about Tfor ourselves of improving the
ruragl community, of trying to increase
the minimum income of a family to
Rs. 3,600, will be difficult to achieve.

Sir, one or two points more remain.
One ig in regard to the question of
export prices. The trend in export
prices of raw ' materials has tended
to slow dowm. The experience today
iz that not only are the prices of
agricullural raw materials falling but,
at the same time, the gap between
the prices of raw materials and manu-
factured goods from those raw mate-
rials is tending to increase. The re-
sult is that while industrial nations,
or industrialists in our own country
also, are able to make fantastic pro-
fits from the goods manufactureq from

raw materials, the prices of those raw -

materialy are not adequate, The
Government must be able to estab-
lish some machinery to  determine
this, and in the process of determin-
ing that it is necessary to find out
what is the fair share of the raw
material produced that goeg into the
good; that are manufactured and in
respect of which the prices of manu-
factured goods are constantly tending
to rise, We know that we are able
to calculate the prifits and the prices
of industrial goods. If we can do that
to a nicety, i{s it not possible for the
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Government or the Finance Ministry
to work out the equity prices of agri-
cultural raw materials that go into
these manufacturers. In an integrated
economy which ‘js planned, we cannot
have a situation where agricultural
prices gre depressed and, at the same
time, the prices of manufactured goods
from those raw materials are allowed
to fluctuate to the highest possible
extent, There must be an inter-rela-
tion because there ig inter-depend-
ence of production. Therefore, one
of the more urgent tasks that the Ag-
riculture Ministry must set about,
even if it is against the Finance Mi-
nistry, is that an adequate share of
total productive prices of manufac-
tureq articles from organic raw ma-
terials must be so apportioned as lo
meet remunerative agricultural pri-
ces; at the same time, the agricul-
tural raw materials exported to other
couniries must also receive similar
considerations.
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With regard to the question of dis-
tribution, how ig it that, in spite of
the fact that rice production in the
last year was about 9 million tons
more, we had a distribution  ecrisis?
The crisis last year was a crisis of
distribution and the failure of the
government’s administrative and dis-
tribution machinery to supply rice.
From the flgures supplied in the
Review of the Food Situation publi-
gshed by the Government, I find that
even to rice surplus States like An-
dhra, Assam and Madhya Pradesh the
Central Government had to send a
Central rice quota. The Central Gov-
ernment sent 43,000 tons rice to An-
dhra. Assam and Madhya Pradesh the
it supplies rice both {0 Kerala and
Madras. Assam is also g surplus State
in rice but the Central Government
had to send 14,000 tons of rice. - So
also to Madhya Pradesh which is also
a surplus State the Government of
India sent 15,000 tons, There is some-
thing wrong in the distribution ma-
chinery of the Government, and I
do hope that while replying to the
debate the Government will make a
clarification on this issue.



11873 D, G.—Min.

Shri Reddiay (Tindivanam): Mr.
Deputy-Speaker, Sir, thank you for
giving me this opportunity to parti-
cipate in the debate on the Demands
for Grants relating to the Ministry
of Food and Agriculture,

Sir, I want, in the first instance,
that this Department of Food and
Agriculture should be upgraded. This
Ministry should be brougnt on a level
with the Ministry of Defence if not
higher than that, because it is on the
production of agriculture that the
country can sustain not only itself
but can meet all the demands that
the country may face from every
section of the economy of the country.
1 am glad that this has been recog-
nised, because when I look at the
time allotted for discussion on the
Demands for Grants relating to
different ministries I find that this
Ministry has been given 9 hours which
is more than the time allotted to any
other ministry. Due recognition must
be given to this fact and this must
be upgraded.

No financial difficulties snould stand
in the way of implementing the
schemes which are being drawn up
by the Ministry of Food and Agri-
culture for increasing production of
agricultural materials and also for
their distribution.

Sir, I now come to the next point.
We have a large number of schemes,
We have got no dearth of schemes or
reports, But we do not have them
properly implemented, especially at
lower stages. The people at the lower
stages, The people at the lower stage,
who generally implement these
.echemes, the extension officers, the
T.S.0s., the revenue inspectors, all
these people work the schemes in
such a manner that they produce the
results opposite of what was intend-
ed. For these there is no use blaming
them alone,

1 have seen, and I have experienced
as an agriculturist and also as &
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member of some of the commodity
committees that frequent transfers of
these officers are taking place. The
control is also diffused. The man
working a scheme in Kerala, or
Madras has to look to Delhi for any
small thing that he has to do to
implement the scheme. There are
several schemes like that. Some of
them have been held up because
Delhi would not give its sanction. I
know in the Central Oilseeds Com-
mittee, of which I was a member for
a number of years, shcemes used to
be formulated but it took four or five
yvears before they are seanctioned.
Those schemes wused to be held wup
either with the Centre or with the
States,

The officers who are trained in the
Agricultural Department for a certain
purpose are utilised not for the pur-
pose for which they were trained.
They are being utilised for a different
purpose, The B.Sc. (Agriculture)
graduates are asked to deal with
distribution and sale of implements,
seeds, manures, etc. and keep account
for it, They are not trained for that
purpose. Their qualifications are for
something else. Their services are
not used for the purpose for which
they were intended. So, sp much of
talent ig being misused. T have also
known of cases in which specialists
are utilised like this. There are

specialists for each commodity. I
know of the case of a sugar-cane
specialist. Because here was no

chance for his promotion in the same
section, he was transferred to the
paddy section as specialist. From the
time of entry into the department
that man has been serving in the
sugarcane department; he had train-
ing and experience only in that com-
modity; but, when it is found that his
chances of promotion are blocked, he
is put in as a paddy specialist, with
which work he has had no connection
and where he will have to learn a new
the paddy crop problems.

Similarly, in the field of research;
there have been a number of research
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schemes which have produced good
results. But what has happened to
those results? They are kept only in
the offices. They have not permeated
to the person for whom the
researches are intended. They do not
reach the farmers who should bene-
fit by the results of these
researches? The extension service
which is now put under the block
development work of the panchayat
unions is not streamlined. ‘That
service should be streamlined and
they should be made to work in co-
operation with the farmers because
they very often move with the
farmers, they have close contacts
with them, and they should be per-
mitted to work with all enthusiasm
which should be generated in them.

More often, these people are trans-
ferred very frequently. Frequent
transfers should be stopped, unless
they are warranted in the interest of
good administration.

In this connection, Sir, I wish to
refer to one important point which is
contained in ‘Agricultural Develop-
ment; Problems and Prescriptions’
published by the department. This
contains all the problems which face
agricultural production, and also, it
gives certain prescriptions for
increasing production. If that could
be made use of, it would benefit the
farmers. If all that is contained there
could be implemented properly, from
the top to the bottom, I am sure that
within 2 or 3 years, nature helping
the farmer, we could have more than
what we need, of raw materials and
foodgrains. That is the only way by
which we could achieve increased
production, I want that this aspect
should be considered by the Govern-
ment in all seriousness. Government
is not serious enough; they do not
realise it. In page 6 of the report,
para 124, it is stated as follows:

of agricultural re-
quisites essential for increased
production and improved tech-
nigues of production have to be

496 (Ai) LSD—5.
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arranged in such a way that
they are available to cultivators

readily in the vicinity of their
villages in time and at reason-

able prices and supported by
adequate arrangements for
credit.”

Nothing more would be necessary to
increase production. If this is imple-
mented properly, Sir, then alone wg
will be able to increase production.
But what happens? So far as credid
is concerned, credit is sanctioned,
but there is delay by the time it
reaches the lower levels. It reaches
the panchayat union somewhere in
August or September. By that time
the cultivator has tp incur more than
50 per cent. of his expenses ‘for
raising the crop. So, credit should be
supplied to him quickly, and there
should not be any waste of time. In
our parts we are having rains in
June-July for raising the rain-fed
crops. So, this work should be done
in time.

One more point 1 would like to
urge, Sir. I am glad that Govern-
ment has appointed a commission to
go into the question of prices. I am
referring to the Agricultural Prices
Commission. I am sorry to note that
no representative of the farmers is
in that commission, Agricultural
Prices Commission. It is absolutely
necegsary that farmers’ representa-
tive should be in that commission,
because it is only the farmer who
knows how to fix the price for the
commodity which he is producing.

As far as industry is concened, it
is governed by a table. They allow so
much for various items, for deprecia=-
tion, etc, They allow all items like
depreciation, ete. in respect of those
articles, but here, we do not have all
those items. Depreciation is not
allowed for the machinery which the
farmer uses, for the building which
he constructs, for the implement
which he uses. For the work which
he is supervising no allowance Is
made when the prices are fixed. Al}
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the items which go to make up the
industrial production should also be
taken into consideration in fixing the
prices of these agncultural commo-
dities.

I would urge upon the Govern-
ment that the soil should be analysed
first. It is not as if we can put forth
manure, fertiliser, etc. in any
quantity which you like and in any
' combination which you like. Unless
you analyse the soil, you do not
" know what particular manure, either
-nitrogen, phosphate or potash is re-
‘quired for that soil. We have very
meagre facilities for testing the soil.
In Tanjore district alone, I am told,
it will take more than 5 or 6 years
to complete that work, When a man
is sick, first of all, he must be
examined and then some medicine
should be given, as also nourishment.
Similarly, when the crop is to be
raised, we should find out what type
of fertilizer is required, and in what
proportion, for that particular crop
and s0il. So, I would suggest that
we should make some determined
effort to train a large number of soil
analysts so that we could analyse the
s0il of the whole country within a
short time.

Then, the water has also to be
analysed. The water which is not
good or fit for man is not good for
the crop either. So, analysis of water
is also important. I hope necessary
action would be taken to do that
also.

st afaeY (TaR ) : SuTEw
AEed, WW.FY 9T G AEEy &
o Y 7 & wraew F  gon fa=r
AT q TW I ¥ AN T@AT AR
g
. gg @ | arew B fE e
qwow Ffe THHRAME 1 &G gl
¥ @ % e 9uW @ W1 W 2w
& fraaY s g wfis §oisagw
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wratd St T AW F § I@ § AUWw
go wfgwa: &Wr WA § ®A qR
&1 =@ 8o wfawa: § [ww 70
sfwa: @ oF feAa O fs o @dr
AT e s@ ) ™
™ ¥ gerar gH g W AAa § fE
G oF gw ¥ aE Ty § AT S

WG EIEE I OEET A W

®i O Fga § | g IIET A
Fg@ F fo gaum F fao w A faw
a1 fear ST € 1 99 T MRS

gW T A A A AT T A wEy

st g @ gHTIT g w9 @) aar ¢

T &l w1 @At & 3T T

arer ot & & fomsr fF w70
ufowre: SEsaT §, I FT AT U
wawg AT arfed | W gfer & awe
7 ot gifgsm AT Fifed ar a8 wifaew
WA TE

I g9g ¥ UF 44 AT A
femar @ § 6 e dvw ®
wa‘reﬁmmﬁgammﬁgw?
oF gera O fuT ) agieg nedwA
feart mar f s oo & AT F WTa FY
yifas  afcfeafa w1 ¢qr gura s
fF gl o Awew Ew, 9 Sfer
AFY §, WO & TG WIGHT F 6
I HT@ FET | 9 gW @ i
F FAF WT § W AT § A H
adr waear W F frator wTAT qoAw
FH WA § a7 I¢ TATH qTHA HY
arar & e srfee @ 2w & 9 @A
g FAGEAT § W W 9w T
w70 sfawa o fram & o onfee
¢ f5 s wivafz oo oo & Qir
W1 oW F AT F wer @S,
FIE W g Awar &Y, 3@ W gw 5T
afer @t gar Wy § WX fdw @
IAN @ IW G W AT AG W
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g | e RE a8 sEar AT R
WIS mOX ¥ F, @A) F AW q 4
T qEEET W A gEA 9§
gu & qfoormeaET w9 89 WU S
sra gaT g ?  rEW o safaai fafaa
3 & wmr ag @ O fREET &
Waw gmT & fau gifers § ar
AMEIEF § 99 dF W IEFT BT
WYX STeEAT JEY 39 a9 9% g9 w
ot 3ad gufy 9 s w0

¥ g ey 1 qurd 7 9EaT §
fe ot fred foal 2w 7 ot smaw
*T g¥e IIfeqa & T 91, W A
fow  ofifeafs a7 a2 oFf, =@
I dFT ¥ QAT HIX Jear § fraed
®Y Ffow 1 37 a8 vqA g
ot Wy RNE W G A fF oo
ag oar afvfeafa w1 fagnin /& a9

& |

TR A quETET e g
A 9gN 9EATAT W & STOW
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APRIL 29, 1965 of Food and Agriculture 11882

WY U EW iy wr A S I
S.Ta'{?ﬁ?ﬂ& wia der :ife 1 faAT
waRHE & #15 i A g e
2 WY 9 99 BIT #I 19 9 a%
ageqr Fifod afew 1 Ao @ 9
et @ | gHaTede & wiww W
femel & g7 &1 787 & |

sia  EFeerw ox & ¥ fem
T @ W Tade fEan 9 dEe
@ g1 ¥ wgm o agar g AW
ww & fag o wEamge faar omar
g W 9T & T I o GEr
& fag f@@ 9 weeamme o dFe
fear s, sw * afsgera fear 9@
g8 J|aeqT w9 9 fFam SqrEr we-
AT @OT §6aT § WIS
FEA =T FT FEAT §

5T Gz wirwes faf & qe
ot fed fedieae § ofiew WA
AT g AT g A @ o &
IR F AEG AT FE F HIE
ST W& | WH agT AwEE W
TN F §19 g wE A 2 o I
;N g qerarfeRaR A wfey,
T/t TW wA Ay ansfeew wif W
st Sragw frear aifed, sw &
Tg I WWIT & | WA I GEATHI
¥ qg Arara<wr T awr amar &, faa &
TgT T FT A A qfra amgferw
#t epfa o s fad

TiFes & grifees v S O
e I amasngfa
¥ oY ¥ w1 qwfeE a1 FAYIAF W
feer & fqum s FX & FET FQA
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Mr. Deputy-Speaker: Shri Mahida.

‘Shri Vishram Prasad (Lalganj):
He is the second speaker from his

mparty. 1 will be the ﬁrst speaker
from my party.

Mr. Deputy-Speaker: I will call
you next,

Shri Narendra Singh Mahida
{Anand): 8Sir, I rise to support all

my cut motions -Nos. 6, 7, 8, 9, 46 and
$8. Agriculture-is the biggest indus-
try in India and we should be spend-
ing about 50 per cent of our national
income on it but it is very surprising
that we are spending- only: Rs.-38
crores per year and for the import
of foodgrains we spend about Rs. 448
crores. This is rather a very sad
state of affairs after our own rule
of 17 years. I plead with the Minis-
ter of Food and Agriculture that
agriculture should be put on a war
footing. We shall fight the foreign
aggression but, at the same time, we
«annot neglect our food position,

The' country is shouting for food.
‘We are short of it and unless we put
our Food and  Agriculture Depart-
ment on a war footing, I do not think
we shal] be able to feed our people.
Just ag West Germany did after the
war and Japan performed labour
after the war, we should also = turn
all our lawns in our homes . info
small gardens and grow vegetablés,
potatoes or whatever food it is possi-
ble to grow. Unless we take such
measures, I am afraid, we shall only
talk but shall not produce any fo6d.

" It is rather very ironic that the
cheapest food today, as far as my
‘State, Gujarat, is concerned, is im-
ported wheat. It costs about Rs. 8 g
maund and we have to eat that im-
ported wheat. The cheapest food for
eattle also is wheat because it is
cheaper than bajra or. any other
foodgrain. So, thanks to the policy
of the Government, HKumans and
cattle, at least in my State, are put
an par,
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Another peculiarity of ur Govern-
ment is that though they have Leen
encouraging many industrial workers’
unions, there is no farmers' organi-
sation worth the name. We have
“Bharat Krishak Samaj”, a very small
affair which is not’ fully representa-
tive of the farmers as it should Le.
So, I very humbly request the Gouv-
ernment and Members of Parlisinent
that there should be a very strong
farmers' organisation in the country.
We have barbers’ associations, cob-
blers' associations and various other
associations, but there is not g single
association of farmers. The [armer's
organisation should be the most
powerful organijsation in this country.
I had pleaded some. time back when
Shri Dhebar-w as a Member of Parlja-
ment that there should be a farmers’
forum in this Parliament.

Shri Inder J. Malhotra (Jammu and
Kashmir) : There is.

Shri Narendn Sl.nsh Mahida: The
forum is there but I do not know
how many members are actually con-
nected with farming. . i o

An hon. Member: There are many.
Shri D. S. Patil (Yeotmal): You are
requested to join it. .

Shri Narendra Singh Mahida: I
request the Minister of Focd. and
Agriculture that it should ke &, forum
stronger than the Socialist. Forum or
any other !pr}gm
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Shirl Tndér J. Malhotra: It is the

strongest forum now.

Shri Narendra Singh Mahida: We
have not heard gbout it in the rwal
areas. Let it be situated here, but it
shrould be the loudest in representing
the rural areas. We have not heard
of a single meeting of the forum.

Shri R. S. Pandey (Guna): Only
yesterday we had a meetmg

An hen. Member: There have been
more than six meetings.

Shri Narendra Singh Mahida: “The
farmers have been looted by all. The .
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Moghuls came; they looted the far-
mers. The Britishers came; they
looted the farmers. The landlords
looted them; the moneylenders looted
them and their position has not much
improved.

An hon. Member: The
flooted them.

Maharajas

Shri Inder J. Malhotra: And Swatan.
tra.

Shri Narendra Singh Mahida: Even
today, in all humility I submit, the
farmers are only slightly better off,
not fully. If they were better off,
thelr lands would not have been taken
away for the Koyali Refinery. In this
very House 1 pleaded that the far-
mers’ interest should be seen. The
best lands of Gujarat near Baroda
should never have been taken for
the Koyali Refinery. In my own con-
stituency of Amand the best lands of
farmers should not have .been taken
for the Amul Dairy. In my State,
Gujarat, in every single Government
Gazette I notice that people are belng
deprived by acquisition of land to the
extent of. 300. farmers per gazette, that
s, per week. So, it comes to about
20,000 farmers being removed from
farming every year; yet we say that
farming is the most important factor
in our country. I refute that. We
gre slowly removing the people. from
the rural areas by taking away their
lands for industrial purposes, roads
or rallways—they are necessary—
but we are not rehabilitating them on
farming at all. If: thgre is any hon,
Membar who is doubting it 1 will
request him to come withh me and 1
will show him that s¢ many farmers
have been uprooted frem lands in
Gujarat and have been turned into
labourers.

1 propose the following means for
the improvement of farmers, Farmers
should get fertilizsers, manures, loans
dr erellit, plant protective chemlical ang
better seeds, I am a farmer mysell
and most of my income today is only
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from farming sources. Some gort of
incentive to the farmers should be
given to produce more and more pro-
gressively. Measures should be taken
to discourage the production of cash
crops which the Government has been
cncouraging to earn foreign exchange.
1 go not know what prevenis the
Government from  restricting the
growth of cash crops.

In my State of Gujarat, on the une
side, we are saying that there is shot-
tage of food and, on the other, the
farmers are growing tobacco and
cotten. Why can we not compe] the
farmers to grow three-fourths of the
required foodstuffs? Ever village
in my State is deficient in foodstuffs
today and we are shouting that inere
is no food. How can it grow unleas
we bring about some sort of compul-
sion by law or otherwise so thal the
farmers may be self-sufficient, that
they grow more of food crops than
cash crops?

My other suggestion is that neues-
sary technical advice should be given
to farmers to cnable them to make
the best use of their land. [ have In
my congtitfuency an agricultural in-
stitute. We have agricultural colleges
also round about but these colleges
are only for upper class farmers,
that is, mostly for sons of farmers
who are educated or who understand
English. But these institutions, are
not helpful to the neighbouring vil-
lages even. There is nothing com-
mon between thase, institutes and the:
neighbouring villages. Peaple only
want service and the Agriculture De-
partment gets the benefits. So, I re-
guest that these institutions. should
have contacts with -the villages round
about and give information and
knowledge.to the. farmers.

Irrigstion and. water supply facili-
ties shoyld . be increased and depen~
dence on.rains shauld -be mininise:as
far as pessible ang multipie cropping
should be enlarged. As far gs irri-
gation. is concernud, In my State,
Gujarat, it is very poor. I will show
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by facts that Gujarat suffers proba-
bly most in this country. The areo
irrigated in percentage is only 3.9 in
Gujarat as compared to all-India per-
centage of 17. The cost of impmt ol
food for Gujarat alone is Rs. 100
crores per anaum, If this amount of
Rs. 100 crores is spent on the Nar-
mada Valley Project, 1t will not oaly
remove the deficiency in irrigalion
facilities but it will entirely cnange
the face of Gujarat. ] hope the vwce
of the people of Gujarat will be heard
by those in power. I am prepared to
wait even for 15 years. Though I
may not see it in my life time, at least
my children will see the accomplish-
ment.

Whep, there was composite Bombay
State, there was a scheme to irrigate
the land in Kutch by taking water
from Indus through Banni, Track,
which of course is not possible now.
It has gone over to Pakistan. The
very problem.of Kutch, about which
we are talking so much now, would
have been solveq by. this.
acres of:]and in . Kuteh can be brought
under cultivation if the Narmadsa
verted into a fertile area if the Ramn
of Kutch, which is today the hot-bed
of invasion from Pakistan: can be con-
verted into a fertile area if the Rann
of ‘Kutch can be dammed in certain
places. Then this question of useless
and marshy land would go away and
Kutch would be a fertile area. Kutch
has receptive soil and only irrigation
facilities: are to be provided. Whe-
ther this problem can be taken  up
or not is a question for the Govern-
ment to decide:

The former Governor of Maharash-
tra, Shri Prakasa hag written recent-
ly a very interesting article in which
he has criticised the Government's
policy of imposition of ceilings on cul-
tivable land. He has very rightly
said this ang I quote him:

“Imposition of ceilings on cultie
vable land destroy possibil‘ties
of enhanced foed production:
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Small holdings today are the bane
of rural life.”
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We expect more production from land.
Whep, we have small holdings, when
people have land which can just feed
them, how can we expect more pro-
duction? They cannot improve it
because they cannot introduce modern
methods of cultivation, which are
possible only on large holdings. Nei-
ther they canp use tractors nor they
can afford to use chemical manures
on such small holdings. I was my-
self a zamindar ang I chose to become
an ordinary person by donating Jands
to the farmers Jong before the Bhoo-
dan movement was started. Today I
have only 80 acres of jJand. It is so
fragmented that I cannot use a tractor.
The Government has a good scheme
for supply of improved variety of
seeds, manures and also for adontion
of modern methods of agricultural
operation. But it has not proved a
success because the people resist it.
That is because they cannot take ad-
vantage of this on small holdings. 1
would request the Government to
pay early attention to the question-of
removing thia ceiling on land held-
ings. Then only we can expect more
production from the land. In Maha-
rashira and Gujarat income from land
is limited only to Rs. 8,600 per year
according to the land celling. I can-
not earn more than that: from my
land. While: the people in metropo-
litan areas like Delhi, Bombay or
Ahmedabad can make any amount of
income, why are we limited to earn
Rs. 3,600 per year. How do you ex-
pect me to buy.a tractor or. adopt
modern methods of cultivatiom with
this smal] income? If | want more
money: for agricultural- purposes,
neither the Government woulg give us
assistance nor .the Co-operative Banks
would- offer us the help. The. Banks
po‘nt .out that.our-.land.-holding is too
small.. Thetland ceiling.is not' neces-
sary in this country. Is it the Gov-
ernment’s intention to distribute land
equally to all the landless? We
should distribute the land to those
people only who are interested in
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developing it and in growing more
food. While I agree that the land-
iess must be employed, instead of uis-
‘tributing lands to them the Govern-
ment cap introduce small indusiries
for the benefit of landless people. I
know of many cases in my own vil-
lage. The landless who have got the
land are neither interested in deve-
‘loping it nor in growing more foed.
"They just grow 10 to 12 maunds of
bajra for their maintenance. The
ceiling on lang has considerably re-
duced our food production. It has not
led to more production. This is not
only my view but this is the view
of many prominent senior polilicians
in our country. As generations pass,
fragmentation will be intensified and
‘will make matters worse than they
are today.

1 shall now come to co-operative
farming. It is no doubt a fine ideal.
‘What about co-operative kitchens?
Let the Ministers try co-operative
house-keeping also? This appears
good on paper. But co-operative
farming has failed miserably. 95 per
cent of the societies in my State have
failed. There is a village called Pala
between Baroda and Panchmahals.
The Jate Maharaja Sayajirap Gaekwad,
-an intelligent and foreseeing yuler,
had introduceq co-operative farming
in 1930s. He had a rule then that
‘those who did not want co-operative
farming shoulg get back their lands
and the debts should be wiped ot
and paid by the State. I know that
very lately Russia hras also done the

same thing. They have also wiped
of the debts of the farmers.
Why cannot we also take a

firm resolve that where the co-opera-
‘tive farming Tfails 'th~ a particular
area the farmers should get back
their lands and they should not be
‘made to suffer for the debts incurred.

Malhotra: Tt is
only

Shri Inder J.
alrcady there because it is
woluntary.
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Shri Narendra Singh Mahida: In
this village Pala, the people have
been deprived of their land and the
responsibility of clearing the debts
also js sitting on them heavily. I
can take Mr. Malhotra to Pala and
show him these things. Let us re-
solve this stalemate. The whole
question is to be re-examined. Thé
lands must be restoreq to the farmers
and the debts also should be cleared
by the State. .

Let me now come to the question
of credit facilifies to the farmers. If
a farmer loses his bullock, the only
society to which he can go is the

Co-operative Credit Society. There
also he has to wait for so many
months. The credit facilities should

be made available immediately. The
Co-operative Credit Societies shou.ld
be made to act promptly.

As wg are all interested in the
United Nations Organisation for the
peace of the world, I request .that
there should be a United Foed Or-
ganisation with whose help this ques-
tion of poverty would be removed
from this earth. Unless the poverty
is removed, nothing is going to stop
the quarrels betwéen various regions.
I request that the. Farmers Forum
here should clamour: for a United
Food Organisation.

An hon. Member: It is there a[r(_a'gdy.

Shri Narendra Singh Mahida: It is
not powerful enough. With : thess
few words, I thank you, Sir, for
giving me opportunity fo address the
House.

st mfrdora - (qo) s
wevey, § wf4 a97 & AayEa FY A
%7 g waar § | oo &Y fed A g
foreg o Tgw & W & | Y W g
#r aweqTsit ax I9 g€ § | fer TR
gE e A & & 5 g w9l e
ﬂmfﬁﬁﬁams'a'lmraz
waid oz z€ Jidr = R gw A
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% wfg A& Y F1 gegarE AT
wrear g & s modr g9 gfeawr &
AT ¥ @7 FT ITH TEAH 97T
fFar @ 1 49 4 97 $ET 37 119 fe)
g1 g@ & 93 FT ;T gANT
g g | 3o famr & —

“In India, this task has to be
accomplished through about 65
million cultivators of whom 60
per cent operate less than 5 acres
individually. The role of Gov-
ernment in this task falls broadly
intp the following categories:—

A—Undertaking and promot-
ing development programmes
such as irrigation, land re-
clamation and soil conservation.

B—Developing arrangements
for the production and gistri-
bution of essential supplies like
fertilizers, improved seeds, .
pesticides, cement, agricultural
machinery and implements.

C—Undertaking measures for
increasing the efficiency of the
factors of production, through
research, extension, etc.

D—Provision of economic M-
centiveg such as remunerative
prices; marketing, subsidies.

E—Undertaking institutional
reforms with a view to creating
conditions conducive to greater
investment in agriculture.”

R ¥ g9 S ITA" FY AT JTF AN
I 0 fFar 9 @ A R fawarw
et &Y oo @A A gw wTer
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Shri P. Venkatasubbaiah (Adoni):
From Andhra Pradesh no speaker has
been called so far. No Member from
Andhra has spoken.

Mr. Chairman: Order, order. Shri
R. G. Dubey.

Shri R. G. Dubey (Bijapur North):
1 rise in support of the Demands under
the control of the Ministry of Food
and Agriculture.

Mr. Chairman: I request the hon.
Members to conclude within 10
minutes.

VAISAKHA 8, 1887 (SAKA)

of Food
and Agriculture

Shri R. G. Dubey: I am sure that
the man who is at the helm of affairs.
of this Ministry is one of our best
Ministers in this country. I should
not like to go into the details
of the working of this Ministry, but I
should confine my remarks only to
some broad features such as the policy,
etc., to emphasise the exact role of
agricultural production or the agricul-
tural economy in the general economy
of the country.

11924

As the late Prime Minister used to
say, agricultural sector is the biggest
industry in the private sector. So, it
is necessary that we have a proper
perspective or appreciation of the role
of agricultural production, because,
what we call the balanced price struc-
ture in the country largely depends
upon the success we attain in fthe
field of agricultural production. For
the last two or three years, there was
a shori{all in the production of agri-
cultural commodities, and it affected
the price leve]l in the country. Not
only that. The fall in the prices of
agricultural commodities affected the
whole range of our economy. So, we
should look at this problem from a
very wide perspective. Not only we
should aim at attaining self-sufficiency
in foodstuffs to meet the requirements
of our people, but actually we should
have surplus production in agricul-
tural commodities. The late Comrade-
M. N. Roy used to say—there were so
many plans in fthe country then like
the Tata-Birla plan, etc.—that if we
have surplus production in agriculture,
that will help the development of other
industries in the different sectors of

our economy It was a very good
suggestion and that ghould be our
attitude.

Unfortunately, the Food and Agri-
culture Ministry is in a very embar-
rassing position, because primarily
the responsibility of making efforts im
this direction lies on the State Gov-
ernments. Only in providing funds for
minor irrigation, fertilisers, arranging
for proper coordination between the
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‘Centre and States, the Agriculture
Ministry comes intp the picture. In
-that field, they are doing their best.
The rest lies with the States Govern-
ments. There the picture is not very
heartening. I do not know where lies
the defect. We  discuss this matiter
seriously here saying the requirements
of agriculture ghould be met, etc. But
at the district or block level, there is
hardly that kind of seriousness. Some
State ministers are good, but by and
large, they do not take this matter
very seriously. There are instances
where the agriculture minister will
attend to all other matters except his
own problems. The minister in charge
of a subject should spend the maximum
time at his disposal looking into the
difficulties of his department.

For example, if a person goes to the
tehsil office for a taccavi loan, it takes
many months to get the sanction. The
poor agriculturist—sometimes he is
not ‘the proprietor, but only a tenant
cultivator—has to spend his time and
money in going to the tehsil office. He
may have a small piece of land only.
Such tenant cultivators, the middle-
class cultivators as they are called,
are very large in the villages. Of
course, we know there are financial
difficulties. But within the limiied
resources, we should see that maximum
effort is made. Much more than in the
secretariat, in the block level or dis-
trict level, we should have something
like a special committee. There are
district development councils, but the_y
meet only once in 2 or 3 months and
within 2 hours they dispose of 50 or
60 subjects. They come by one train
and go away by the next. This is not
the way of tackling the problem of
foog production. So, at the district
level, there must be a committee with
the Deputy Commissioner of the area
as chairman, a small and compact com-
mittee to attend to matters connecled
with  requirements of agriculture.
This committee should have adequate
powers and funds and be in a position
to function effectively. It must meet
frequently once in a week at least,
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not once in 3 or 6 months, So, what-
ever requirements are to be provided
for the agricultural sector, within the
limited funds, maximum effort should
be made. Actually I am told in Mad-
ras when Mr. Kamraj was Chief Minis-
‘ter and Mr. Subramaniam was Finance
Minister, in some cases loans were
taken to the door of the cultivators
there. That is the idea] thing. Some
such thing should be attempted in
every State.

With these words I thank you for
the opportunity you have given me to
speak.

The Deputy Minister in the Ministry
of Food and Agriculture (Shri D. R.
Chavan): Mr. Chairman, 1 am getting
an opportunity to participate in the
debate after a long time. Previously
when I was an ordinary membre, I got
several opportunities to speak. I have
listened with rapt attention to the
speeches and I find that there was not
much of criticism against the activities
of this ministry. So, Itake it that the
policies adumbrated in the review of
the food situation are acceptable to
the members, because they have been
evolved after mature consideration
and deliberation and they are the best
policies under the preseni circums-
tances.

1 can call that policy ag production-
oriented, price control and distribu-
tion policy. I say it is production-
oriented, because for the firgi time
since my senior colleague took charge
of this ministry, it has been accepted
in principle that remunerative prices
should be given to the cultivators.
There may be difference of opinion
as to the quantum. Whether the price
fixed by the Jha Committee, which
was an qgd hoc committee, was proper
or something more should be paid, is
a matter of opinion. But we all accept
in principle that remunerative prices
should be given to the cultivators. In
pursuance of that policy, the agricul-
tural prices commission has been set
up. It will go into the problem, collect
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.data and scientifically evolve the prices,
taking into consideration all the fac-
tors in the economy. Under the pre-
sent circumstances, it is the best policy
and 1 am glad members have endorsed
this.

Dr. L. M. Singhvi (Jodhpur): Ques-
tion.

Shri D. R. Chavan: Oneor two hon.
members criticised the policy of gov-
ernment with regard to grant of licen-
ces to cooperatives, particularly. Shri
Sivamurthy Swamy made a criticism
to the effect that the industrialists are
being given encouragement to set up
sugar mills, while cooperative: are
being discouraged. That is one part
of the criticism. Then, concerning the
local problems, he said that the Chief
Minister and the State Government
had both recommended the seiting up
of co-operative sugar factories but in
-gpite of that no encouragement is given
by us and that the co-operative move-
ment should be encourageq by the
Government.

Concerning the growth of co-opera-
tive sector in ‘the sugar jndustry I
would like to place before the House
certain facts. What was the position
in the beginning of the First Five
Year Plan, and how has the co-opera-
‘tive sector in the sugar industry
grown? These are the things that
will have to be seen. At the begin-
ning of the First Five Year Plan there
were 139 sugar factories in ‘the count-
ry out of which there were only two
co-operative sugar factories, one at
Etikoppaka in Andhra Pradesh and
the other in Pravarnagar in Maha-
rashtra. What was the total capacity
of the industry at that time? It was
16-7 lakh tons gui of which only 0.14
lakh tons was in the co-operative sec-
tor. If this point is seen as to how
this co-operative sector has grown up.
the criticism that has been levelled
will appear to be absolutely not legiti-
mate criticism. The establishment of
factories as growers' co-operatives has
been given encouragement during the
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licensing of additional capacity in the
Five Year Plan by preferential licens-
Ing and liberal financial help. During
the Plan period the total number of
factories that were licensed was 70
and fthe total capacity that was sanc-
tioned was 10'6 lakh tons. Out of
these 70 factories, 54 were co-operative
sugar facvories and the total capa-
city licensed in fhe co-operative
sector was 8'56 lakh tons. In addition
to that, two co-operative sugar fac-
tories which already existed at the
beginning of the Plan and one co-
operative sugar factory which was a
joint stock company and which was
taken over gnd convertedg into a co-
operative sugar factory at Anakapalle
in Andhra Pradesh were also in full
production. So the present licensed
capacity is 3377 lakh tons out of
which the co-operative sector has 858
lakh tons. It commenced with 0°18
lakh tons and now it has come to
8:56 lakh tons.
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(Bagaha): Will
mention
of old

Shri K. N, Tiwary
the hon. Deputy Minister
something about expansion
factories?

Shri D. R. Chavan: ] gm coming
to that question. Another criticism
made by another hon Member was
that the people there have not been
granted licences for setting up new
sugar factories because it appears
there is a powerful lobby which is
preventing sugar mills being set up
in the south. Out of the 57 sugar
factories which have been establish-
ed in the co-operative sector, how
many have grown in the south? What
is the split up of these ' factories?
You will be surprised to find that in
Maharashtra alone about 20 co-
operative sugar factories have come
into existence, 3 in Gujarat, 9 iIn
Andhra Pradesh, 2 in Kerala, 8 in
Madras, 4 in Mysore, 4 in Uttar Pra-
desh, 1 in Bihar, 6 in Punjab, 1 In
Assam and 1 in Orissa.

Shri Shivaji Rao 5. Deshmukh
(Parbhani): What is the number of
applications pending from Maha-
rashtra?
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Shri D. R. Chavan: I would re-
quest hon. Members to have patience.

I am now talking of the co-operative
industry.

Shri Basappa (Tiptur): He has
given the figure about Maharashtra?

Shri Shivaji Rao S. Deshmukh:
That is about the licensed ones.

Shri D. R. Chavan: I am coming
to the point referred to by my hon.
friend. What happened in 1959-60
and 1860-617 Licensing in sugar in-
dustry was stopped on account of
surplus production of sugar. As the
House will remember, in 1960-61 the
production of sugar was 30'2 lakh
tons. The previous year's carry-over
was also there and the total stocks
available were much more. The
question before the Government at
that time was concerning the disposal
of surplus stock. Therefore, licens-
ing in sugar industry in 1858-80 was
stopped. The question was again
reviewed in 1863. Then it was de-
cided to grant an additional ecapacity
of 8 lakh tons. Applications were
called and the total number of appli-
cations that were received by the
Government was 220. Out of these,
108 applications were for expansion
and 121 were for establishment of
new factories. These 108 applications
for expansion have been screened by
the Screening Committee. The
Screening Committee submitteq their
recommendations to the Licensing
Committee. As a result of that, about
82 expansion cases have been cleared
and letters of intent have been issued.
What is the capacity that has been
cleared? Out of 8 lakh tons addi-
tional capacity, these 62 cases cover-
ed a capacity of 3'86 lakh tons. Out
of these 62 expansion cases, 22 are
in the co-operative sector having a
capacity of 1:66 lakh tons, and the_cre
are about 40 joint stock companies
with a capacity of 2:26 lakh tons.

As regards the other applications
which are pending with the Govern-
ment, nearly 121 applications were
for establishment of new factories.
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These applications are pending consi-
deration. Out of these 121 applica-
tions, 34 to 35 cases were recom-
mended for spot study. Spot study
in respect of 32 or 33 cases have
been completed and a consolidated
report will be prepared and submit-
ted to Government for consideration.

Shri Basappa: Why did the
Screening Committee take so much
time?

Shri D. R. Chavan: The requisite
data had to be collected. The avail-
ability of cane had to be considered
in respect of the place wherc the
factory was asked for. Whether
there are potentialities of further
growth has also to be considered. All
these factors will be looked into very
soon and the recommendations of the
Screening Committee will be submit-
ted to the Licensing Committee.

A point was made by one hon.
Member saying that the per-acre
vield has got to be increased. No-
body denies it, because the per-acre
productivity in our country is very
low, particularly in the fleld of sugar
industry. What is the average per
acre yleld today and what was it
before? The per-acre Yyield in 1952-
53 was only 11‘9 tons. Now, on
account of several developmental pro-
jects that have been undertaken by
the Government, like the intensive
cane development scheme and the
sugarcane development scheme, the
yield has gone up. The sugarcane
development scheme was introduced
in 1948. It was continued in the
First Plan, it was expanded in the
Second Plan and it is being continued
in the Third Plan. On account of
these activities the per-acre yield
has gone up to 18-4 tons though In
between there were certaip years in
which the yield achieved was not
maintained in the subsequent season.

1549 hrs.

[Mr, Derury-SpEARER in the Chair]

Then I come to the factual position
with regard to production in the
country. What was the consumption
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during the last year, what was the
export and what is the export that
has been planned for this year? Let
us also see what are going to be the
losses on account of export and what
is going to be our foreign exchange
earning. Generally, a criticism is
made that why should we export at
the cost of internal econsumption and
when the international price is so low
why should we not suspend our ex-
ports. All types of criticlsms are
made. Therefore, I will tell the
House what was the position last
year and what i3 going to be the
position during this year, that is,
1964-65. During 1063-64 the gugar
supply position in the country was
very very difficult due to a shortfall
in production and very little carry
over of the previous year. There-
fore, the regulation of price and dis-
tribution of sugar had to be conti-
nued in order to facilitate equitable
distribution of available supplies at
reasonable prices.

The production of sugar during
1963-64 was about 25-67 lakh tons, as
against 2152 lakh tons in 1062-63.
This production, though higher than
that of previous year, fell short of the
earlfer estimate of about 3 million
tons. This was on account of the
damage to the sugarcane crops due
to adverse weather conditions during
the period of growth and large-scale
diversion of sugarcane from sugar to
gur and khandsari. With a carry
over of a little over 1'7T8 lakhs from
the previous year, the total avail-
ability of sugar during the year was
only 2743 lakh tons. The off take
of sugar from sugar factories for
internal consumption during the year
1963-64 was only 23-36 lakhs tons as
against 24'86 lakh tons during the
previous year. Besides, a quantity of
234 lakh tons was exported and on
the 31st October 1964 there was a
carry over of 150 lakh tons. Now.
the export of sugar during 1064
amounted to 2-34 lakh tons as against
$'73 lakh tons in 1962 and 4-78 lakh
tons in 1963. Due to the higher
internationa] prices, even though th?
sugar export during 1864 was less
as compared to the last two
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years, we earned foreign ex-

change to the tine of about Rs. 19
crores. Due to the short supply posi-
tion of sugar in the country, exports
were curtailed in 1964.

Now, what is our export pro-
gramme  for 1985? The question of
export during 1965 was carefully
considered  vis-a-vis our internal
supply position. It was decided that
sugar export should be continued but
the quantum should be limited, in
the first instance, to 2:5 lakh tons. It
was also decided that the position
should be reviewed again some time
later on to find out whether further
exports could be possible in the light
of production prospects during the
current season.

Shri K. N. Tiwary: If you are
going to have 5 lakh tons more this
year than last year and you can meet
your internal consumption, are you
not thinking of exporting more sugar
to earn more of foreign exchange?

Shrei D. R. Chavan: That is what
I have said. It will be considered in
view of the production prospects.

In pursuance of the above decision,
agreements have been made for ex-
ports of sugar to the following coun-
tries: about 91,000 to USA, 1,27,000
tons to UK and Canada under the
Commonwealth Sugar Agreement and
about 20,000 tons to Malaysia. 'The
tota] quantity that would be export-
ed would be 2-38 lakh tons.

A question is often raised as to
whether any export at all should be
made in view of the low produ-tion
and at the cost of internal consump-
tion. So for ag production is con-
cerned, we have already produced 29
lakhs tons up to 22nd Anvnril 1965,
which is about 4'79 lakh tons higher
than the production during the cor-
responding period of last vear. Here
1 want to tell hon. Members that on
the 22nd April out of 198 factories
which worked only 94 factories were
closed 104 factories are still working.

Shri P. Venkatasubbalah: But you
have not reached the target of 30
lakhs.
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Shri D. R. Chavan: I am now talk-
ing only of the figures as on 22nd
April. On that day 104 factories
were working as against 36 factories
that were working on the same date
last year. Therefore, our expectation
of reaching 30 lakh tons is likely to
be exceeded. I am very happy to
announce that to the House.

As regards internal consumption,
the position is that, we are releasing
every month nearly about 2 lakh
tons. So, the internal consumption
would be 24 lakh or 25 lakh tons.

A question is always asked about
the exports. It is estimated that by
the export of 2-38 lakh tons we are
likely to get about Rs. 10 crores
worth of foreign exchange. The loss
by way of subsidy would be Rs. 12
crores. A question is often raised
about the subsidy paid by the Gov-
ernment to meet the loss on exports.
It is argued, why should we export
at such a loss? Why should export
of sugar not be suspended for the
present because the internafional
price of sugar is very low? It has
to be appreciated that loss on ex-
ports is dependent on the inter-
niational price, which we cannot con-
trol.

Due to a variety of factors, our
internal cost of sugar has been going
up. The price of sugarcane has been
increased to Rs. 536 per quintal as
against Rs. 3'86 per quintal in 1838-59,
This incerase in cane price has,
during the last flve years, been alone
responsible for increasing the cost of
Indian sugar by Rs. 150 per ton, thus
entailing an additional loss of about
Rs. 1'5 crores on exports of one lakh
tons of sugar. The minimum prices
for sugarcane are being fixed as a
deliberate policy for giving price sup-
port to the growers who grow sugar-
cane on smal]l holdings with inade-
quate irrigation and fertilizers, re-
sulting in low per acre Yyield and
poor quality. Besides this, increase
in cane price, there has been fur-
ther inrreage in the cost due to im-
plementation of the Wage Board
recommendations. There has beeh a
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general jncrease in the cost of raw
materials.

15.59 hrs.
[Mg. SPEAKER in the Chair]

The cost of sugar f.ob. Indian ports
is also high because of heavy railway
freight paild on movement of sugar
from factories to ports of shipment.
Further, it has to be appreciated that
any scheme for export of sugar can-
not be based on "as and when you
like” basis, according to our conveni-
ence, depending on surplusg available
for export, or when international
prices are high. The importing
countries, we have to remember, are
highly developed and prefer to im-
port sugar from such countries as
are regular and dependable suppliers.
Further, sales for export can be
made only at international prices, in
competition with other countries.
Regular exports are also necessary to
retain a foothold in the wvarious
markets.

16 hrs,

Another consideration which has
to be borne in mind for formulating
an export policy is fulfilment of the
obligations under the international
agreements, such as the US Sugsr
Act under which we have got a quota
of 91,000 tonnes and the Common-
wealth Sugar Agreement under which
weé have got an overdll Agreement
quota of 1,27,000 tonnes.

Our realisation in a particular year
depends upon the prices in the inter-
national market during the prescribed
pricing period of varioUs contracts.
The international market has been
highly erratic which displays very
wide price fluctuations. In this re-
gard I would like to inform hon.
Members that the international price,
that is, the Londop daily price, which
s an index of the international
prices. was £105 ver ton in October
and November 1963. Graduaily, the
price came down to £80 in the
month of January 1964 and the price
wad £23:50 per ton on the Tth April,
1968.
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An hon. Member: A terrible drop.

Shri D. R. Chavan: Therefore
when we export our f.0.b. realisation
from the foreign countries depends
upon the internatiofial price that pre-
vails there. Hon. Members have got
to remember that the supply of sugar
in the world market js much more
than the demand; therefore, we have
got to compete in the international
market., By securing the quota under
the US Sugar Act and inder Com-
monwealth Supar Agreement—the
quota under this is called the Overall
Agreement Quota—our foreign reali-
sation on an average will' be about
Rs. 434 per ton. Had we sent this
sugar to a general destination in the
world market, our realisation would
have been much less; it would have
been Rs. 250 as against the gverage
price that is likely to be realised
because we are selling sugar in the
preferential market. We, in the
Department of Food, have succeeded
in getting a quota allocated to us
under the US Sugar Act and under
the Commonwealth Sugar Agreement,
that is, the Overal] Agreement Quota,
of 81,000 tonnes and 1,27,000 tonnes
respectively at a price which s
much higher. This has got to be
appreciated in the light of the fact
that had we sent this sugar to a
general world destination, our rea-
Hsation would have been Rs. 250 as
against the cost price at the port of
shipment of Rs. 860. 'Therefore, this
has got to be appreciated.

The question then that is before us
is as to how to reduce this loss and
how we can sell our sugar jn the
international market at g competi-
tive rate. That is the point that is
before us. Reduction in loss on
exports would be possible only when
and if the per acre yield and quality
of sugarcane improves for which
development gschemes are in progress
as 1 have-just now mentioned. The
sugarcane development schemes
which were {introduced in 1948-49
were continued in the First Five Year
Plan, Second Five Year Plan and the
Third Five Year Plan and expanded.
Then there are the Intensive sugar
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development schemes. The idea
under the intensive  gugar develop-

ment schemes is to develop about 400
acres near about a factory and carry
on intensive cultivation by giving
fertilisers, irrigation, seeds, improved
varieties and all types of things so
that the per acre yield in a factory
area should go up.

Shri Bibhuti Mishra (Motihari):
This we know. How far are you
giving this to the growers?

Mr. Speaker: The hon. Meniber is
not in his own seat.

Shri Inder J, Malhotra: Moreover,
he has already spoken.

Shri D. R Chavan: [ may point
out. to hon. Members that there are
tremendous potentialities of increas-
ing the per acre yield. Recently at
Jaora there was a prize distribution
ceremony. All India cane crop
competitions were held by the All
India Central Sugarcane Committee
in which a number of cultivators
from the north and the south parti-
cipated. The results that were ob-
tained were astounding. For the pur-
pose of crop competition the entire
country wase divided into two regions
—northern region and southern
region. The northern region com-
prised of the States in the north
and the southern region comprised
of Maharashtra, Gujarat, Mysore,
Andhra Pradesh, Kerala and others.
Crop competitions were held in four
types of crops, that is, Adsali, Eksali,
short duration and Ratoon. So far
as Adsali is concerned, it iz not
grown in northerp India; it is grown
only in southern India. So far as
Fksali crop is concerned, the results
achieved in northern India were that
the first prize winner got as high a
yielq ag 86:51 tonnes per acre and in
the southern region the first prize
winner got 14782 tonnes per acre.
For the Adsali crop also the first
prize winner got at high a yield
as 15697 tonnes per acre. This
indicates both in respect of
Eksali and Adsali crop—Ratoon crop
also—that there are tremendous:
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possibilities of increasing the per acre
yield provided the facilities that are
necessary for growing a good quality
sugarcane crop are made available to
the cultivators. It is for that wvery

reason that all the developmental
schemes—sugarcane development
schemes and also other schemes—

have been undertaken.

As I have narrated to hon. Mem-
bers, the yield per acre which was
119 tonnes in 1952-53 has gone up
to 18'6 tonnes. Though I cannot say
that it is a considerable achievement,
there are tremendous potentialilies of
increasing the yielg to 30 tonnes on
an average.

This is the position with regard to
the supply, distribution, internal
consumption and our export pro-
gramme so far as sugar is concerned.

Shri Basappa: Can you téll us the
average in the northermn and the
southern regions?

8hri D. R. Chavan: The average
for the southern region, particularly
Mysore State is about 34 tonnes, as
against 13 or 14 tonnes in the
northern region. In Maharashtra it
fs about 29 tonnes, Though it is not
as high as Mysore, the recovery
in Maharashtra is very high. In
Mysore the recovery is 10'4 or 11 and
in northern India it is 94 or 96
whereas in Maharashtra it is 125.

Shri K. N. Tiwary: There is a re-
port that without irrigation, manure
etc. the average yield per acre is
onlvy 300 or 400 maunds but if these
facilities are given, the average yield
goes up to 600 maunds initially rising
gradually to 1,000 manuds per acre.

Sh*i D. R. Chavan: Therefore 1
said that provided that all facilities
in respect of irrigation, fertilizers,
improved seeds are given, there are
tremendous potentialities of increas-
ing the yielq per acre. T have seen
the area on the Bihar side and I was
-very much surprised to find that
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quite a lot of water is available
there, the lands are very, very fertile,
very very rich and I came to the
conclusion that not only sugarcane
could be grown there but éven human
beings could be grown. Such a
fertile land is there. Even then the
per acre yield is very low, parti-
cularly in Bihar. Therefore, what is
needed is jnitiative on the part of
the cultivators and particularly those
persons who gre interested in the
welfare of the rural people. It is for
them to go amongst the masses, en-
courage them and initlate them into
production.

Shri K. N. Tiwary: Facilities like
those given in Maharashtra and
southern India are not given.

Dr. M. S. Aney
are you there for?

(Nagpur): What

Shri D. R. Chavan: When per acre
yield could be increased in Maha-
rashtra, when per acre yield could
be increased in U.P, then per acre
yield could be Tincreased there also.
These increases are coming at the
initiative of the people. It is not that
the Government should go there and
cultivate the land and all that If
the people in Maharashtra are get-
ting fertilisers, if the @people in
Mysore are getting fertilisers, why
are these persons not putting pres-
sure. ... (Interruption).

Mr. Speaker: Order, order. The
Minister is not vyielding. The hon.
Member may resume his seat.

Shri D. R. Chavan: It all depends
upon the initiative of the cultivator.
If the cultivator has a lot of
dynamism and initiative, he can pget
as much yield ag it has been obtain-
ed in other places.

Then, I come to some other activi-
ties of the Department of Food.

An hon. Member:
taken 35 minutes.

He has already

Shri D. R. Chavan:
five minutes more.

I will take
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Shri H. C. SBoy (Singhbhum): All
the time the Minister has beep talk-
ing about cash crops. Will he talk
something about the food crops?

Mr. Speaker: The reply to the
debate would come from the Minister
at the end. He is only intervening.
‘Whatever he chooses to say, allow
him to say that.

Shri D. R, Chavan: I am now
coming to some other activities of the
Department of Food. There is the
subsidiary food programme of the
Department of Food. The schemes
included in the subsidiary food pro-
gramme of the Department of Food
represent an effort to increase the
production and popularisation of nu-
tritious food articles which would
promote diversification of the diet by
Yowering excessive consumption of
wereal; and increasing the consump-
tion of other nutritious foodstuffs.
1 was reading the other day a very
interesting article where it was men-
tioned that when the per capita in-
a«ome of the man increases, his per
«<apita consumption also goes up and
the difference that has been pointed
is that if the per capita income goes
up by 1 per cent, his consumption
goes up by 6 per cent. Now, with
the intention of reducing his depen-
dence on the consumption of cereals,
this programme has been undertaken
by the Department of Food.

Then, a Food and Nutrition Board
has been set up as a part of the
Department of Food for securing an
accelerated, coordinated and effec-
tive implementation of the programme
of the development and popularisa-
tion of subsidiary and protective
foods. The Secretary to the Govern-
ment of India, Department of Food,
will be the Chairman of the Board.
In addition, the Board will have ten
members comprising of eminent
scientists and technologists and re-
presentatives of various Departments.
‘What are the schemes which have
been included under this programme?
One of the schemes 1s UNICEF-ussist-
a4 Groundnut Flour Project. What

498 (Ai) LSD-—7.
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is this project? Two units for the
production of edible groundnut fiour
have been installed, one each at
Bombay and Coimbatore with the
assistance from UNICEF in collabora-
tion with the private industry. Both
the plants have carried out trial runs
successfully and are ready to start
regular production,

11940

There are then the multi-purpose
food plants. The State Governments
of West Bengal, Uttar Pradesh and
Kerala are establishing multi-pur-
pose food plants with the capacity of
one ton per day in collaboration with
the Department of Food.

Two more units, each of one tonne
capacity per day are also proposed to
be set up in the Institute of Catering
Technology and Applied Nutrition at
Bombay &nd Madras.

Shri Warlor
they produce?

(Trichur): What dn

Shri D. R. Chavan: I have not my-
self tasted it. Unless I taste it I
cannot say about it.

A proposal to establish two units
of capacity each of 200 pounds a day
for the production of protein rich
biscuits based on edible groundnut
flour, one each at the Institute of
Catering Technology and Applied
Nutrition, Bombay and Delhi, is un-
der study,

There is the project called the
mobile food and nutrition extension
units. This project concern the
Food and Nutrition Extension Service
which has been designed to bridge
the gap between the existing know-
ledge and its application in the field
of food and nutrition.

A beginning has been made by
commissioning four Mobile Units with
headquarters at New Delhi, Bombay,
Madras and Calcutta. These units
conducting a systematic campaign
for the application of food preserva-
tion, prevention of wastage promo-
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tion of sutable dietary habits, popula-
risation of low cost balanced diets,
spreading the knowledge of scientific
techniques of cookery and utilisation
of food. Two more units will be
presseq into service during the year.

Then, there are community canning
and food preservation centres, With
a view to salvaging wvaluable nutri-
tious foodstuffs, that are being lost
due to deterioration, projects have
been initiated for the promotion of
food preservation not only at the
commercial basis but also at the home
scale basis. The Department ¢f Food
has sanctioned Demonstration-cum-
Community Canning and Food P.eser-
vation Centres, one each at Bombay,
Madras, Calcutta and Delhi. The
Unit at Delhi is already functioning.
1 do not know whether the hon.
Members have seen this unit which
is already functioning. It is very
interesting to see how it is working.
When there is a bumper vegetable
crop, you have to harvest the crop
and bring it home which may not be
consumeq at the same time in full.
Then this preservation process be-
comes very important. These com-
munity canning and preservation
centres are meant for the purpose of
educating the people how to preserve
vegetables and fruit. There is some
equipment provided. If you go there,
you can get your foodstuffs and vege-
tables processed and canned at a
nomina] rate.

All the four Institutes of catering
. Technology and Applied Nutrition at
Bombay, Madras, Delhi and Calcutta,
included in the Third Five Year Plan
have commenced. courses. The Delhi
Institute has now entered the third-
year of the Diploma Courses in Cater-
ing Technology and Hotel Manage-
-ment while -the Institute at Bombay
is running all the years of various
courses. The Institutes at Calcutta
and Meadras have entered the second-
year of the three-vears Diploma
Courses in- Catering Technology and
- Hotel Management,
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The question would be as to what
is the pattern of assistance from the
Central Government. As I just now
mentioned there are four institutes
that have been established at Delhi,
Calcutta, Bombay and Madras. So.
far as the Institute at Delhi is con-
cerned, the pattern of assistance is
that both recurring and non-recurring
expenditure of that Institute is borne
by the Food Department of thc Gov-
ernment of India. So far as other
Institutes which have been located at
Bombay, Calcutta and Madras are
concerned, the non-recurring expen-
diture is to be borne by the Food
Department of the Government of
India and 50 per cent of the recurr-
ing expenditure is borne by us and
50 per cent is borne by the State im
which the Institute is located.

These arc some of the activities
which have been undertaken under
this subsidiary food programme of
the Department of Food. All the;e
are working satisfactorily. There is
the Community Canning and Preser-
vation Centre function in Delhi. It
is located in Kidwai Nagar. If the
hon, Members want to visit this cen-
tre, I would welcome it. They cam
see how the food is preserved. It is
a2 small centre with a small equip-
ment. The idea is to spread this
knowledge, and disseminate this
knowledge amongst the people and
thereby save our valuable foodstuffs
which are likely to be deteriorated
and lost to the people and the pub-
lic at large. .

Sir_ there are certain other points
al’o which 1 wanted to mention. But
as the hon. Member just now sajd
that I have taken more than 35
minutes, I would not like to take
more time of the House. After two
or f.hree years T got thig opportun!ty
to participate in the debate nnd I
thank you for the same.

Dr. L. M, Singhvl: Whenever edu-
cation or agriculture or health ate
debatdd upon in this House  inwaii-
ably the extuse is trotted out and

LY
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paraded before us that the primary
responsibility 1n these fields is that
of the Governments of the States,
and that, therefore, therg is precious
little that the Government of India
could have done to redeem the pre-
sent position. I am sure the House
sympathises and commiserates with
the variou: Ministers who perhaps
would like to take shelter under
these excuses, but 1 am sure that the
House also feels strongly that these
excuses are by and large purely lame
excuses,

~ It is not enough to say that the
primary responsibility under the
Constitution and the distribution of
powers in the Constitution lies with
the State Governments, because it is
well known that the Union Govern-
ment i accustomed to intervene
effectively in most matters concern-
ing the jurisdictions of the State
Governments. A: a matter of fact,
as we find the working and the opera-
tion of the Constitution today, the
federal framework has come as a de
facto to be revised very substantially,
i_ would like the hon. Minister, when
he rises to reply t0 the debate, to
spell out the difficulties he encoun-
ters on account of the distribution of
powers enshrined in the Constitution.
I would like him to tell us the nature
of the difficulties. I would like him
for ever thereafter to hold his peacu
and not allow these ground: {o be
paraded in this House. It is no use
trying to make al] the State Govern-
ments poor scape-goats, Jt is true
that there are many sins of omission
and commissign on their part, At
the same time. by and large. the
responsibility lies with the Union
Government, in fact, both politically
and administratively, because it is
they who pay the money and, there-
fore, it is they whe call the tune. I
should like,  if necessary, the Food
‘Minister to tell us whether he con-i-
ders that it is necessary and advisable
and desifrable to- revise the federal
framework enshrined in the Constitu-
tion rather than to rely cvervy now
and then on this ground or allow
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the Government to rely on this kind
of an excuse.

I also feel that the forces of co-
ordination and forces of centralisa-
tion perhaps must have hegemony in
our country, if we are to augment
agricultural productivity in our coun-
try, but if that is so, then the Food
and Agriculture Minister and the
Government of India musy courage-
ously come forward to say that they
are confronted with these difficulties
because of the distribution of powers
enshrined in the Constitution and
that there should be a revision in the
distribution of these powers.

I should like in this context to re-
mind this august House that I had
occasion to outline an idea for the
purposes of better co-ordination for
the constitution of a desert develop-
ment authority, an authority which
could launch an integrated, co-ordi-
nated and massive programme of de-
velopment of the arid regions in this
country which are very considerable
and large. When I first outlined this
idea to the hon. Minister of Irriga-
tion and Power, I found a responsive
approach being applied to this whole
thing. I know that a committee was
appointed to go into this whole thing,
and the committee had also reported
a long time ago. The matter has
been hanging fire or has been at least
pending consideration for almost two
years or more, and yet we find no
decision - having come forward. I
should like to remind the House that
this Government had given a specifi¢
commitment and an assurance on the
floor of the House that such a body
would be brought into existence very
soon, and yet several months have
elapsed 'since this assurance wa?t
given.

I know that there are difficulties in
bringing into existence such a body
and. that it is difficult to secure.at all
times the willing co-operation of all
the States, But in the cause of deve-
loping these large .desert repions
which are the onlv regions where the
density of population is not very



11945 D. G—Min.

[Dr. L. M. Singhvi]

great and which offer great potential
for agricultural development in our
country, a greater sense of dynamism
and urgency was what we had ex-
pected from Government., I had
thought that such an authority should
comprise  to start with, at least the
States of Punjab, Rajasthan and Guja-
rat which have desert regions.

But it is quite conceivable that
such a board or authority should also
have its jurisdiction extended to the
arid regions of Ladakh as well as the
arid regions of Rayalaseema

in the
south,

Shri Ranga

(Chittoor):
Pradesh also.

Madhya

Dr. L. M. Singhvi: Wherever there
are arid regions, because this is a
problem which is, scientifically consi-
dering, a functional problem. It is
not so much a problem of political
jurisdiction as a matter of upproach-
ing the problem from the point of
view of technology. Unless we apply
such superior technology to the mat-
ter of augmenting our agricultural
productivity, I am not sure that all
the promises given out to us by the
hon. Minister can ever be redeemed.

I know that the Arid Zone Research
Institute at Jodhpur is doing excel-
lent work. I should like to pay a
tribute to the small band of devoted
scientific personnel who work at this
Institute and who have done really
remarkable work. But it is this Ins-
titute which shows the way to the
Government as to what can be done
on a much bigger scale. At the mo-
ment, the activities of this In-titute
are, to say the least dimunitive In
size, very limited in extent. The
Government should make an effort
and see that the results of these re-
searches are actually brought into
operation by way of demonstration,
by way of example, by way of disse-
mination of knowledge among the
farmers of this country. In this
particular matter, I feel that the
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Government has done very little to
enthuse us.

1 shall briefly refer to a fact which
has come to my notice sometime last
and about which I feel concerned. I
understand there was a serious and
firm offer of Israeli collaboration for
desert development in our country.
In the field of technical collaboration,
we have always enunciated the prin-
ciple that irrespective of partisanship,
political policy or political considera-
tions, we would always extend our
hand of cooperation. Israel, as we
all know, is the most leading coun-
try in the world today in the field
of desert development and the re-
sults they have achieved are really
notable and outstanding. 1 should
very much like to know why the
Government at the intervention, I,
believe, of the External Affairs Minis-
try, even after certain npegotiations
had taken place between the Agri-
culture Minister of Rajasthan Gov-
ernment and the Government of 1s-
rael, have spurned the offer. 1 should
very much like the Agricultural
Minister to satisfy the House as to
why these offers of technical collabo-
ration are dealt with in such a cava-
lier and careless manner.

I should like to pay a tribute to
the work of the Estimates Committee
who have brought out very valuable
reports on the working of this Minis-
try. 1 would only briefly refer to
two of them, the 80th Report and the
75th Report for 1964-65. In the sum-
mary of recommendations, they say:

“The Committee are surprised
to note that Government hav_e
thought of setting up the Insti-
tute in such an important matter
as grasses and fodders only in
Third Plan particularly when

der scarcity fs almott a regu-
{::—1 efeature. They think that
considering the importance of the
subject Government should have
taken steps to fill the gap during
the preceding ten years. The
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Committee are distressed to find
that despite adequate financial
provision being made in the Third
Plan there has been dilatoriness
in setting up the Institute. The
Committee hope that Government
would lose no further time in
developing the full potentialities
of the Institute and achieving the
objectives underlying its estab-
lishments,”

“The Committee regret to find
that it would be possible to uti-
lize only about Rs. 16 lakhg from
a Plan provision of Rs. 456 lakhs
for the Institute. They cannot
appreciate the leisurely manner
in which the Union Government
have gone about in developing the
Institute which admittedly can
play a very effective role in aug-
menting the scarce fodder and
grasg resources for animals.”

“The Committee need hardly
stress that Government as well as
the Institute should aproach the
whole problem of fodder and grass
resources with a sense of urgency
so that it can play an effective
part in increasing the scarce re-
sources for feeding animals parti-
cularly the milch cattle.”

This Report is replete with obser-
vations which constitute a very seri-
ous indictment of the manner in which
Government have approached the
problemg concerning the augmenta-
tion of agricultural productivity.
It is really a pity that matters such
as augmenting our fodder ang grass-
lands resources have received no at-
tention for the firs{ ten years of our
planning, and even when they receive
some attention Government are sloth-
fu] enough not to utilise the provi-
sions made in the Plan.

The story is equally distressing
when we come to the programme of
»0il conservation. In Paragraph 34 of
the summary of recommendations, the
Committee says:

“The Committee regret to note
that the Central Soil Conservation
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Board, which js charged with the
responsibility to initiate, organise
and co-ordinate research in soil
and water conservation, has not
been meeting more frequently.
The Committee recommend that
if the Soil Censervation Boarq is
to discharge its duty more effec-
tively, it should meet regularly at
least once a year, if not twice.”
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It meets not even once a Year, I un-
derstand. Thig is a distressing and
sad commentary on the working of a

body as important as the Soil Conser-
vation Board,

The Committee have made several
recommendations in the field of soil
conservation. I would Jike to know
whether and in what way the Govern=
ment hopes to implement the various
Tecommendations of the Committee,
what its programme is both in respect
of soil survey and soil conservation.

In respect of agricultura] producti-
vity, it is quite obvious that unless
the whole framework of research is
made more dynamic, made to yield
much more than it is yielding today,
we cannot take strides forward in the
field of agriculture. I find on the
testimony of this Committee that very
little indeed has been done in the
field of doing enough for the scientist
who devotes his whole life to the
cause of technology in the field of
agriculture. Very little thinking has
gone into planning our curricula in
the fleld of agricutural education.

Time does not permit me to go
through all the various recommenda-
tions and observations made by this
Committee, but I should like the
Minister very much to tell us in detail
what he proposes to do in respect of
streamlining and improving the quality
and content of agricultural research
in our country.

Before I conclude, I should like to
draw the attention of the Govern-
ment to an item in today's issue of
Economic Times in the first page
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which makes somewhat
reading. It gays:

alarming

“The Union Finance Ministry is
understood to have turned down
the Food and Agriculture Minis-
try's oproposal for conducting
farm management studies with a
view to determining the cost of
production of the various agricul-
tural commodities for a scientific
fixation of their prices.”

This matter is spelt out in this long
despatch on the front page of Econo-
mic Times. It is a matter of consi-
derable concern for us that such an
important recommendation is allowed
to be shelved and thrown out merely
because the Finance Ministry feels
that there is already an Agricultural
Prices Committee which will go into
the matter. It seems to me that those
who actualy scrutinise such schemes
in the Finance Ministry have no idea
of what the implications of such «
scheme would be. The Agricultural
Prices Committee is an ad hoc ap-
pointment, it would go into the mat-
ter in the light of the materials avail-
able to it readily, but it would not
constitute a permanent study cell re-
garding the .components of agricul-
tural prices. I would like the hon.
Minister to let us know as to what is
the real position in respect of these
farm management studies, how it is
that the advice of technical commit-
tees that and technical personnel is
ignored in such a manner. I think
it is a matter that we should all re-
flect on. Tt is not a partisan jssue, It
is a matter which I think is very im-
portant for the very working of tech-
nical Ministries. Unless we are pre-
pared to accept and abide by the ad-
vice of people whg are qualified to
advise us on technical grounds, it
would not be possible to make the
kind of progress and breakthrough
which technology alone can yield In
this country.

1 hope the hon. Minister would take
Jote of all the points I have madg and
would have the time and care to re-
ply to them,
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Shri Inder J, Malhotra: They very
first question I want to ask the hon.
Minister is this: What is our agri-
cultural policy? He would recall that
about a year back Shri §5. K. Patil,
the then Food and Agriculture Minis-
ter, said on the floor of the House that
from then on the agricultural policy
of this country was going to be far-
mer-oriented. 1 would like tg know
whether during this period the Minis-
ter has given any thought to the an-
nouncement which his predecessor
made in this House; and, if so, what
the Government thinks fthe wvarious
aspects of a farmer-oriented policy on
agriculture would be, and how far
they have been able to mould the
agricultural policy towards the goal
of farmer-orientation.

the farmer js the
most important man. I do agree, but,
at the same time, I would like to
draw the attention of this House and
of the country to another man who
really matters in the agricultural pro-
gramme, and that is, the agricultural
scientific research worker. I do not
know whether Shri C. Subramaniam
can recall that it was in February, 1960
when that very unfortunate incident
happened in the Indian Agricultural
Research Instifute, namely, Dr. Joseph
committing suicide. At that time,
when that issue was raised, it was
also promised on behalf of the Gov-
ernment that the Government would
look into the wvarious departmental
procedures and other difficulties which
are being faced by the agricultural
scientists in respect of agricultural
research in the country. Unfortu-
nately, I have to say this: that in the
past five years nothing of any signi-
ficance has been done to see how the
Government can create better work-
ing conditions for the agricultural
scientist not only in the IARI but in
all other research institutes of this
country. I would, therefore, very
humbly submit to the hon. Minister
that he should kindly take personal
interest in thig and see what steps
can be taken to improve the working
conditions of agricultura)]. sciefitists.

In agriculture,



1951 D. G—Min,

To my mind, agricultural research
programme has been playing, and it
has to play, a very important role,
such as the availability of fertilisers,
seeds and other amenitieg to the far-
mer. Unfortunately, our agricultural
research programme has not delivered
to us the amount of goods which the
agricultural research programme is
capable of doing.

The most disturbing factor in this
programme hag been that not only in
the ICAR but even in certain other
research jinstitutes, there have been
non-technical people who have been
put as head of the institute. They had
no required vision for research, they
had no required technical background
and so they could not appreciate the
difficulties of agricultural research
workers and the bottlenecks which
used to come in the way of implemen-
ting the better agricultural research
programmes,

1 would like to congratuate the hon.
Minister when I read the other day a
news item that from now on, the
Indian Council of Agricultural Re-
search is going to be headeq by an
agricultural scientist, and I belive, if
1 am not mistaken, that Dr. B. B, Pal,
who had been the Director of the
Pusa Institute is now going to head
the ICAR. I would like to pay my
tribute to Dr. Pal who is an outstand-
ing agricultural scientist of our
country. He has really contributed to
the growth of agricultural research
in that he has given us better strains
not only in wheat but in so many
other crops, and more especially, he is
known as, and I can say that he is,
the rose-king of this country.

‘Now that the hon. Minister has taken
this step, I would request him to take
another step, The function of the
ICAR is not only to scrutinise the
s-%emes submitted by the State Gov-
ernmentg and give them financial! aid
from. time to time. We have been told
that the Indian Council of Agricul-
tural Research is the central body
which hag to co-ordinate and supervise
over the research programmes  all
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over the country. In the past that

has not been happening. Since a
scientist like Dr, Pal is now going to
head this organisation, I would like
to suggest to the hon. Minister that he
should see that all other research
institutes should also be under the
ICAR so that this body can better co-
ordinate the work as between the
various other research institutes also,
1 would not like to say much about
the folies and faults of ICAR now,
since the minister has taken steps to
improve. But I was realy shocked to
see in the PAC report that for so
many years the ministry has been in-
vesting in securities the money which
was given to it for research schemes.
What a shocking state of affairs! On
the one hand we want agricultural
development on scientific lines. Buf
if thig is the state of affairs in the
premier research organisation, whiat
can we expect from other organisa-
tions dealing with agriculture?

We should learn from our  past
mistakes and try to improve. In the
past so many times it has been said
that the grades of agricultural officers
and workers should be brought on
par with other services and the
Indian Agriculture Service should be
created. Nalagarh Committee re-
commended it so many years ago.
Every year an assurance was given
here that a Bill would be brought
forward soon. It is often said that the
agricultural services do not attract the
best talent as IAS or IFS, The simple
reason is this. Unless you bring the
emoluments of the agricultural ser-
vices equal to those of other services,
the best talent would be diverted to
other services. So, the minister should
see that this recommendation of the
Nalagarh Committee is fully imple-
mented as soon as possible,

About 1} years back, there was -2
hill development seminar at Simla.
Ag a result of its recommendation, the
ministry created a hill development
board. The significance of this board
now is greater when we are having
trouble in the borders. All the hill
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areas have remained undeveoped in
the past and not much attention was
paid to them, wheather in Jammu
and Kashmir, Punjab, Himachal Pra-
desh or elsewhere in the country. So,
the board was created, But it has met
only once ang decided that within six
months, the ministry would prepare a
sort of blue-print for agricultural
schemes, and schemes to develop com-
munications in those areas and those
schemeg will be scrutinisey by the
board. I am a member of this board,
but I am not aware whether that
blue-print has been prepared or not.

16.44 hrs.

[Mg. DEPUTY-SPEAKER in the Chair_]

If the minister in charge changes it
does not mean that the most impor-
tant work shoulg be neglected.

In NEFA area, popularisation of
vegetable growing was undertaken. If
that ig still in operation the minister
may see that it is expanded and more
facilities gre provided in those areas
for vegetable growing and other crops
as well Our late Prime Minister
once made a remarkable siatement.

He saig there is no mystery about
Indian agricuture, the only thing we
lack is the implementation of the
scheme. Just by repetition of this
word “implementation” we are not
going to achieve anything. I would,
therefore, request the hon. Minister to
take the necessary steps. I want to
congratulate him for the steps he has
taken. By creating the Agricultural
Prices Commissission he has really
done a very good job of serivce to the
cause of the farmers. But 1 would
request him that he should see that
there must be one or two members
who can really project the farmer’s
point of view and act as a sort of
watchdog on behalf of the farmers in
that Commission,

In the end, Sir, ] want to say this,
that to increase agricultural produc-
tion it ig very necessary that where
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you give all your concern to the far-
mers you should never forget the
agricultural research workers.

st wax fa¥ fagmd (A59T ) -
AT I9TeaE wERY, ¥ $w gEa
WIYE  HTAA T@AT ARATE | g
fFee T FTaq@ AT ¥ 1 T|®
gTdr #1 &1 FT AW AT & U= B,
qATET FI& o1 7 [T &, W FAV
#fow gfw 1 Ar g O W
99 & AEE WT | gAF FIT
gH  ema [T Tfgw

9 & ag fRaga F@r Tgar
g wrw & cfge # dam &
FfaRE ¥ mgra & Y W9 0F
giwer &1 avia g @ 1 @Y FW
ghaer A v 0 FWT @@ oar ?
0 g a1 g 9y @A
g | A& gy o wifx faear ar v
gfe s @A w A T A
o ®I GHET gAW AFA £ 1§,
9 FT SATRT AW A ¥ AT FT AT
9 grA@IE1 FEF foU ga@ wH
graws ¢ & aual w1 @ S o
T #T gAT A AR oF fAAe W oaR
®T & wfgn, 9 A ¥ mETET W
quel #1 gAT W T F! AwfEd ¢t
W FH4 ¥ gAwI gy Y fremr g MIT
TAWM TR FHF A | T T@
¥ O O qult oY IwAe § 0 gEh
as f& @ig W wgQEr a1 w1 A
g 9T 78 9w & fau Iwwi & 1 A
2 gufad oy & war 9T T« faa
f& Tad ww ®1 awear gawdl |

FEF Fgal ¢ 5 &= ¥ gasr
fwy war fawet @ 1+ BT frEwa
tewmysmas @wawm & fag
Wﬂ"lﬁfﬁmﬂﬁﬂm, fet



119s§ D. G—Min,

W Tw @ s e wer arr qups
# ouw A ford @ w9
dff7 oF ar KX N w7 W@ AV A
L1t

@O I qET AT Y
ok FEear g 1 ¥ oEe o 78 9
%z 51 § fF awre fae ggan g, war
U7 IART HGIWS  HTAT | gfg T
F1 AT 21 AT STFI T F qUF A
I gEET A & F0 AMTAT | WAL
¥ 93T A<OI QT a9 qHAT & | TEA
T F Al @@ F fAg a¥ 9% w1
TR AG W g AT gEE
¢ & e fedt feae & qre &Y drar
wfw & ar ¥ =fgd fe 75 drar sfw
¥ @dr FIL, T AR, gewl GaT
®3, 9T 20 41 25 9T g7 TN
& fag ois 2 forad e ot dar gl
qIT T WY {G /X ATIHRT d1ET
A Q@ A FT ATEAEFAT TG @AY

W9 & qaEron 2@y 1 wrer Tw
&t v, forad 3 awar 4, a1
O 571 A7 e & faar @ w0 sreft
q5E, a0 FEC qFE Fgr Qv
A 9 WX 6 T H9 Ay fawar
2 @ T g § frae s @
T AmHY AT FAE? WA
FHa @ @ WX 9 wg W A

W A AT AR g
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oW W qg & R AW & AW
M FFEE F@ § AF, AN,
g &7 T wif 45 F@ § WK
I T faa oF FF N qre A
F@ AT &, Qg &1 fFEr FT 9
feaTa Y HOAr IO FT AT HIET 2
I ATE &1 @ F fFa@T &1 F4
e faar ST @ 1 IE@ WA
T F1 & fF fEEEl #1 IR B
& wfus qeu faa 7 foay fe Sad
wfas o= sma F fag sz far @
WX ag mfuw wwW dar v 2w A
' WIWA § w@Eel  aqd arte
7z 30 gEl W qHFIAE & a9 |

wfas W ITH FIF AT AR
foat afafoar 9@ 2, s
¥ 3fg ¥ fog ag a7 «1F w0 gaw
w0 & few s qw A v @ fe
37 afafagl & gw=T &t qoga ¥
G F AN AT § IAFT F1E qiA-
fafa Sw¥ 7@ faar wmaT & W) S
afafadt ¥ & o wF & faEl
f& e & 91 FT & o THo Hlo
aT o THo Hlo &7 faar &, adt
fenfat ara &< &t § few o fw
gl & ®H F @F AL FT W4,
dfess ww  famsr fw '
I &1

39 feamt & Aifadr O s oo
¥ frart &@ o § @ @
urr § |

ot gF Wi ¥ %21 97 fF ag Ao
W XA G| TEY TH AT
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[»it s2a fag feaidt)

TR UFT WfF &7 WE 97 /I a7 Q@
g ¥fFT WT 5000 TIT OFT F WA
qT WT [ F AT A & 0 AW
g1 & & 39 wrd F1 gar AE § @@
I &G FT | TF AT TIAT T
oF g a3 fadt 1w feEw
TF AT WIAT AT WGAT FAT 3
F qae A & FFR A qar av
qr T X feam awer 93
& fag =er gromr g ww
THEAT FT IAT AE T GTHTC Y AT
wifgr &% % g7 =< o #1§ &™
forr suar & 1 s Gar fear snaar
@ gW §RA g 9 I wfgw
oy IOAT GHAT 1 Xq F qge W
FEATTE g% @9 74 W F wfuyw
o9 437 FH FT qGH ®7AT A2
A7 3ua fau fewmEr 1 a3y
¥ WA [T =iy wiv afe dar
gaT & AT gH aTET ¥ oW @mA A
STAVAFHAT AZY @A 1 mror rfeEmEenT
HTHAY F FAFET FWwA qfeeaE
¥ gzaa @ AR Grasar g fx
IFFr AT fawene g1 s Hwi suw
M & grg A W 4g g 9’
ot gm a1 mRfiwr, #wAEr w7
seforar mife § oo qamd €, sere
¥ WY %7 IgT § OW FATR 2W )
AT § AT gWIR F WA SR I AgrAl
1 391 % 71 ¥ grn 7 gEfed ww
w97 ¥ wfus waw dar fifse
A WY& GHTH ST W9 {9
T A FEAY | FqIO ATET 97 FY g9
@M a@e F a0 v %
H Mfag 7 fear om gFar ¢ afew
g WTAr  WEvEEar # ogwe 90
WO 9T F @ dar weAT gy

o, W AT 2w # wgmd )
Qi @ 1 A oagdt gf wwm
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agmt § qu g, |97 @ IW asd
I ATRE | gEFT IR EN R fE
g9 H9Al ®TEAWEAT ®1 A @F
goq g # fafug #% wifs o7 a%
g WA @Y FAT W1 HHAET
grifs aE< & 3 ¥ q= MY @R
g8 wETE weA Al AEY @ WK AW
feamr § wasw wgmE 71 3F W9
am ag faws afww gz e A
g 1wy fraatr € gfe wgmE wa
¥ FTQ ITEY 7 AP WA Y Wi
N TR WA G RN TEEIT
g INT & W7 ag § 07 &1 WIATATT
FAET | WG FOF TF T [eq F7 §T
g ofea fam feme & fag gqum &
N FT qoq w191 K4 fagy @ 96 femiw
¥ fFaml F1 srAw@EaT w1 GHTE,
o, @r, Fy iy mfs gEas
I W ¥ ¥ FEl 9 @end
L |

TF a9 & 99 Iy Fiw qaww
& e & gfy wet it F fdaw w0
fet & sfusifus som & @99 & 12
qATHG § g ¥ wuA wraw Ira feg
¥ | ¥y wawy F1 9 gg waw gy
g fF o =gt ferdt & st w7 W
fear o afem R e g & wfw
TATAT T ITHT AEZAAT T AT @Y
2 AR ey wedt w s Y fean
@R

TH® HATAT AT s F I
o ¢, frad oudr & sk fawmow
wifx BU & a1 AT AT FT IAX A
W AW A S TR ARTE W&
T & 3T gy gdt 9T 0¥ @A & |

T e wTey ¢ feer o s

#) Tus 9 o foe fedy . qg quw

o g o S e wd
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g 3791 @A ¥ wfus ¥ wfus wwmw
frar oo 1 #% g8 wEwT W aE T
T g9 g s qa oo & fF o=
T wgrfagEs  faare faw o
FICH A & J@A { wrow wrew
fFadwafi§ afeer 3§ zonaw
ATHETEF |

Mr. Deputy-Speaker:
govind Verma.

Some hon, Members rose—

Mr. Deputy-Speaker: I am prepared
to sit even beyond six o’clock

Shri R, S, Pandey: That is
good,

very

Shri Subodh Hansda (Jhargram):
Give a chance to each State,

st wrefer _awt  (S9)

Iegw wEIRg, ¥ gfw uF @ war-
T T @S FT AR FT T9GT 74T §
AT FdY WERA TIT IR GIA I ¥
Harag & avit wfgwrtal 1 6 qurd
3 wea g fagia fF Qe faww of-
feafggi & Y 3w #1 Ifs ww-
HHe & A9 § BT AT 9T AR
I FTHN T qH qATA HT Hrfew
&

ag a1 fafaamz & f& @1 & 9 &
TAR TGT ¥ g N IAT E 7 9 7¢
g1 zufag afR M § T & @A
& @ R FAT KT § A @dr 7Y
qgTaT 3T 9¥AT | IAAT IAfT FA ¥
for afsg w9 Sz qFA AT W
FHait arwmAgnsw
w7 § &7 wgaa TG g | I9% fAg
agT TS FC § |- AfE< qoA AW &
uF d6 B T FA & 77 gw w7 aw
fa2wi ar fic @t ? fadmi o gw
ZRaT fAAT A FT %Y | 9w g
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g qEA AT aEar & | S v

TRF TG Waa wqrgu e fFa
TEAT FL AT gH THIRATEEE T AR
§ |91 9@ W waw 2w H &Y
ofus o= IO FY Ffw FE
T | FAR TLAAF  FATGLATH AT
WHFIXHA qIT @A @A 9 AW
g WX IJEH qER F@ *F fod
YAV T | Ag 9TE ¥ f& gE e
AMF AW AN FT AT FAT ),
IRl @ N &Y gfawar g1, gEn
g & T feamEl &Y g guy,
I 93 & fawar g, e @ A
I @A F AR 9 a Ul |
Wt IAFT g FEATT WIHTC AT
T & | afew gR €T F AT AT
qear ¢ & faw gt & zardy Aifa
FfS & JI F 99 @I § I @AEH
W W1 A HEGAT  H{IHTT AE FT
el

T AT JIHAT FEIGA A FadTAT
for guTdr arfas sreaT Aifcgde arfawt
g e gy g9 Fr ofadr €
¥ @1 A wrar g & w1 @ og-
Tfea qrEg 72 feal #1 3@ Iuw
FRU A g€ ? wT 20 %o A
&1 7w g ¥ faq ar v @ w7 W
& s fe s faver Y Ao AT 7
¥ & wg) wiuw da7 faw aFar & av
g g WA, A, T4, A1, qvorr mfz
& ¥ AT qHY /T AW 740
99 % W T4 & fau fFami #1 398
grary & 3faa geq 7€ AT a9 7% a8
qraTy I & o Stz @ g ?
7g w1 § fe femme o fo w0 sar@
TA & § Wifs Iad 3% Afgs a™m
T § 91 W9 IW AT # wiwE I8
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[ arifaes awi]

w3W & D WY fHETT TR AN A
£ o snfEx & & Toer &Y Fr sy
a4t &Y wifs s 1 W osna T
FY 37 AEY FAT ATEAT } WifE I¥ @™
Sa% gafad 7@t faoy & 1 wEw-
#ar1 g9 a9 #' g & 2w ¥ ofas o=
ITA FFT AW Rl B vgadfer
w5 qfzT qr7q ¥, faqar W »fasw
F ufas SraEa 9% fac 2 gq 2
az 7 fraAi #1371 ag &r¢ 7f a
gATY |TAT JEY 1 S, whfe
wrfe ot gafga= 01 7 ag fwar &)
G IAF T @I qWEAT 47, IA% qgI
oW F FAT Y q IFA fwamt ¥
HAT ¥GTS AT I foar /T Iu T
F1 I F W T FH FWT T
qearg fFar | 9@ S ATawr WY agt
AT g1 W q9 Jw wT IAA
FET I8 &, g Fr fegfy @
quTAT 9eY & a wwr fFE #®)
IqF FY H=BT RV AT TR AT IT-
WiFTH F1 wEfEsTEes I 9 S
TR TAAAT FIAT qAT | g AN
"qEaws § A feqar @ 5w wod
W H FHAE AR A "Wy E
wT qg AT g Ayt AL AN @ R
W g4 & 5000 FUT §IF FT TeaAT
TR ¥ AU F aga W W
qedt § ¥few ag Fwear w1 wré g
g T8 ¢ afew @™ & art A ;o
W ' grAfadx . # Fifew
w1 Tifeq W wifgT 6 sv% fag
oot fearal &) WeEga 2T 9@
QI IAF! TR I ¥ 9B W A
TET |

17 hra.

Tt 9T ATER qg g7 v ¢ fw
™™ & Tw w9 feq o, wnw w0
ferromg | XmgEgn A g f®
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WL ZW fFamt #1 45 To wA o F
q1 qg FIE SqTET W AL AN, Wi
wa 7% framt 1 Ifaw am = fa@
W §, @ aw 9N gafed dar AgY
g B fom A 3 MR oar wew Aw
FeH ¥ QoA IHIA ST @ g, T IqHT
e ¥ AE SEA | T WS Ay,
O FF e F fou 39 97 fa=17 wvan
FELEI AT | FEHRITHI Toar &I
FIAT £ FIA F FoT 71 @S g
& a7 T 934, Wi feam &
W I ¥ FO7aT F9q faeer § afq-
T T & | 7@ fAg ag weenm dar
FET W W gAfRE @ FwE,
JqaF fe s S am 7 fa@
AT |

ur feam #1 9 9 Tga qw
faadr &, 37 #1 uws IwT Wi sefad,
freedw, ¥ 80 & | IF L fF 3w
w-fry wfafmr a0 gf @ afss
dfs ¥ W wo-fewr afafedi &
ey ¢, %% fog & s g_ f%
a1 fore ST 99 & 9T § TS wEwT
FT IAF! THFAA TGAT F § W LT
T g g 9§ 1 ¥ ag
Wt @ar g f 3o a4 WY 9g &, Hfeat
&, wgt wo-frwg afafaat sofem =t
gk

% growr woq fa9, SR @9,
% Ik ¥ qarn =g g e fram ot
THATH O FH g = AT FY
O ¥ FO A woeY e A § o w9
¥ wrad @ @A § fF feam s far
¥ qX WYA T F 77T 9T @, WA
g9 ¥8 § QW w7 T, A1 I qE@ W
U TTEAT EAT AT TTS HT AT ATIAT
o gree @@ g &) faw
qg I&0 ¢ 5 wu-fowr wfafost
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% sgrer vt frar 9, o & gark
feamat #1 qod e F1 agfag T
o= 8%,

# gg o fades sT SR g 5
gfq ¥ 39 qwg a% Iwfa 737 g1 awAr
2, 9 7% gfEv 7\ 9E7 917 §g-
wFifeT FATEg qET AT I A F |
AT GLETT ATEqd ¥ ofy 1 gwfa w70
wmgdr &, @ guer faga o faard
9T FEHIIAT WATAGT F1 Ffw FATHT
& THA FTAT TENT——FA 79 F1 0F q19
foaemT 92w | Wi gw ey ¢ {w afy
feet feam &1 fam ¥ fog zqaaw
T & fao st famr 9g, 71 foe Tt
qA% TH 40 FY qraq T8 wrA § fw 9w
# qr@T faqw JF ar N AT w9 AT
JTEaT §, @ 99 &1 FEET ¥ " AW
arg | afz 7 ma femddzw Ffw &
SR W AT E, T IAH ST aT uy
AT AT q A qF-A79 fAA &7 wW
FT qRT A fod) TF 7 FY T g
gEil | 78 9§ A6 & fR 3w we-
forgt ®Y qUT & faw § e w9 war-
T FAW W@ AF | W7 OFE &1
wrar g, at famnd, fage wix
wgwfar & faart &1 5fw & amg fa=r
m wifen | ot Ffe & sta ¥ 3w
gwfa g1 "=l &, @t 4@y

g aF AEAT  rfcive s
T T ¢, TE9 A8 ww A ¢
IETIE §S T @, AT 1w Ty
7wl oot §  qhwrfrat @t §
W Tg I B mar @ fF Ew wat ¥
N FarqT T ) FTE IW F faw
St +ft sgEear W AW s g
g woTd | afew we ag feara #
IHT FTAT A R, A A qF AT
@, qATH A A @ | e e
! #9T a5 §, IV F IE@ W™
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% WIAAT qOEW : TEAAC Hfee
T @A &

ot wemiferr aaqt & & wgr @
f& g 3 A g, e, @ AW
AfFT I B I oW 1 gT &
T T AG G oawAr g

-

i fret fram & zgade aon
o fafi S e agi Y os N &
HRA 9T &, Y WIS gAY W4T A G-
N O HMY W g9 & WE AW
07 fawe el F1 R, qq I F F-
¥ frdET | A G awedT @ e
W a® ¥ #fW ¥ wufa gvft, @ 3@
FI FoqaT AN WX A T A GHAAT
G G wT FE |

fawret & 3z & qram FgAR M A
I A T |7 S wwme fRar srar
¢ o agm & v g 1 At A
ag @A & gy w1 a9 g
7 wr¢ ofeadw fear &), @Y ag @) =1-
a9 7 & afew o aF ag feafa
@ -—F% zawdw & fao A fasret &
T , 39 ® fog ST A 28 fAqT-
gfrz wfT 2faor § 9 a1 10 W 9T
afae It &l oy § | FE IR B
gfeeTgse e qr faosht 2 &
& gwwan g 6 wf & ame W af swEm
s Ifwa g | W g 8t
¥ g w ¥ gt 4@ R A
g g 0% gfie & fag oF T fA-
fraa adf 2 &, &Y of F owfa a&
& FFAT § 1 WY I § oo 2
7 faoreft as 1t }, wafao faoe &
W @ wfas ot fow-faw @ A
Ffe ¥ fawm § anar qwdt @ 1 "
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[* meritfaes aai]

£ 7z "= v fr e & fao
fasrell #Y 9 § T FHT 7™ G |

7z 3% g f& @t & foq @ agn
g ¢ afFw aw @ 5 feamw
TR F A o FIT A AR T A
feurdde &), oitweax feaddz & ar
wrgifer feqddiz &, a@rc &
s AR A g fE
I § I 7 I B @ Ay
qeait | & fraew FeAT 9@ § & e
T F I ¥ @ A FTowg<A
FAT IIMGU | T AZ JEEET @R
wE A, awew ¥ frarn # foaees
dar Y &, gAaAT dxv Y & 1 9fF
# frami & i § @ g, afae &
st g f & few swe g7 @ T
qEA § 0

The Minister of Food and Agricul-

tare (Shri C. Subramaniam): Where

is this compulsion?

8hri Balgovind Verma:
in my district,
Kheri.

¥ ww ¢ 5 faw o fefew
% & afY, afex w1t IO WRW ¥ 7
SFeqr R |

afs @R 7 Iwi g F faq
®: g g &1 ww faar W omw
% |19 g8 ug W s & fF a=y -
&Y wyiA 3 FWT UG & @R FAT
g3, At for feam o #@
qEaT ? w7 39 & 99 AT g,
a1 3@ w91 § &b oFAT 7 ®rAWR
sganAd o ag @ a0® Y aed
IGGNT FTATIATEXA AT @I R 7 &I
gge FHi A W7 T are &, e
AT Fui A% g, a1 e @ &
AgT w7

It is there
namely Lakhimpur-
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¥ forer, g &6, ghw oF
aeas faar w@r 2, afew $eada wog
F Fraw, agf 7 PR F o
@ T wHAS AG Fq g §
% g ¥ frder w®m fF @i o7
fear w1 saw frar wmd

% 7 frew @rwr o #er a1 fF F3
FMg G §—FW F FW IAT AW F
agd @ T o F—wgi  HdATESE
wrfaa gt & W Tw fag 39 sl #
i &) 7w wnfe & fao adog g
I =TiET | FHIL qgT SATATAT HFATZS S
w1 it &, w0 fo agt o 0w -
Wy gaat fear smd | wae w8 fear
dFRIF I A A frAi Farr 39
& F1€ 91 g0 g AT A VIS
HOHT F1 qAE4T T 14 & F707 a7 7
ag 9T T AT § a1 78 fEEA &Y-
feat & o= fadl @ &Y F7 a7 &
# ¥ gva ¥ fEawe fear a1 fF aoee
Ak fad ¥ oF adwg g T
Faw A7 fao 7 2 78, &7 A3 A¥AT-
e wifgn gt 2, @gr ) 91 B2
@I A ATA AR | GHIT
fraral ¥ goega & fag 9w #7 a%AY
£ | W ¥ §IHIT FT AT AW ZTT AT
feamt #1 ot Avw Fam

- & =ngar g f& v ¥ faw oo
wifas wmaw e srar @, 99 av Aafadr
& s ¥ gg W =g £ oaagd
weiAT 97 F Wegww ger & 9@, FaifE
o 70T F07 W qO947T quT F9A & foq
9T 9T 919 FEATAT 981 A4 9 §,
afex 99 & fou qaET 9T F@ £ )

Shri Maniyangadan (Kottayam):
There are certain States from which
no Member has yet spoken. '
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Mr. Deputy-Speaker: There are
many Members who want to speak.
If necessary, I am prepared to sit till
eight o'clock. Let us go on with the
speeches.

Shri Maniyangadan: Even then
there is no guarantee that we shall
get a chance to speak.

Shri Brij Raj Singh-Kotah (Jhala-
war): Please extend the time for
this debate.

Shri Maniyangadan: We have no
objection to sitting till 8 p.m. But
what I am submitting is that there
are certain States from which no
Member has spoken so far.

Shri K. N, Tiwary: Please extend
the time.

st o o |G : JUTHH WY,
WY 7 Jg T TAFT AT gur 5
AT qCE6T |17 & 9 A §, IAH!
at e foar amar § s fefa-
foore 0% ¥ 43 e €, 99 Y wEEw
& femr smar &0
Mr. Deputy-Speaker: 1 am calling

the hon. Members one by one. The
hon, Member may await his chance.

Shri Shivaji Rao S. Deshmukh: No
Member from Maharashtra has spoken
so far.

An Hon. Member: Two Members
have spoken from that State. (Inter-
_ruptions).

st wiwTe ST aTar ;TS
TEIRA, a7 FAT HeA! WY AT W@ F 7
wifqardz & w3 w{aTEAT@ar arfey |

Mr. Shri K. N.

Pande.

Depiity-Speaker:

. Shri K. N. Pande (Hata): Taking
_Ifito consideration the size of the pro-
blem, I think nothing more can be

of Food
and Agriculture

done than what the Ministry has done
so far. But there are so many things
which require their serious considera-
tion.

If we take into account the figures
of import of wheat and other food-
grains from 1953 to 1064, they are of
the value of Rs, 1,324.8 crores. It is
true that when there is a shortage of
foodgrains in the country we have to
make some arrangements so that the
requirements may be met for the
time being. The easiest way to do
that is to import foodgrains from
foreign countries. But how long can
we depend on foreign countries?
There are two things which we must
bear in mind. First, we have to pay
a large sum. Second, we are not
realising that the main responsibility
for meeting the food requirements of
the country when there is a shortage,
and therefore the responsibility for
adequate food production, is that of
our own country. I want to ask the
Minister whether instead of spending
such a huge sum on importing food-
grains will he take into consideration
the question of giving some help to
the cultivators so that they can
increase our food production. There
are two ways of helping the cultiva-
tors. One is to provide them with
adequate irrigation facilities, The
other is that they have to be given
better seeds, fertilizer and financial
help, so that they may purchase the
necessary implements and other things
for his agricultural operations. '
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What is our achievement so far as
provision of irrigation facilities is
concerned? This matter is really
causing us anxiety. The target fixed
in the Third Plan to provide facilities
for irrigation- was 28:47 million acres,
but the achievement is 23.18 million
acres. If this is the pace at which
we are providing facilities for irriga-
tion, I do not think we will ever be
able to increase our food production.
When there is a shortage of food-
grains, it is the Food Minister who
is charged. So he has to see that all
the requirements concerning food
production of the country are met.
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He has to see that the target of irri-
gation facilities is achieved. So he
has to arrange in consultation with
the Irrigation Ministry that what is

provided for in the Plan is really
achieved.

Now I would say something about
the sugar industry. When the Deputy
Minister was speaking, he referred to
the yield per acre in the north and
south. For his information, I want
to mention here that it is not that in
the whole of Maharashtra they are
able to produce more cane per acre,
It is only in a certain belt and in
some districts. So do not be so proud
about that. That time ecan never
come when vou will be able to meet
the requirement of the whole country
from there. The land there is fertile.
It is the fertile land which counts,
Also, there is the facility of irriga-
tion. In that belt, they have got
canals from which they can get as
much irrigation as they need. So
unless you provide all these facllities
to the north also, you cannot chal-
lenge us this way.

Then again, it is the recovery which
is important. Also, we have to see
as to how much relief the consumer
is going to get due to these advantages
in south. In the south, it is only in
Maharashtra and Mysore that recovery
is good; I can tell you in Andhra, the
recovery is not to that level. Similarly
in Madras. In Kerala, it is 8 per cent.
1 want to say that recovery cannot be
increased as and when you wish. It
is due to a good variety of cane which
can give us a better yield. In spite
of the fact that you are having a
higher yield, the consumers have to
pay more price in the south than
what their counterparts pay in the
north? Why? If there is higher yield,
the cultivators get more money. But
the price of sugar which is pald by
the consumers is much more in Maha-
rashtra, in the south, than in the
north. So you have to take into con-
gideration that also.

Shri Shivaji Rao 8. Deshmukh:
“They have to pay more for sugar?
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Shri K. N. Pande: For sugar.

Shri Shivaji Rao S. Deshmukh: Or
for cane?

Shri K. N, Pamde: Cane also. They
have demanded more. I agree with
that proposal. Still, the consumers

are not getting any relief because the
prices are high.

Shri C. Subramaniam: In Maha-
rashtra the price is the lowest,

Shri K. N. Pande: What is the price
paid by the consumer? You com-
pare,

After all, unless the economic posi-
tion of the entire country is improv-
ed, it is no use talking of improve-
ment if a certain belt which is econo-
mically well off. For instance, a com-~
mission was appointed to fix the
prices for different commodities
because there is so much divergence.
Recently I went to Rajasthan. I saw
that in Ganganagar area because the
cultivators are getting more price for
cotton, they have now stopped pro-
ducing cane. It is due to the sugar
factories that the economic position
of the cultivators has improved.
Therefore you cannot say that as
these factories are not economic units,
that these factories are running at a
loss, therefore they should be shifted
to the South or Maharashtra.

Shri D. R. Chavan:
so.

Nobody said

Shri K. N, Pande:
say so sometimes. Therefore, you
have to provide facilities to these
people, so that they may also fall in
line with those who are economically
well off.

So many people

Shri J. P. Jyotishi: The causes of
the deficiency should be studied.

Shri K. N. Pande:
want.

The hon. Minister knows that
Western UP. has got certain prob-
lems. It is not that the problem has

That is what 1
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emerged just now. It is a permanent
feature. In spite of their best efforts,
these sugar factories have not been
able to compete with gur and Khand-
sari. The result was that the sugar
factories in Western U.P. had to close
for some months intermittently. How
do you think the condition of these
factories can be improved. The
Government had announced some
rebate in the excise duty in order to
have better production, but in spite
of the announcement, the condition
has deteriorated, and the result is
that it is not only {factories which
are affected, but it is hitting workers
more. They were asked to sit down.
Naturally they were entitled to relief
of half pay. In these days when the
prices are so high, it the workers are
asked to sit down and are paid only
half pay, how do you think they can
live and make both ends meet?

Shri Shivaji Rao S. Deshmukh:
Have more sugar factories in the co-
operative sector.

Shri K. N. Pande: You are in a
better position. That is why you are
saying this. Otherwise, if the reco-
very is lower, the co-operative cannot
do anything. That is a different
matter,

So, let the hon. Minister find out
a permanent solution, so that these
faclories in western U.P. may be in
a position to improve their condition.

There was a proposal of the Minis-
try that if there were two or three
uneconomic units, they should be
merged together. A committee was
appointed by the UP Government, and
its report has come and is going to
be discussed in the development coun-
cil. At that very time I raised my
objection to such proposal. Hitler
used to say that two fools cannot
make a wise man, Unless you expand
those factories and make them eco-
nomic. if two uneconomic units are
merged. how can theyv become econo-
mic? This is a matter for considera-
tion.

496 (Ai) LSD—8.
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Although this matter has not been
decided and no final action has been
taken by the Food Ministry on the
isssue, they gave permission to the
Rampur sugar factgories to merge
together, as in that way these factories
accordingly to them will become eco-
nomic. What was the mgotive behind
it? Was it to dispose of 700 people
out of emplovement? 1 do not know
how this order was issued. I want
the Minister to kindly consider that
order. It is not going to be tolerated
so easily; that the workers in thou-
sands could be thrown out of employ-
ment and disposed of like that. If
you want to pursue such a policy, I
think you will not be able to pro-
duce sugar in order to meet the
requirements of the country. I there-
fore urge upon you to consider all
these aspects before taking a decision
and also to consult the labour repre-
sentatives before issuing such an.
order.

Mr. Deputy-Speaker: Shri Warior,
Some Hon. Members: Are we Ssit-
ting only till 6 o'clock?

Mr, Deputy-Speaker: Seven, or even
eight if you want. But Members who
want to speak must be here. (Inter-
ruption).

Shri Warior: Mr. Deputy-Speaker,
Sir, I wanted to participate in this
debate firstly to focus the attention
of the Government, especially of the
Ministry, on the very acute situation
in respect of the food problem in my
State of Kerala. It is not after all a
new problem. But the only fact is
that at times it becomes very grave
and dangerous and sometimes it eases
a bit. At present, the report is that
the ration shops in Kerala are distri-
buting only raw rice and that also
not a very good stuff. Hence, reports
are coming to the effect that the epi-
demic of Cholera has already started
even in the capital city of Trivan-
drum. Formerly, it had been there
in Alleppey and other districts, hut
now it has spread and is spreading,
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and the people are very much agitated
over it. The central godowns of
Kerala, I am told, are having some
stock of parboiled rice, but the Sup-
plies Department is reported to have
no such authority to direct the depots
to the various places which require
parboiled rice, and it is left to the
depot-keepe_rs themselves or the
Superintendents of the depots, or
whoever is responsible for the depots,
fo distribute it according to their own
whims and pleasure. Then, there is
also much discrimination which is
experienced, and I want the Govern-
ment to look into this matter and see
that the agitation of the people is
removed and parboiled rice is sup-
plied equally to all the places.

+The second problem is this; now,
the lean months are coming and the
monsoon will be very heavy on
Kerala coast, and as usual, from time
immemorial even, we call these
months the most roguish months,
when the people do not have any
income, do not have any work or they
do rot have anything to eat also. In
those months, Kerala used to experi-
eénce even On previous occasions,
diseases like cholera, diarrhoea and
80 on. So, I plead with the Minister
to see that sufficient stocks are even
now rushed to Kerala so that at least
the four lean months will be covered
by adequate supplies.

The problem is not only that. It
is only about two kilos of rice that
is now supplied by the fair price
shops which a“e converted into ration
ghons. We suggested and the Kerala
Food Advisory Committee also -sug-
gested that there should be statutory
raticning. We had hopes formerly,
when the Food Minister announned
that at least in the principal cities
like Bombay and Calcutta and other
rities as well as in the deficit State
of Xersla, they were thinking in
torms of statutory rationing, and in
th~ hevinpnine,  info-mal rationing
would he instituted. Now informal
rationing has come, but the informal
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rationing did not have as much impact
as was expected on the open market.
The prices are rising even now, and
the papers are reporting that rice per
bag now costs Rs. 100; at times it
goes to Rs. 120 or Rs. 125. It had
come actually to Rs. 80 or Rs. 90,
but now it is again going up. Se,
this variation in the price level is
agitating the mind of the people, and
I think that instead of this informal
rationing in which the Government
does not accept the responsibility to
feed the people, the Government must
take the responsibility through statu-
tory rationing. We are spending
Rs. 60 to Rs. 80 crores or even Rs. 100
crores for purchasing rice from
Andhra. Will it not break the eco-
nomy of such a small State, which is
on the verge of wviability or non-
viability, if we spend so much on
rice alone? The price in Andhra is
exorbitant, much more than in
Madras. The anomally is in Tanjore
rice is kept without anybody to take
it. Even Madras is not consuming
that. When rice is sold there at about
Rs. 42, we have to pay so much in
Andhra.

Before the second world war, we
got enough supplies from Burma and
we exported our prawns and fish.
Almost a barter system was in exist-
ence, and we did not feel the pinch
of the rice problem. But that has
stopped. Now Government is import-
ing rice from Burma and other places.
Even if sufficient stocks of Burma rice
are kept in Kerala, its result will be
that we may not have to pay that
exorbitant price for Andhra rice.

Shri Ranga: Do you want the pro-
ducers to be exploited?

Shri Warlor: It is the middlemen,
the merchants coming from the open
market of Kerala, who are boosting
up the price of rice in Andhra. I
know it is a wvery sensitive spot for
Mr. Ranga.

Shri Ranga: For all kisans, not only
for me.
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Shri Warior: I have no grudge
against Andhra cultivators. But it
is the middlemnen who purchase rice
at whatever price it is available in
Andhra and they come and sell it at
black market prices in Kerala,
Should that be allowed? Guarantee-
ing an economic price or even a
profitable price for Andhra cultiva-
tors, why should not enough Burma
rice be stocked in Kerala, so that
Kerala merchants will not be able to
justify their claim that they have
paid much more in Andhra and so
they must charge more in Kerala?
That can be done. Otherwise, Kerala’'s
economy will be reaching the break-
ing point.

In Kerala, we are actually export-
ing much of our agricultural pro-
duce. The erstwhile Governor of
Kerala, Shri Giri, said that if the
Government of India did not under-
take to supply enough of rice from
imported rice, Kerala must be allow-
ed to switch over whatever foreign
exchange we are earning to purchase
rice. Otherwise, we have to shift
our cultivation from cash crops to
paddy. Will it be in the interest of
the entire economy of the nation? It
is a national service that our culti-
vators are doing by earning so mucn
foreign exchange through agricultural
crons. If that is not compensated by
giving them at least food, how can
they go on for any length of time?
We can, of course, produce more. We
can not only intensify our cultivation
but we can also convert our cash crop
areas for production of foodgrains.
But even then the problem will be
there,

The Deputy Minister was saying,
the higher the income, the lower the
consumption of grains. That is
correct. That was also stated in some
of the economic journals. But where
is that hieher income? Where is it
coming from? If the Kerala people
are given more income through the
efforts of the Aegricultural Ministry as
wel]l as the Ministry of Commerce, if
the Kerala people are helped to get
more for their cash crops and the
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income is raised, they will not depend
upon foodgrains. We have sufficient
stock of other things like vegetables,
fish and other things.
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What has the Government done in
this fish industry? In their report
they say that about 4000 diese)
engines are necessary and they can
supply only 1000. The question of
deep-sea fishing is there. We do not
know whether the Norwegians in the
coastline of Kerala are actually fish-
ing fish or something else. That is
yet to be seen. Only after some time
we can realise that. Anyway some
good has been done. But what is the.
actual state of affairs as far as fishing
is concerned. The recent delegation
which visited Japan and other Austra-
lasian countries have reported that
Japan alone is importing annually
20,000 tons of prawns and our share
in that is only 1000 tons. This indus-
try can be greatly developed. There
is a very wide market for it. They
have not yet explored it. There is
a market in Australia, New Zealand
and other countries. This prawn

-industry alone can sustain any num-

ber of fishermen who are now with-
out any help and succour in the
coastline of Kerala, This also will
help to solve the food problem in
Kerala.

Another point is, 1 cannot under-
stand whv everybody is speaking
about production only. It is all ver
gond. Production must be increased,
Actually, we have increased our pro-
duction. Where is that increase in
production going? Has the Govern-
ment given any thought to it? About
rice, T know the position is very
weak. But what about wheat? Minie-
ter after Minister has been coming
and telling here that the import of
PL. 480 is for creating a buffer-stock.
But after creation of these buffer-
stocks, after all these imports, why
is it that the Government had to face
a very critical situation in the last
months of last vear? The Govern-
ment must scrutinise that matter. My
gubmission is that the malady is
actually in distribution.
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Mr. Deputy-Speaker: The hon.
Member should conclude now.

‘Shri Warior: Should I close, Sir?

Mr. Deputy-Speaker:

Yes.
*"Venkatsubbaiah.

Shri

Shri P. Venkatasubbaiah: Let me
at the outset, Sir, congratulate the
Minister of Food and Agriculture for
Fiving us this white paper on agri-
<cultural development and also on the
food situation,

Shri Shivaji Rao S. Deshmukh: It
is sufficiently black.

Shri P. Venkatasubbaiah: I do not
agree with my hon. friend. This is
a document which will certainly pro-
vide guidance to the farmers and to
those people who are interested in
agriculture. Agriculture to Shri Sub-
ramaniam is only just like water to
fish. He comes from the sturdy pea-
sant stock of Tamilnad. He knows
the problems of agriculturists and
their difficulties. I would only place
certain facts before the Minister in
‘this context.

Sir, this Ministry suffer from seve-
ral handicaps, the main handicap
‘being that as we are in the federal
‘structure it does not have that much
of administrative control over the
various State Governments and, ulti-
mately, those are the agencies who
have to implement the policies of this
Ministry and also the State Govern-
ments, Therefore, if the agricultural
problem has to be solved, if the food
production has to be increased in this
country, the Minister should take
courage and come before this House
@and say in what way he will have
effective control over the agricultural
ministries in the various States so as
to effectively implement the agricul-
tural production programme.

Then, some time back, he has been
speaking about formulating a sepa-
rate agricultural plan. I do not know
whether it will be fitted into the broad
framework of our national plan or it
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will be a separate agricultural plan,
from 1861 to 1976, as has been stated
in this booklet. In any case, in what
manner is he going to implement
effectively the various policies of this
Government?

Then, coming to the problems of
the agriculturists, sufficient attention
and care have to be paid to meet with
their difficulties. Take, for example,
the utilisation of irrigation potential.
It has been mentioned by many hon.
Members here that we are lagging
behind in the utilisation of irrigation
potential. We have to consider where
the fault lies. It has been stated that
during the third year of the Third
Plan lack of utilisation is to the
extent of 4.9 million acres. What are
the difficulties or reasons which make
the agriculturists not to utilise the
available irrigation potential?

In my opinion, the agriculturists
are today suffering from various diffi-
culties in the matter of getting credit,
good seeds, sufficient gquantity of fer-
tilizers and in plant protection mea-
sures. To what extent will the Minis-
try help them in solving these
problems? Now when a farmer goes
for credit, it takes a very long time.
So, I would suggest for the considera-
tion of the Ministry a scheme whereby
the agriculturist gets a credit card
from the co-operative society on the
presentation of which he will get the
credit as and when required by him,
In that case, the agriculturist can
effectively use this credit for agricul-
tural purposes.

Then, in the matter of supply of
electricity, the Ministry should consi-
der the desirability of a scheme
whereby while the agriculturists will
use power throughout the wvear, the
charges will be collected from them
only during the period of harvest.

Coming to fertilizers, so far as my
State is concerned, it is used not only
fo~ irrirated land but also for dry
land. The demand has outstepoed
supplies and we are not able to meet
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the entire demand of the agricultu-
rists. Only the other day, the Minis-
ter of Food and Agriculture was say-
ing that the production of fertilizer
by this country falls short of the
demand by nearly 350,000 tons and
that this quantity has to be imported
from abroad. In this connection, have
the Ministry seriously considered the
substitutes for chemical fertilizers?
The main substitutes are compost
manure, green manure and cattle
dung manure. Are the Government
encouraging the agriculturists to pro-
duce and utilize these substitutes?

Then, the machinery at our disposal
for implementing our agricultural
policy is very much out of date. The
whole machinery has to be reoriented
to suit to modern conditions and the
needs of the present day agricultu-
rists. The Agricultural Department
which was constituted so many
decades ago under the British regime
cannot naturally be expected to have
the capacity, the vision, the dynamism
to cater to the needs of the modern
agriculturists.

That is the greatest problem facing
the Ministry today. Policies are all
right, but for the actual implementa-
tion of all the policies of Government
the entire machinery has to be reori-
ented to suit the conditions and aspi-
rations of modern agriculturists. To
what extent is the Government taking
measures—I would like to know,

I am happy to learn the Ministry
is proceeding in the direction of the
formation of an all-India agriculture
cadre. I hope, it will be done soon
and we will be able to attract the
best talent in our country to fulfil the
aspir:ticns of the agriculturists.

More than once we have urged on
the floor of this House thai so far as
plant »rotection measures are con-
cernad “ovarrment is not taking as
serious stiepntion as it ought to have
taken. Many people have suggested
and even in the recent AICC meeting
also a suggestion had been made that
Government should come forward to
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supply pesticides freely to agricultu-

rists; not only supply them but evolve

an organisation whereby they can’

readily come to the help of the agri-

culturis{ to eradicate the pests,

I can compare an agriculturist to
an industrialist or to an ordinary man
who is having a car and all these
things. When his car goes wrong or
when electricity goes wrong, he has
to telephone and get an engineer and
get things done. But what is the fate
of the agriculturist? He does not
have the technical know-how or a.
service organisation upon which he
can depend and get his things done.
By the progressive use of fertilisers,.
pests and diseases are multiplying in
this country and nearly Rs. 50 crores
worth of foodgrains are being lost on.
account of these pests every year., I
would like to impress upon the Minis-
ter that he should take a bold step
and see that these inputs and other
measures that are taken are being
given to the farmers.

One great problem of the agricul-
turists is  marketing. However
resourceful he may be, whatever
efforts he has put to increase agri-
cultural production, if it is not mar-
keted in time and properly, he will
not be able to get a reasonable price.
In the various organisations that are
working in this country as at present,
there is much of duplication so far as
storage and marketing facilities are
concerned. Several organisations have
been engaged in this work with the
result that the Ministry is not able
to focus or pinpoint its efforts on pro-
viding marketing facilities to these
people.

Coming to the last point, T would
only request the hon. Minister to see
that the impetus is given, as is envi-
saged in the White Paper that he has
published, to the agricultrists and they
should feel that they can readily
have the support of the Government
and financial assistance from Govern-
ment. To whichever quarter they go,
whether it is a co-operative society
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“or a taccavi loan, whatever it is, they
will be able to get ready credit, put
in agriculture and get a better price.

Mr. Deputy-Speaker: Dr. Aney.

17.44 hrs,

RE: REPORTED CEASE-FIRE TALKS
ON KUTCH-SIND BORDER

Shri Surendranath Dwivedy (Ken-
drapara): Sir, before you call upon
Dr. Aney, there is a very disturbing
mews and we want the Prime Minis-
ter or the Defence Minister to make
a statement. In the House yesterday
we adopted a Resolution to drive out
the aggressor in Kutch, that is, Pak-
istan. Now we hear a rumour that
there is already a move for a cease-
fire agreement between India and
Pakistan. Who is the mediator, who
is the person—we do not know. What
are the terms of the agreement—that
also we do not know. Yesterday,
when ‘the Prime Minister spoke here,
he mentioned about the agreement on
the 13th April proposal, that is, main-
‘taining the  status quo ante. Does
that mean that before we agree to
any cease-fire whatsoever, they will
also vacate Kanjarkot and the areas
in the possession of the respective
countries before January would be
retained? Before they agree to any-
thing they must make a statement
here. Parliament must know as to
what is going to happen. Before that
is done we would not agree to any
proposal or anything being done
behind the back of Parliament. Would
vou please convey this feeling of the
House, because everybody here is
anxious to know as to what is the
attual position today?

+Mr, Deputy-Speaker: Dr. Aney.

.8hri Nath Pal (Rajapur): Before
you proceed to call Dr. Aney, may I
make a submission? We know that
this is not strictly ‘within rules but
the stake is too important even for
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the ruless, We do not want to be
confronted tomorrow with a fait
accompli that a cease-fire agreement
has been signed. The whole nation
will be afire if a dishonourable cease-
fire agreement is entered into by this
Government. Here is a senior Minis-
ter who once made a faithful
announcement to Parliament. Let
him convey our anxiety—I think
everybody shares it—to him. It is
no use putting us down. We want
an assurance.. ..

Mr. Deputy-Speaker: Dr. Aney.

Shri Nath Pai: Mr. Deputy-Spea-
ker, you are not a part of the Govern-
ment. Mr. Subramaniam is a senior
Cabinet Minister. Let him go and
tell Shri Shastri and let him announce
to the nation tonight on the Radio
that these rumours are baseless, India
wants to see that the traitor, the
aggressor, is pushed off the frontier.
Do we have 4t that the assurance is
coming?

Shri Bhagwat Jha Azad (Bhagal-
pur): We also share the anxiety. We
would like the Prime Minister to
assure this House that the aggressor
will not be allowed to have his way.

Some Hon. Members: Yes.

Shri Bhagwat Jha Azad: You must
tell us whether you are calling the
Prime Minister to tell us this.

Mr. Deputy-Speaker: I have sent

in a word. Dr. Aney.

Shri Frank Anthony (Nomingted—
Anglo Indians): May I have a minute?
I want to say this that we have heard
that a cease-fire agreement has almost
been concluded this evening. We are
all very disturbed about it. The
Prime Minister gave a categorical
assurance that his terms of the 13th
April proposal were that we would
never agree to cease-fire unless the
status quo ante wag restored. First
of all, the House must be taken into
confidence. Here is a senior Cabinet
Minister. We want to know what
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they mean and whether the status
quo ante will mean complete vaca-
tion of all the territories which belong
to us including Kanjarkot. This is a
very serious matter.
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The Minister of Food and Agricul-
ture (Shri C. Subramaniam): How
can the Government bypass the Par-
liament? After all, if any such situa-
tion arises, I am sure, the statement
would be made in Parliament (Inter-
ruption).

Shri Vidya Charan Shukla (Maha-
samund): Since this matter has been
raised in this House and it will be
reported in the press tomorrow, I
think, it would be in the fitness of
things if there is a conclusive state-
ment by the Government on this
matter. Otherwise, it will create all
kinds of confusing thoughts among
the people.

Mr. Deputy-Speaker: I have com-
municated the intention of the Housge
to the Prime Minister and the Defence
Minister.

Shri Brij Raj Singh-Kotah (Jhala-
war): Before the House is adjourned,
we should be told something.

Shri Shivajl Rao 8. Deshmukh
(Parbhani);: While there are rumours
about the cease-fire, there are also
rumours to the contrary that the
enemy has occupied Biar Bet. On this
issue also, the Parliament should be
informed.
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17.48 hrs.
DEMANDS FOR GRANTS—Contd.

MINISTRY OF FOoOD AND AGRICULTURE—
Contd.

Dr, M. S. Aney: Mr. Deputy-.
Speaker, Sir, I hope the Prime Minis-
ter will be coming in here and will
make a statement as desired by the
hon. Members. In the meantime, you
have called me to speak on these
Demands.

In the course of the debate, I have
heard many hon. Members and I find
tha. they want to know what is the
policy: of the Government in regard
to agricu'ture and economy. I be-
lieve that the hon. Members of this
House know that the policy of this
Government generally is one of self.
sustaining and self-generating cce-
nomy. That is the ideal of the
economic policy that has been lald
down some time before and I believe
that nothing has hgppened for the Go-
vernment {o say that that policy has
been abandoned, The agricultural
policy also, which Government will
adopt, will be consistent with the-
ideal 'of se'f-sustaining angq self-
generating economy, If I were to put
it this way, it isa policy of
"Swadeshi” by which you must pro-
duce what you want to use and you
must use what you produce. Unless
the country generally takes to these
methods, it will not be able to attain
that economic prosperity which it is
desiring to reach.

As regards agricultural policy which
has been agreed to by all, the greater
need of the day is production, and
agricultural production is an essentigl
need of the country. We cannpt
afford to depend upon other countries
for the sake of feeding our people.
That being so, all attempts should
be made by Government tp attend to
all those minor matters which would
help to add to production. R

I would invite the attention of
the Food and Agriculture Minister
to one point in this connection. Tf
production has to be increased, which
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is the aim, then all those minor mgt-
ters which wou'd help to  producc
more have to be ve'y
carefully attended 1o by the Ministry.
It has been agreed to that among the
various methods which we have to use
for this purpose, the use of fertilisers
is an important one,

15.52 hrs.
[Sur1 THIRUMALA RA0 in the Chair]

From the report of the department of
Agriculture we find that:

“The use of nitrogenous fertili-
sers has been increasing steadily,
but it has not been possible 1o
meet the full requirements on ac-
count of inadeqguate internal pro-
duction and shortage of foreign
exchange.”.

1 am sorry to say that our production
as regards fertilisers is not coming up
{o expectations. But apart from that,
there is another point to which I would
like to invite the attention of the hon.
Minister, namely that whatever ferti-
lisers are produced are not properly
distributed. That is another trouble.
And 1 would like to take this vppor-
tunity to bring to the notice of the
hon. Minister an instance of extreme
carelessness on the part of-those who
are in charge of the distribution of
fertilisers.

Last year, the Maharashtra State
was not able to supply the required
quantity of fertilisers to the Vidarbha
Co-operative Marketing Society Limit-
ed which has its headquarters at Nag-
pur, and which is the wholesale dis-
tributor for all the societies in all the

eight districts of Vidarbha.
Therefore, on their advice, they
placed an order for supply from

Regional Director (F), Calcutta. The
Regional Director (F) at Calcutta had
despatched the supplies to this society.
I would not like to narrate the whole
thing and read out the complaint
which has been submitted, but I shall
send these papers on to the hon. Min-
ister for his careful perusal. When
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the consignments sent in the wagons
by the railways were received, it was
found that the bags were completely
taitered, and some bags were tomn,
and there was also loose stock in the
wagons. More than half the quantily
was wanting, Thousands of bags
were received in that condition. When
the bags were received in that condi-
tion, the persons concerned took care
to get the officers and in their pre-
sence, every thing (consignment) was:
inspected, and the records were pre-
pared. The matter was then report-
ed to Government. For several
months, nothing further happened.
Later on one gentleman called a
Deputy Director was sent there.

On 30th December 1964, the Under
Secretary to the Government of Maha-
rashtra intimated them that Shri P, C.
-Mathur, Deputy Director (Fertiliser
Planning), Government of India,
would be visiting a few selected pla-
ces in Vidarbha districts to look into
the complaints. This officer visited
only four or five centres. The docu-
ments and relevant records showing
the condition of the bags, re-bagging
done angq shoriages observed in the
consignments were shown to him. The
Government of India officer said that
as the Maharashtra Government had
sent their inspector to Calcutta and
he had given a certificate to them that
the stocks were received by him by
100 per cent weighment he was not
inclined to bother Thimself by the
shortages observed by the consignees
at the time of taking delivery. He
desired to see only those unrebagged
bags which were received by the con.
signees in their original packing. Since
the bags which were received in uri-
ginal packing could not be vemoved
from the station without rebagging
and since most of the stocks were:
sold out, the bags in original packing
were not available for his inspection.
He wanted to see the old tattered
bags in which the fertiliser was sent.
When these were pot there, and the
new bags in which the fertiliser was
repacked were shown, he sald ‘I have
nothing to do with this’.
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17.57 hrs.
[Mg. DepuTY-SPEAKER in the Chair]

Thus he closed the inquiry. No use-
ful purpose has been served by the
vigit of the officer from the point of
view of inquiring into this matter and
doing justice by the parties who have
suffered. His stand was that the
Maharashtra Government had . sent
their officer to Calcutta and he had
passed a receipt. So he would not do
anything. Thus he closed the inqu-
fry.

This is a matter which took place
in August 1864, These persons have
incurred extra charges by way of re-
bagging expenses. There has been
delay. Then the question of compen-
sation for the shortages in stock re-
mains unsettled.

Thiz is how these societies have
suffered. This is how things are going
on. Hundreds of consumers  have
suffered. There is no one to inquire
into the matter. This is the way the
cultivators are being protected by the
agricultural department. The culti-
vators incur losses for no fault of
theirs. They ask for an investigation
80 that they can get justice. But this
is what ultimately happens. 1 would
like to tell Government that they are
judged by their performance, not by
their promises. Promises by themsel-
ves are of absolutely no value to the
people.

I will send all these papers to the
Minister. Let him look into the mat-
ter, order an inquiry and try to see
that justice is done to the hundreds
'of farmers, members of the socicty,
who have suffered in this  matter.
They look up to him for justice in
this matter. This is a very imnortan®
matter which T warted to bring ‘o the
nolice of the hon. Minister. Thank
you.

Shri Kamalnavan Bajaj (Wardha):
I would like to say some‘hing about
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the cease-fire or the point just raised

by some hon. Members.

Mr. Deputy-Speaker: Not now. I
have sent worq to the Prime Minister..
He will be coming in a few minutes.

Shri Maniyangadan: I rise to sup-
port the Demands for Grants 'of this.
Ministry.

It cannot be said that the food situ-
ation in the country is satisfactory..
There are several shortfalls. But the-
whole blame for that cannot be laid
on the Ministry of Food and Agricul-
ture. There are various factors, for
many of which this Mimstry is not

directly responsible, which have
brought about this situation.

I wish to mention two or 1ihree:
things. One is the non-availability of
sufficient quantity of fertiliser. Also,

there is shortage of foreign exchange
for importing a sufficient quantity of
fertilisers. Then again, there is jin-
sufficiency of irrigation facilities.
There is also the fact that all the
facilities created have not so far been
utilised. These are some of the fac-
tors which have gone to create the
present situation. In assessing the
merits or demerits of the Ministry,
we have to see how things have been
done within the limitations that exist
now.

18 hrs.

It has to be remembered that the
present Minister took over charge at a
time when the food situation was very
critical, and I have no hesitation in
congratulating nim on turning the cor-
ner. It has to be said to his credit
that due to the various measures adop-
ted by him, the situation has im-
proved considerably. Of course, much
remains to be done.

There have been suggestions that all
conirols should be removed, and free
trade should be allowed. There was
alsn a suggestion on the other side
that complete control should be intro-
duced. Personally speaking, I am
not a votary of controls, 1 believe
that if controls are imposed, that will
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create further problems, but we know
the circumstances because of which
controls have to be introduced ai pre-
sent. Sp il will be cruel if the con-
trols are removed now. It will be
experimenting witn human lives. In
the most developed countries, where
there is abundance of production of
foodgrains, they can afford to give up
contro’s, but here, in the scarcity con-
ditions that prevail, my submission is
that a certain amount of control is
necessary.

The establishment of the Food Cor-
poration and also the setting up of
the Agricultural Prices Commission
are some of the good things done and
I hope that these institutions will dis-
charge their functions properly.

Coming tp the State of Kerals,
which is the worst affected area in
country, informal rationing was jn-
troduced some time ago, ang it is still
continuing there. I have to inform
the House that the situation there is
still very bad. The quantity of ra-
tion is very meagre, also the stuff we
get is often very bad. The people of
Kerala are not used to wheat, and
they are used to on'y parboiled rice.
This has been referred to by Shri
Warior.

I know the difficulties and alsp the
anxiety of the Government to tide
over the situation. I have to make
certain suggestions. I am not for sta-
tutory rationing. Shri Warior sug-
gested that statutory rativning should
be introduced. I for one would not
agree to that proposal. It will create
8o many new problems and as a con-
sequence the country or the State will
not be beneflied. :

1 submit that this informal] ration-
ing is meant only for supplying a
minimum quantity of rice. One of its
objects is to control the prices in the
open market. So, it presupposes the
availability of some rice in the open
market. So, if the purpose is to be
achieved, the sources from which rice
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comes to the market should not be
closed. But in Kerala, what is happen-
ing is that what is produced there is
being procured by the Government
under the levy system. Added to {hat,
the traditional markets from where
rice used to come to Kerala, namely
the neighbouring States of  Madras
and Andhra, are being closed. For-
merly rice used to come to Kerala,
but now ng rice is being brought from
those areas. The State is cordoned
off under the policy of each  State
being one zone. I would sugges: that
the levy system in Kerala should be
completelyl abolished, though some
concession has been given to the agri-
culturists recently, and also that free
movement of rice from the neighbour-
ing Stales of Andhra and Madras
should be allowed. They are surp'us
States and my information is  that
there is rice in large quantity avail-
able there. If that surplus rice can
be allowed to be sent to Kera'a, this
difficulty could be got over.

The recent reports in the papers
from Kerala state that the price of
rice has gone up very much. As Shri
Warior has slated, the price of rice
per bag in the open market has gone
up even more than Rs. 100. If that
situation is to be eased, the only me-
thod is to remove these restrictions:
that is, to remove the ban on bring-
ing rice from the neighbouring States
and also to stop the levy system. I
that is done, I am sure the situation
will ease and the price in the open
market will come down, and there
will be sufficient stock.

The present ration is 80 grams of
rice and B0 grams of wheat. That is
not sufficient for an individual. But
if that is to be supplemented as I
submitted, this source of availability
'of rice in the open market must be
opened. If that is done, I am sure
there will not be much difficulty. As
I stated, the recent reports of price-
rise in the open market leads to a
very serious situation and there is the
former situation arising again. Seo, I
would request most humbly that the
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Food Minister should look into the
Question immediately and see that the
situation does noi go from bad to
worse.

Again, I have to make another sub-
mission and that is regarding the fixa-
tion of price of paddy. ln Kerala, for
the system of levy, the price has been
fixed by the Government. My first
submission is ihat levy shou'd be com-
pletely abolished. Whatever be the
price of paddy in Kerala, it 1s not
sufficient. It has absolutely ng rela-
tionship whatever with the cost of
production. The main rice-producing
area in Kerala is Kuttanad, There, the
agricu'tural operations are very pecu-
liar, and they are nol so in any other
part of the country. The backwaters
around the Vembanad kayul is the
place where they are growing paddy.
Big bunds at heavy costs are put up
every ‘year, and water is pumped but,
and thén cultivation is going on. Apari
from the dangers and the risks invol-
ved, it is a very costly operation. Con-
sidering all these matters, it is not
possible to satisfy the cultivator with
the present price that is fixed. If the
cultivator is to get an incentive price,
he must be paid very high. What I
suggest is that the cost of production
must be reduced. For this, instead
of put.ing up temporary bunds, if a
permanent bund could be put up at
Government cost, then, the cost of
cultivation would come down. The
Minister of Food and Agriculture is a
member of the sub.commitiee of the
Cabinet looking into the Kerala
affairs during the President’s rule. I
appeal to him to look into this matter
and see that necessary things are done.
I also suggest that electricity and fer-
tilisers should be supplied to those
areas at subsidised prices. Another
point js that the construction of the
Thannirmukkam bund was started
several years ago, but the progress is
very slow. If it is expedited, and the
other things which I suggested are
carried out, I am sure that the pro-
duction of paddy in Kuttanad area
will be less costly and there will not
be much difficu'tr,

VAISAKHA 9, 1887 (SAKA)
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Another point ‘is with regard to the
fair price shops. Wi.h the introduc-
tion of informal rationing, the system
of fair price shops has been abolished
there. The poor people. who used to
get rice at a low price are not given
that facility now. I therefore submit
that that should be reintroduced to
ease the food situation there,

I now wish to make another sug-
gestion. Tapioca is a commedity
which is being used by the pcop'e as
a supplementary food, but the situa-
tion now is, the people are afraid to
cultivate tapioca because of the Huec-
tugtion in price. I would submit that
if a minimum price is assured to the
cultivator, more tapioca will be culti-
vated and that will ease the food situ-
ation there. I would suggest that the
present rations must be increased at
least during the coming three or four
months. Through the fair price shops
more rice was being supplied during
this period in previou¥ years. So, I
suggest it should be done. Otherwise,
it will not be possible to get any rice
in the open market during this period.

During the third plan, no new irri-
gation scheme has been started in {he
State. The second plan schemes are
being continued and several of them
are still remaining  incomplete.
There are very good  schemes
in certain areas in the State ang if
they are implemented, the present
rice crop production would increase.
Single-crop lands can be converted
into double-crop lands. From  the
papers supplied by the Ministry of Irrj_
gation and Power we find in Kerala
cent per cent of the irrigation poten-
tial made available is being utilised
and not an ounce of water is wasted.
So, the minister should look into this
also.

Mr. Warior referred to fisheries. 1
woulg like to refer to some commer-
cial crops like arecanut, cocoanut, ete.
I am sorry, the report mentions no-
thing about the cocoanut and areca-
nut plantations. Specizl!y the cocoa-
nut plantations are facing a very seri-
ous situation. There are so many dis-
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[Shri Maniyangadan]
eases. Research is being done in the
research centres there; I am not blam-
ing anybody, but I suggest that it
must be taken up more seriously.

ot W™ qoan X N Ay
9% FT QT JY 21 FAW I FIfF TR
foremT s9a1 @< fFar § sE%T W
oY o AT AN 3 AW A AT | IF FAT
TATT TAHAEG FY FaT a1 FH O F JFHH
g fom avg ¥ 9% A AT, ardy
N @Y B, B, o7l A " I
AE | TR FY FAQT 9491, AT,
ST, T, AT AT WY TET ¥ HEA WA
I8 & & fory &Y w, 7% & F f7F
dTrT & | A e A1 414 & % T
AT 9 W7 FATH FT HHA ¢ | HTH TTHA-
T #Y AT ® 29 w1 fea o &
o o faege softer 7Y @, A1 S
g W1 o et & fagy ot & & 1 -
oqT F7 &a om § gt 97 fw ager A
FUAT AT 91, AFeT WA gl gq IT
TET & | ¥ A=) Wg ST & qOqT g a1 ¥
& & s T W @Y S | AfEA
Tad ¢ fr e ¥ afgd & €8 ya gz
qTEr 7 |

oA T g & s @a
gT WY guN 9T ¥ wrE AEATST AW &
fageit #Y avw gardl faemg & 1 mwdET
g gua foaaem s SETar 99F AWieE
AT ¢ frg feoaw & feaem
foreraT waTar woarar €Yo UHo 480 F

1961-62 86.3
1962—63 121.4
1963-64 167. 2
1963. 84. 4
1964. 107. 4

ag WIS EIL AW FY TS & | GFATEY
ag), afew 9 gwa g & B AR, A
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EH ¥ VY A W@ & IAY W {OEATE |
Qe HYF T AAAFT F 5,253, 7
ZATT Wfe® z7, FATL & 106. 8 T
Hifes @, 9 sefaar ¥ 260.9
gare Wifew 27 1 78 &1 4 Havar
qrae Ara 9T #7 6285.9 FAL
difew e gwA woATar R-RGE TOA
aufF & 332, 4, 77T ¥ 151. 9, qrfee-
w|EY 71,1, i 35. 1 FECEAT
¥ 25. 2, AUFT I T AT ] 28. 8
g difew 2 1 F Hr=ar § w8
oo aY 74 s g M & A
ZATY e I3 A, mrag gAY fAur gw
FT IET F1 de ISTAT 9 @ &, 747
s EE fE DY g A i gw D
8T I |

uF FY H TCGM & §1 L@ 4T |
agi aY &Y &4 & 1| 39 o g8t 250
FoEal F A & T | T AT 37
TR | ITH AW 13FHFTBFE
24 %% AF Q@ E | UFAE FT FAS(0
FFTF g RTEAE 1 IR
wgr fa garer 2 gfgar A o gwa &
HZ 9ve wre &t | wfET Fa FT A w4
¢  ghaare ¢ 1 zafed & wmy fraza
A1 9gqT g 5 vawgm F avdr Ay
SR FT T HY ST 9 ghgare 7y
WM | TH A1 agt 7aga @1 § 7w aEy
2 faar sIry at s F7 FH a0 R
2N ¥ AF WA | TR ¥ KT
AW #T & g8 FW F A aw
warfgd | arY gt F fordr ore g oy

W a2 B AT AT e
ar wrelt & 1 formr man € o300 e
QI AT | § AT F a1 F aqh
THAT §, G A FIE KT g | 3q970
e ofcan € gu WY, At 777 Ay
£ gU WY T7T I qF At H Fevar A8y
g1 9 AR AW W A 300 FU T
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w1 § dt agr a7 o & I | et ae
wewt e & qgar @ a1 98 WEL A A
gar ¢ wifE fead & s F IaN
o agY & | w7 el & agrar s fE
A F7 4T% FAT & A TF FTAG A W4T |
zafaa g qwre g fo @eR a1 a9
| 7 oy A foar wfEd #5378
Y anfed arfe sfe & w0 & &vit Ay
w9 a7 9 |

THE ATX WIE FT a1 WAL | IAR
ayq faq 74 T S A T @R
faeit & ot gard @gt Wt @ @@
TEMNE 1| UF & § A9 AAT @E
IR qeAt ¢ 1 @R N g feaw ¥ 13
F fra Y @Yk & ag Y § w9 7 a7
q:

©

1949-50 9 64 gATC A
1960-61F 29Td, 83 AT A |

“faA FaE qA R g § AR fE
[z fTadr &Y & % feg aw ¥ AT
& 1 goA wwde & |Yan ot e qr
T FATT A AT GZAT | AT § TF FGAT
o1 T A% Fg¥ N 5 Ja @ |mAv
G AT QR I AT AE 1 I9 10 7
¥ 5 7 fagr | g7 37 A F 9 N TS
g ¢ T @re w30 & 9 | fagd wIT-
gH § 539 ¥ 2§UT €T QT FT
AFET 2T #T @ & I9% fa¥ wrEAe
fafawe< aea § aTeaa & 75 9T €
1963 # fr 3% fawlt qzr 2 4y s
Afw 15 aT@ To A fadely gET A AW
10 ¥AF To FT JHFATT T faar 1 10
FUOT Fo #1 @7 fadwl ¥ v | W
15 w1@ Fo @t faelt q@r X &
AT AT A 15 FATT To A ¥
THaT fagdl Fraam 1 7 I W
o 7 gH fawl 1 q(g Twar qzar |

T ®' AT @A § A AR qg
g% 0 o AT gt § o qrasaf
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wré Jz dar gor § | ag fassh F O wref
93 T Ay 57 & 5 3O F AW A
AYET a9 Ay A I¥ FEAT 7 KT 7
faar sy | AT 9T 3. 83 AT Fo FT
T M & 1960—61 ¥ foar mar ag
| a% FW ¥ A 9147 74T | qOITAT
F w3 g R fRed & foan § fore
FT 20 AT g0 HEAT fHTaT AT W Y |
T F HEL AN B I ¥ NI0H q797
oot ¢, Sfea aca 39 § T8 Tud
& | TR g1 § g AW AT | FAE v
& M 3 far FfFT A N Iy w
ot 7gY | faa fae T #) gua F
frar sasr ag grea &

gart feaml ¥ 76a ¥ AT g
faar, Aifaw W% gear<t & #g faav fn
&w T sy | e v faar afw arer
w1 7K & fama § T @ a9v
& @18 | AT ag 0w oY e A
78 § Y TR F7 wE 741 frar 1w
IAF G HATT FIAT 97 AT A Y #g
¥ for wrefrr oY T A | AT F Framl
A &t AR AT FTTAT AfHT I "o
YT TIT HE GT & | 7T FT7 § fH g
gt N foF gad o G § Afew
FIT & W7 & WY 1A Fpar 7Y, wré
gy Fras 7 | GI AT Y FAan
FT ATH SATH AT & A qrAT ¥ 97T HC
FIY FET TYT ISR & qI I T07
w3

TST & 9T & 8 TG & HATH F7

' o WTE, AfHT AT A I FY AT v |

2 ATE A | A FAT FAT FT | gHFA T
o A 100, 100 wfwal & ¥
&, A faerar fegar @ ai a0 feaw
faa %1, o faw 71 1 w7 Ao § TFATRy
f& =< wifg AF w47 a1 S ITHY FAAy
&Y Y FTH TAAT | TACATH F TR ATC
e AT Y AT AL Y Y BiF Ay
&1 3 I &l A, A A wE )
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[ s @ A7)

o ST W AT W ey Wi e
qAT § AE AT Wi W HECHRT @
qHAT E | = Ffsaal S qee A g
qT 9 @ awT af faear € )
I A G T FY 9 | T TR ®
gl § @17 | IEd fAr qF AT W
AT g0 W owew fear gen A §
I 9T Y FEr T fEar | gem ay
TEAT & "rET g | FAT F AR
Jaw! a1 faar sear a7 w7 ag w1 e
37 fear | ToRg™ #T SEET 1 AT
CEie A ol c Rt SVE L CA 1 B
A HT GHAT FA F JAL |
qwAT A e "I W w T, P
| 78) & 1 Afeww Toreaw ¥ fag o
& Yavg ZAT I1fgT A ¥ & fag
0 gfaurg faaer ofeg 1 awet &
fae gt 1000 FTrT =few ar agr
e 200 FOE AT R, A AT IW B
frem ®1 agraar A § a1 3f T @w-
qar § ATY | JAEH! FA & forg 500 THEAT
Sifgg At 50 s94T fagy Smaw & 1 AT
ag a1 & 5 ag & a1 ¥ fogen @rgar
§ ag g@2 @19 & 92 9mar @ | Aty
#0 frdew § f o fremat #Y agrrar
&Y & &1 g &, I wEd & warfaw
g\

& T Fg FT g9ATR AT FIEAT
g | foT oY ag gt w1gaT § fr fraral
# forg it e & g mar @ Sewy dr
& fa=tfermr 7 @@ org, fram # sfaa
weq foaer &t farema swamew arm # fa=r
IS HT T FFATE |

wft 7o Fio q2m (TFRTXY @ IW-
sqer wgreg, " A fa & & ggr wfy
I G 197 $Y 989 §7 @TE | g
¥ wrAAT qeel ¥ AIRSl & TEATT
g, Afe ¥ ag Teoner & wiwd @
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TATAT ATEAT E | W W F ;T FAT
wifigw, ag & Fen e § )

1 1947-48 ¥ Tty AW
qfed ot ¥ qF arg wa== fwar av 1 39
|9 AR AW F wAT 1 afcfeafy aga
T At | IR & a1 R gL 0w
TR § g Y §, 799 ¥ H, afew
%3 ¥ warw awr anfgy | 7 ey
urefeal & qav fwar g8 A 7w
Iq qug F awt ¥ faoqr a1 1 9w
TuT AT FY AAET TAAT A 4 | W
W & qI A 0F T FY OF 4T 7
TFT THIT 4) | IEH wRT AA AqEw
T o gaN X 21 FAver ww q9y
qFTEY | I qHG ATAT Q8T AL T7G
e fafaeee 9, 398 gyt ag § &<
a1 1949 ¥ ¥ Y G€r gl 97 A
gz T &1 | QO qg 7AW &
T qAF T W F WL FTTF AT AT
faw &g 7€t wwom a9 9% T LW Ay
T AT g A ZIAT | Ao oy F UF
¥ 7 Sraw qEY FAE | g AT A
T FaTe 4G THAT € 1 wR foaw A
B AT &7 AT great ¢ F e a9
w o war g 1 & et & s waa 7@

g1

dfeq ot T A wgT AT fE A T A Ay
Ig®T 7a9w ag 47 fF fo faer £t
v &1 o @reft 7 @ )W gw ey
g & @ 3w ¥ 9F AT F DA Ay
SR @aet T8 @ | I9eT fgama semge )
T gura  fF Iud an § fya e
FIIHA § IV AN ¥ AT FF T
SIS 9T qg 399 #1 TAT 2 & 9 W}
AT Y 731 90 fF g g AH ara dhn
gt ATaT & | HErT A w0 @ 11 wTar Ag
& fo oY o =¥ & e A
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T® WIAAT §IE | W W9 qg
T 7§ gy &, faee) 7 agor Y w4

it Ao f10 Q3w : ¥Q AT & fw
Y QT AT Freg TE § IO g TE
AT AT AT FATY EHEAT g A Y
FRAT | wror 17 | § 7% g¥ fafree
1T WX Y, VT AT [T AT 9T
6 T GATL AT g AL gR

oIS T A fa2wi ¥ #02 wyg
®T WA HMA 1 ghrarama fivar g &
g WY sAw gfaemy @ g &=
FO & fag fre & 7w e ¥ fr 0w
T QTY FT IWTEA JFAT ¢ WG
T TR Y A AT Y | e Ew
qUISNTT FY FHEIT g T F 4T AV gATY
oW FY gEEAT W g T FNf | ;e T
3gTal ¥ WTTHS I AT G ET] |
T Avr A auEd & 5 A w1 AN
T Fear A% #, 3T g7 @ Aw
Y Fgi & faemad, w1 & gawr wwer
AT | T T ¥ $1 e fafawy & a1
frw w7 & $=7 TRW |

gk A ¥ wfw @ sarar @@
ot A @, gafay g woer wfw
& U IIGNT FIAT AR | 9T EW
ey ¥ a2 a3 efgafee @t
TE TF @ F § AR F g o9
@A | 9T A Fgr A wnfzy f
forg o & qrerd dwd T @
IH WY FT IJeqTEA FU | AT FEE)-
TTCHT § O FATT OFT H ;T AT
g, fom & waeaT &1 QY =@ 91 )
TaARE Y oW 9 fF 39 L Qg
AT FT IF FT HIST FACH | Tg THA
e feficqe F yeme F O &)
FfFw @ w g fer gefgafme
1 & A AT W A wHad ¥ Faw
& 9@ &1 & fawy | v TaT gmn
ar T Y J9T ! ) 9w e W
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g et STy, AY IR £7 qIAT
N 2z g ¥ g9 faw & I
T & @ I 9 fa=re &

TfgT |

g = R A wfa
sz e fafaee & 99 a9 & & 99
w1 qamar f& awg s gu ardfas
R ¥ faTea (2N TF T F a1
FHEF AT F I qF G A&
Figwe g fragac & 5w &
T EFaT g, AfFw i A m AR Y WA
# 120 ToaT gfq §1 fear s
g =@ 1 smmar fear o A w@A
F Y IGT ATV & qHAT & | IR
&ar v faar | st & v @Y q& T
T 9w qre fefesat o o ¥
f& ot MaT w1 g Ao F A
2 9% UF WIS 3FATT & T W
2 afew S w7 SEwy # R
N TF A A A AAE G
frreaT a1 ww S| fas 25 e
frweraT & o W 9 gTE w A
q1 AL ©AT F qA A g7 W
faar smar & 1 ¥ gEE & R R
fafreet & faw w7 57 9% fawne fear
ST 9TfEd o

e fav afy faq segee &
FTOQ & HT a7 FC @ §, AfwT
g Aw A AT FAT FEATEAT
srzfat & | g9 9T & fo w0
A T GATH qRW F WIAWT qFAT
¢ 1 afFq 33 7 IwEr a9 gaT 6}
@R % afge afew) & agr fear
ST & | W gEET I fear s
& qwar | gw feeet & o E T Wy
& fF weT 1 Fa= aw faar maT @ W1
g TR0 QAT AT F STqT & | AGT AT
mT AF IF A owT F AT F
fs ag ol ¥ & o fira 9w A
g

12000
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[#T Ao fAo q2w]

Tl ¥ WY o Tga 91 W
¥, AfFT 3T Y FaT § fro 2@ §
I guTT ¢ R 9Tt oY AU e a9
AT I B A FH A FH §F qE AT
9 f& I w7 O A F Fw oo
7% | ¥ 9T faarv s =fgw

ITETL RENAT : qAAT WG FT
qAY qATT 1 @I R

oft Aro fio adw : 7@ wH, RN
I A w1 O A g
AW FgAt & fF AN F1 IwmEe
g o 39 &F faw ag 4F o A
R, TETEr A I ¢ AR WA owfr
Rt § Afew gadr avw gw ad § e
al &l ww, WE wife F BT W
AT FH FEW & FAAMUF a9 157
T § W a9 HREE ® ARarfEd
O ¥ 39 7 W g9 719 ¥ Freaarfaa
foar o @@ & 1 W qEER WR
g fefiger am o g #Y e
¥ faq agq wfag & o 3w ¥ &R
wril ¥ agq wfys wraw ¥ oW, WK
% TEfat § w3 77 W & afkg
qrae 53 oI § 1| gwa ot 2T
1-4-65 ¥ BT HIF F TEA Y
%z g famg s o€ § ok =@
grAar # & 7% § | ot arfew amee
AT @ 13 qrg T Y F a7 A
IEEH 9 ¥ §H gFaw ¥ faw 7 9K
IAHT T grEferg amerg € forw a3
& 3B Fgr a1 fF ITF g WY
W ¥ FT 1000 AT XH WAT ®
o § fF a8 %z T o9 axg ¥ g
q Fr 917 F4ifF 37 § foaray 1 a9
sz qw gy | F A gg a &
W3 447 wza & 97 fqar ar fag
Ffrqmadagmgfrdgfrsgw
fagza &1 F QA 7T 50 fEArRR
F 1-4-65 & TgH T 79 ¥ ar
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INfF wq 1-4-65F 1 wwAT 19 W
& T § | T a® ¥ 200 fReniER
& foe oF feres 1 wrer A 1-4-65
& 9y 2 ®9¥ 30 4 97 A 1-4-65
¥ 37T 93qA T AT 1 500 FFA-
#eT & fow oF feges &1 o wrsT
1-4-65 & UZN 4 TIT 24 &F gT
9T N ¥q 1-4-65F IR ¥ 7 T
45 3% g1 maT 8 | 800 fRavieT &
for ox fees &1 %2 1-4-65 &
98y Wgr 5 TIX 83 &¥ 9T F@ WA
1-4—65 % qZ ¥ qg a8 FT 10 &
35 44 & a1 § 1 1000 fEERIER
% faq uw foges & fT 1-4-65 &
qgS WTET 97 6 T9% 91 4¥ AfFw wa
1—4—65 & 91X ¥ AZ IIHT 12 ¥9q
NP W fgmra 2@y smw
N BW wEE W B @A F oWy
A 1 TAT § | WG TF JIE AT FHC
& & wgar ¢ fr Scw qemT WK
O g @R ag & e dar
aﬁﬁt@za’raswﬁaﬁa

iﬁwmﬁﬂarqfﬁmfmr
mrrz-—a.

“For e.g. during the British rule
we used to pay Rs. 3'37 for about
40 kgs. of chikoo-basket despat-
ched from here to Delkj at hair
parce’ rate. After the respite
given in the freight rate from halr
to quarter by our Naiivnal Gov-
ernment, freight for the same
package came to Rs. 2:37. This
amount stood at Rs. 2-90 on 3lst
March, 1965. Now with 100 per
cent increase in ra'e, the amount
will be Rs. 5-60. From this, it
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will be realised how far the
freight expenses has risen.”

FAT FAEETE 1, I AT it
o 7 i # o § WK gafeg
# sgaT § & ag S 100 wde qde
N %2 7 ¥ #Y 7§ & A W
2 A 1§ ¥ 9 *r 79 fewwa w1
AT FAT 98 @ R F qgw fE
gIR &g war wgg feami w6
WrATET A F ¥ qW oA H W9
fafreex ¥ araeia F F @ & 9
%3 & | a9 A0 & wrdAr g |
ot qEmA  (wiesT) o Sumenw
HEEH, TATI W WIT | TF TPEIT
TR F AT F @ @] | W EAR
T AT A & GO FT qFAT § |
AE F FAT WA WG F W gAR
ol A AT T H g9 q9 A
fgm 1| o8 NN X dm wifsEr
* g¥ g a@ ¥ ghaard wife & @w
F@T ¢ FEr fFaEl & afas oW
I & fau &R, o, 78 e F
#ror wfE #Y gueq giaad gow w T
arfet | FfY F FT7 A7 T TAIHEH
W 39 & a9 qRe 6y
I | g & g &Y feae & 9w A
Iqw & gATfaq T A W) s gan
foqm wrm AR fFaEl &1 SR
fear s @ AR AW & fewm A
qr ww @ &l & fow s agd
37 & ofaEr g & fag sk qumw
W F Amfet & fog s=or &7 ar
FIF FT FAT FH A G AT |
% 45 gfawe: gardr Ffw ¥ wrwEst
2T & | 6 wA¥ 30 ame gfa Ffy
qT fAd 3 § | g0 T 3 AATER
R FATHEIR MR g oiafa awr §
AN FAHES T FT WA AN
HT A FY YET AT I @ T F
#3 gu & | Wt W AW @ wH
& wrwor o R TR A TR
g WX uY W A7 @ A &
496 (Ai) LSD—9.
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faw avt gWa I F QT & TG
W ¥ wT AT WA F A H W
it 7@ &WT MY | wET 9 o
sk arfeeam & faoear & @@ ¥

auﬁmem‘amﬁﬂmﬁ%wmsﬁ
7 foggs ¥ #agz I feara Wit
a1 §& wFeE 7 {gE T A

g9mE ¥ 83 TqX faew & wig ¥ ¢
faswr & 1

QF HIAAG §AEA ;A FT WA
fe mar &

st ATA - WA At wa fry g
AT & 9z T @ A9 /W Y Fg
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e st T faeet 8, @ & fremae
W ST AvE,  Far, e,
qtar WY T &Y 1€ ) 75 2w Faamae
& a5 7Y § | @19 qATHT WrAT wET
Ffraae d @I q & Y oF arg
FEAT AZATE AT A a8 & fHda
A HET & Weaey #fY 7= T 1%
AT & FATATCIAT § AL FFE
FI UF 9EY 7 W1 FTHIT 9 G9FY
% W gF 4y fywwr ofomy a8
g1 f5 oF THE gaa A of wId
fraew A & wiT a3 77

TR § Fiu| afufa &1 7.far
q TAGT gU TG HA A 7 Fg71 97 76
TE T AATH AT ZTH WA GHIA
& qT; | W ¥ I awa, freg
M F YA 3w T gfa feew gfe
g8 | TIATT R A 16 AAA, 1965
® FATEATGET F I F WA g
swor #t fF U9 ¥ aET WA A
WA A AT A< A AT F i
&Y vt gAw fear s 0 #ar g
1 WaWE qg 94T A fF aw w:v
T fawmr S #w7 Ag wT @0
2 U1 TE WHR F FAQI AT w7
b Cic o

T ¥ B TF AMAAY qe€q T
WM gAT F FA F g § WS
WA ¥ a9 9 gg aga @ g
T &1 fo% fFarg o« § qumar g
fe gard A AR wEEl ¥ A
A I e q¥ g% & | e qal
Iiw W §, W i g AR e
F fqg oY A IF@ & | WK T8
o qfrdw wnd #1 & 9, @ 7
aowaT § fF W w9 & §FT ¥ 9
q%ar g |

wgr & § g, WA W) W9
#r gefat & amg qft g€ IdT &
forr forn @, 7t & ag Wt T W&
g & o wf e @ @ @
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TFY IHF 9E g€ ] |\ W@ & wamar
I & IT FHAA 7 wfsar ¥
g | 9iT 9, T @ OFT IHI
a1 g€ ¥ 1w A AR AW & o
AqT AT @ 9w & & & ges
TH 59 ®r Aty & fag @ S
2 | @ y& garfual W wifea &
fog gadY sarar IdfT <@ wT TEIT
AMANETRTA T AT I W &
FH A AT FAT T F9T &Y
g @ ¥ wrage oF da ¥ At A
¥ g 7t wrw &, ¥ qwaar § fF @y
@ W &) awdr & | "o waT fAwa
@& | A qAefy Neard w1ar
®, 3T A TF W FAT FT WL HT
AM WX 41T qAT F I 48 EC
FN wi@ § QY " TR, T AAT 74T
g weam fF ag g Se-arery
¥ qT M F g A Ag gE
AT ArgaT g fF 39 ¥ S araedy saw
WG TmEH AT Tasar g 1 HF 7
A gofafe ST HATT FT W Far
g 99 Fmw g 3§ X X
Tt Free fim oft I AR AT aF A
HATT O FT @M T, I &
F 99 q% F1 g2 (A forar q¥ 1 3w
* A% qg AT WY I9 FT AT AR, AT
FL AT &, AY IF AT wWMT A
Free fe &< 9® Y garwr fzar
IH T @ A Y qraEdy qO7 @
&:ﬁawa}ﬂ?ﬁﬁal

¥ 8 GAME T FI I3 JAT T0&AT
g | THET I H HATH AT ZgIaT
¥ it faaar wrfge | E3eT AT 293 -
7 & fag draa A faqar & a&
7ex o fradt Fifgg 1+ @ I 7T
grer q¥r g€ 8 *g qfaga fearad
AT aqeme wqgfaa sfed) § S
N fradfr «fgg | fram & G
# 70 Fwa fram # faadr Tifge,
fasada w1 A |

# Wq ® ogRAAE XA g |
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RE: REPORTED CEASE-FIRE
TALKS ON KUTCH-SIND
BORDER—contd.

Shri Nath Pal: Mr. Deputy-Speak-
er, you were saying that the Prime
Minister would be coming.

Mr. Deputy-Speaker: I have sent
word.
Shri Nath Pal: Why has he not

come so far?
ot gemde qrent  (faaEiR)
U HAT WT @ R AT WY ! g

Mr. Deputy-Speaker: I have not
yet received any message from him.

Shri C. Subramaniam: I may
that there is no statement to
made today.

Shri Nath Pai: This is complete
disregard angq contempt of the House.
The request came from all gides of
the House, not from one section only.

say
be

Mr. Deputy-Speaker: There is no
statement to be made today.
Shri Nath Pai: We are not in a

mood to be treated like this. We are
utterly anxious to know what s
happening. We made a request to you
that the Prime Minister should be
called.

oY SN®TT TN qTAT  TIT FAT
wT @ g ar g ? gu feat T #37
Shri Nath Pal: Is this the way of

treating the House? It did not come
from the Opposition alone, but Con-

gressmen joineq in making the re-
quest.

Mr. Deputy-Speaker: I have sent
word to him,

Shri Surendranath Dwilvedy: You
say there will be no statement. He

must come and say something,

Mr, Deputy-Speaker: He has noth-
ing to inform the House just now
As svon as there is anything, he will
inform.

(SAKA) Reported Cease-firey2008
talks on Kutch-

Sind border

Shri Ranga (Chittoor): Is it the
policy of the Government not to con-
sult the leaders of the Opposition?
- -

Shri Kandappan (Tiruchengode):

By not repudiating they are only
confirming our suspicions.
Mr. Deputy-Speaker: As goon as

there is any information, it will be
given to the House.

Shri Ranga: We want to know be-
fore anything happens.

Shri Surendranath Dwivedy: Whe-
ther it is there or not they have to
say. So, what is the meaning of say-
ing that there is no statement.

" &) ww W ATt A R
BT T AT E N & | g wg AS
TR X 7 48 qg wAE

Shri Brij Raj Singh-Kotah: We
would like to know what exactly the
situation is.

Mr. Deputy-Speaker: Has he con-
sulted the Prime Minister?

Shri C. Subramaniam: I have said
that there is no statement to be made

today.

Shri Surendranath Dwivedy: Some-
thing would happen. They wil] fina-
lise it and make a statement to-
morrow. We do not know what is
going on, We want to know whether
there has been any talk between the
representative of the Government of
Pakistan or any mediator and the
Prime Minister or his representa-
tive, whether any talk is going on
behind the back of Parliament, and
whether they are agreeing to a cease-
fire without the withdrawal of Pak-
istani troops from our territory.

Shri C. Subramaniam: This is very
strange. We deal with the situation as
it arises, and when it becomes neces-
sary, a statement will be made.
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Shri Nath Pai: May we know if he
can assure us that no cease-fire agree-
. ment will be made with the aggres-
sor which will involve giving away
even an inch of our territory, which
will depart from the solemn resolve
of the House? What is preventing him
from giving that assurance? It means
that something wrong is happening.
~Why is he hesitating to give that
assurance? It is not only the Oppo-
sition which is wanting, Congressmen
are as much interested in it.

Shri C. Subramaniam: We will take
care of the Congressmen.

Shri Kamalnayan Bajaj (Wardha):
This matter is very serious and
urgent, and I also share the anxiety
and the distress of the other Memb-
erg here, but I feel that it is not for
the House to demand to know what-
ever the Government is doing. If the
leaders of the Opposition are taken
intp confidence that should suffice,
Otherwise in such a serious matter, if
the Lok Sabha is to be taken into
confidende, if the public is to taken
into confldence, to carry on the de-
fence of the country, it cannot be
done, it should not be done, accord-
ing to me. Of course, I share the
anxiety and distress, but we should
not be excited about it. 1 agree that
the Opposition has a right, and that
some of their leaderg should be taken
into confidence, and they should be
informed of what is going on.

Mr. Deputy-Speaker: Shri Subra-
maniam will convey the feelings of

the hon. Members 1o the Prime
Minister.
Shri Ranga: What is it you are

conveying? Here is a member of the
Cabinet who has received a message
from the Prime Minister saying that
no statement is going to be made.
You have heard what some of our
Memberg have already stated. We
‘want the Prime Minister as well as
this Government to clearly wunder-
stand one thing, that the leaders of
their party appart, the leaders of the
QOopposition have g right to be consult-

APRIL 29, 1965
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ed before any final decision is taken
by this Government, whatever may
be that decision. They should be
consulted, and their advice should be
given proper weight in their Cabinet
counsels and thereafter alone they
should reach decisions gnd then im-
plement them. T do not know what
they are going to do between now and
tomorrow morning,—

ot wiwe e qear ¢ g W
AMFT TN L 1T FE FW AT
¥ o & ww 3w ¥ gy frmw &
wifaq 4 @ |

Shri Ranga: —but, if anything 1is
sought to be done between now and
tomorrow morning when the House
meets, then, I would like the hon.
Minister who is present here to con-
vey to the Prime Minister our wish
that he should take expeditious steps
to send for us and then consult us
and afterwards take their own deci-
sion.

Mr. Deputy-Speaker: Shri K. N.
Tiwary. Does the House like to sit
beyond 7 O'clock, or till 7.30?

Shri Yashpal Singh: 7.30.
Mr. Deputy-Speaker: All right.

Shri Brij Raj Singh-Kotah (Jhala-
war): We have been sitting here from
this .morning.

12010

18.51 hrs.
DEMANDS FOR GRANTS—contd,

MiNISTRY oF Foop AND AGRICULTURE—
contd.

st wo ATe famt : guTemw
W, # 5T vz ot fafed
# fimige & @ @ § | W™
# Wl wEw W g Xaw § f
@ aF fegem @Y Gireew
afedy ¥ Y ag 7 g€ =@ = A
#T § | TR T fRRwE Y wEe §
amar 8§, W Ay R £ &Y 1 I«
FT adom ag gwr g oo wm
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fir AEATHIF & & WiT ¥ AN TG
fir? afew oo & wrg A I¥ QR E!

qga @Y Al § AT ALY AT@Ar
i oFgEa AT 4 w7 wig F
ATAT TGAT ATEAT E | I SWEA
TR FT FOF GAIC TAT g | FQ
T T W O¥ AT ¥ AT 99w

fFam Y w19 & wg} AT A
feadfon ¢eet & fg, W& g,

2w & fau wrvas § 7z A &Y
&Y et § | go & A, e
foaet gw gerdY =ivg ¥ Fw@ 3@
1 wmeT gW ufadeEs ¥ A §
frx a2 ag wqz &, w @, P
g a1 Fr gEd 7 31| gEfg feam
o frat o€ feavifafafady § @
AT AZIHEAT Y FHH qF7 & |

qsft agT FT AGAVA 2. 5 IF @
g AR Iq W19 9 FEA THFA
W1} g W AT 97 w1 W
TRA MM F A 7T E | TF w7 A Ay
3 fir oo ¥ foret damame s
& § IEH warer A N | qEY
7q § 5 @ & vavar dararT ) awat
g Hemm Wk AR op 2§ -

“ ...it is interesting to note
the controversy as to whether
agricultural production in India
can at all increase as envisaged
in the Five Year Plans, Prof, Ar-
thuer Lewis for instance in his
model of Indian Economic Growth
(1955) assumed that even with
the best of effort, food output in
India can be raised only by a total
of about 45 per cent in the 25
years between 1955 and 1980, A
45 per cent increase in populatcion

VAISAKHA 9, 1887 (SAKA)

of Food
and Agriculture
and 118 per cent increase in na-
tional income during the same
period will however need an in-
crease of 90 per cent in the
volume of food supply as it was
in 1955."
ART A F IA¥ feFT F@T § BE
FEEAA AN FgaT ¢ ¢
“But the Ford Foundation
which inquired into the possibili-
ties of increased food production
in India holds a different opi-
nion. According to them the aver-
age performance in productivity
is low compared with nther ad-
vanced countries of the world
though the best in Indian agri-
culture compares very favourably
with the best elsewhere.”

I fao & ¢ A W AW AT@
LIS A

“The team therefore felt that
pushing up the low performance
to the high levels attained by
some Indian farmers would not
be difficult of achievement, pro-
vided better techniques snd fim-
plements were made available
along with the intensive use of
good seeds, manures and irriga-
tion and these suggestions are al-
ready being carried out in select-
ed areas and the results of the
full implementation of this pro-
gramme are awaited wlth inter-

est...”

TTaT ag *ar & g mm W
o gq 91 F ITOH FA T A€~
Wi et ST AR A A A AEA
&\ maie ww gfear & ot
qafadwis W § 97 @4 X T I WG
e & A Fefirmoret ag & 6 Ao
AT qF ST Y EAHT TEHEA AN
Ao d ) wE QA FWRTE
v 7y & f5 amqafas fawr W
Y frwmr & 9@ g9 A sEE TR
Fau § it wgi a% qfedy w1 FATT
§, v g oiwaaT fafre &
g & § 1 wafwg ww o geE @ R

12012



12013 D. G.—Min.

[ o aro faard]
qgF TAdHE A WHF FAET HL AT
ft Ig=r o e 4, gawT graRem
g wfed |

T gEE 3 7 @ R 0w §gw
qifedt gF afg@ | 9@ ®E gE
gmamT@ s femmaar ¢ &
gg wifgwe #ex § WX o wifawe
#zx 7g & mar § ar gard Sy daw
TR § 98 AT Y AT & 1 T
frg &g oifedt o @ =ifed |
dzw afrw gy 2T wrfed anfe @2
F AreTe & wrax § Ry ag e
amr A 9% )

wa & A9 F qraeT § 9 w0
qIEAT g | 99 AW F AN A
FY [T FT ATAT § W7 Fgr v g
s Wegwas w1 ger famr s an
*gr araT g fF 2w A awe =@ v
¥ 1 g ag & fafoa = mfus fre
sr@rg | % fafeaw = agm gw
sarar faem @) ot at ¥ awe Mg
& WregvH ¥ IR faafim @@ A
SqTET 4T E FT @WTEAT & 1 o
TTo 480 ¥ W W TR F4A T @
g | 99 A T ©TE qqET qTed
g @ 3u% fam & mrowt oF gErE AT
IMEAT § | T UET F N9 dfew ¥y
AT T &Y A A FT AFAL WIIH &
Tg ot 1§ FFaT § AT i Ay A
gaT fFar o gt & | TEE SO &1
E2AWA agT WAL W 9% MAr g | 6g-
T, T, qET gEX 4D & AW
%1 grra ag &1 1€ & fF F d9 av W
X §IA TAARCT AT 2, qRT &
FR W §I FgF TEHE SRS &
fefesraafiar v 3 s 30 &
T AT G qF g qgA qiferdt TEY
gt a9 a% g &wTd g AEY el
TF qE & TN FEL 98 F A6 ag q
T AR ga @ & @ qeew &
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@, Tg N T A A g gEa
Ta¥1 foree g v i 99 Hegwww
@ qY IgT §OEE ¢ agh & feami
1 F9 aw A | w4 8 @A ar
0% 99 & qHo o FT FgY gU R
N TR wrew feww #1 § SEY WeEg
T %t fee W fe o & fee o
HIF I FFT 1§ TE quEd g
f& #w gEA @0 T @& 1| wWieg
¥ ga g fF ome fawew #Y oo
S i

FE FT WY FAE g | NTER
fervm & fau w1 afefes
afew o oF g e mar g
78t aF fF e & aF & fog waw
&Y e § fRT of sod ggt #r€ dve qG
grawmgrr g Faw fmaw &
T ¥ fan s o6 NewTw o
frrrery § o S fag o vl @
&4t & T woEr ggt Wy @Y
aifg ey f& s o sEEw
e & =X & F9< wfaw & @ a%
frTeY @ &F

W & a1 ¥ & g AT Jgan
g | TH TS U F7 IqEA 31 9w

TA G HT wgA Fwrar w4 g S fE
foredr oo ¥ g o9 2 & w09 wfys
2 | BT FOAWT HIGH' 26 AT
A g | 8T [T 91T T & W
F qrg T a9 T | TG W
THIIE FIAT AT AT S4TRT & QT
FIA TS FAWT AT |

qTez AT TR T foaaar stewwe
gAT AT IH R IAFTR 70 & 75T A%
uza faar 41 | a8 #ew wHIfEd)
¢ | 97 &% gEEw F@ § a9 SEH
A ar e A1 42X &1 9 Te-
g AEY faeraT § a7 dvee o 9 qoarg
7§, T dAT T &S ST g 1 A
frag ag & 5 St sowr oiw a2
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FATRT SIIFAT ZAT § 9@ 9 AT I
feara & dar ¥61 ®r T fgd ofs
Tiod #Y faw ay 47 T A9

St qIAT WA § S% feT Iue
W H§ Ad g # & qwr g@d
FTEt A &, A% A F wrqwr qrferd
78 & f& TA+ vaadam T w9 fzar
wrg 1+ Nfea feadgza oF € f &8
REATT F AHT ATANT ®F AT E,
FEI H1E A FAY @ I | gafed
¥ fraga ¢ f w € wrwen &% A
3T ZTEq ST & 1 W gfawr freEr
afgd ag fas foa & qua & ag @
HIT( TFAEAT FT % HIT TC F
oS! G ¥ AT FT dF | WX
qaT ¢ gar a1 Argd FY FE qEATE
AT | ATT AT UARSUA ALY ZHT AT
THT @AY ¥ 97 @ FEA |
19 hrs.

AT A0 T A (HigAIanS)
IUTEAE WEIST, TET NAIGT F A& {A
Fra w1 vy faer &, Tk fad & wmaa
AT FITE |

qTr Gt B A% awenn @ 4
¢ | Egraar nf & a1z W #Y A}
TEHT AT FAT AT QAR AT
/Y OF FrATAL HT WG GG TGAT
T g 8 1963647 Y
e I99 g 7f 9t 7R S ya §
gV EWIX ATHA @A § ATA 6 gHA
T FEaAT WY AR F1 °7 | e o g
| F7 A 78 qfoaw 5 9 & |1y
W ¥ o 9w wwf #7 fedY 3T a%
area feat & | 8% foar & goer v
T § | Ay 9T W) ¥ Y Eed
F GHTATT |7 @ § ST O F 7
H1E IUTT WY AF TG GHTE |

T oF fawrer dw g SR @
fagra qaear § i a8 oF Ff s 2w
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@ ¢ | TAF "Ny 924 T AW F IO
ZXAT § | W ¥ T B, 9T AT Y @
9Ty Z § At ¥w & fae T fa
A X QT AT & | WX qEAR F AR
W F WTT FHET T TIT G4 TN
9ET | TAAYTT FIoFT T T = T |
aR #Y a9 wmew gk fE oyt 7 gEd
TIEta g #1 a9g fraifa @
¥ g @ gWE A g9 &
ST | qge guadty aeer § 361
FOT To A fF woqw FomT Y fagifa
g Tfir #7 17. 4 wfawe av, Ffy aav
QT FT IO A FGT 4T | T@E 4T
561 FUT To fa=rg 1 @Y & awmar
T | sy fawrnt & st Gar e qur
&y & & w71 ey a@EFTRIR)
o0 guadffa Froram & 20 sfowa T
Fiw agv fa=TE 9T /9T I\ | w6 gw <
1718 FOF To AT T JI9AT F7T 25
sfawa & oy 53 @y qwarem #7 Sd
QIS G FAITET 797 | FTH G867 57 A1
g+ frar mar & faeg e o Soafa &
o Afus safa feard 4@ qudt | faw
q¥ e 'y qardt #Y Fa a9,
CIRGIE S

T GHEAT $1 g A § GEHIC A
famiy feeredt w1 oforw & = faar
frg R 7 Ty woe &7 o G
AT AEY BT § | T 107 | fawmr
T e wiywF Gar ot &= & wr § fveg
fir ot w1 s Y & @ @ 1 sfeee
qx wifea @27 f@7 M, T a9 fay
T ffeg @9 ST FTH 9§ @ 8 1 Afe
it @€t et a1 S T W AT A
ofea e, QiweaT AifRas,
TAWEH A #Y §ordor ¥ @« v §
ag = fram 1 |, i faarg sfe
| 3 W &Y 3 g6 | afx gw qEr
%< Al foram woaT #14 w=8T aIg a0



oS AW AT W ¥ wwi ¥ faww
ZAT & | W aTgd W ¥ AW FAW § |
S RIMPcsc @ 1ot ag aw
TED W ARAT WA AR O oA
@t wr ofdfefs gl @
Ig TF TR T @M AN ¢ 1 5E
FO AT TER Y a7 fraga ¢ &5
o gEL oY Sideew # wfaw gw 7
T SR N TER W @ @
s 3, foaaY ¥ awg sifq grawsar g |
forerd guTr 2w @y aweT # Hyrew fAv
graw | g A e vadfa deed
ot wwr & ¢ & Ty 2w me Fifa
e 9 GE T | S Ao F
u aF $fy w105 fufemw =
2 S, g fewa 9, o wiwE ¥
qar e § 6 Ffy saea 90 fafaam
T E 9T ] | U SETEA TN ¥ HTH
w7 g | qeagfa g & af | e &
wTeT dar oY & g | & W R W
TOARA TET AR FTAG QI |

JRA WYY WET qF F qgHA &
FE FHTCOT ¢ | I TEAT HT S I9
&I WY 7 iy, 9 areaa ® fear A
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[t o 3]
W wfe & ufus oo M drEc s § mafq o @F gA o A w7
T | FIWT FWT §  THF ITH! AgY foedt |
THRTY SR & q1T TEY FEY AT FY
TR ¥ I8 W q1q, ATE@ FOEA s W a9 oA WY 99 @n )
Y ITH AMY AR TR I TR EN &, o T g ATy § 1 W FwRT
femg femm #1 o7 & A€ ow A T FT HIAT T ATy § | A o
TR Tt ¥ aft i g ® ggadw TR F, @ w1 9€ a8 ST & qrfew
far o Y forem &Y oY ATl QWY @ T § | g EWIETR # O dEw
X &t W QA W A e g ¥ g, g 9w e A v
q=T FT THAT 97 | W Y fE FIHFIX A€ FIH AT AT IATEA FW § 8 RN
T WHTL FT W 7 741 qrf foay o B ST Y 91T & | ag AT A A o4 |
T T4% fa 2 T97 WQAT QT &7 Mg s yfasar g arqeme H 3@
g%, a1 IgH I AT IFTCE | FAT ATAT & NT HWS GF qG AT § |

& |1 aY T AW A W € R s
HEq q8 WX T T AT 9 | TH THIC
& gurer faQet qeat & wTor wE g
qT e 9X AT AT | AT R Y
fadzw ¢ f5 @ ww & g @nw
THAIHTE & a9 F F o sy Wi
a&q Hew Wy Jowr wifgy | agife
Ty MT qF WL F Gregay gifew
AT AF A § a7 gU & | I8
arfed wor &) e wreHY Ey 7T oy |
Iff g A A A M W
TR & fedieq #1 qur A€ H ar
T T & gfoews TUa< g @ |

afs gn afage =gl 7 i
frarl &Y sl 3 X & 2@ F 7w
fad< 1A ¥ a9 qgraaT fawt | A oY
2w § aga qE S T qF S A
AR g § | frg agas o €
FO S I AT D g9 A § 1 A A
FFYEAMawA &1 W HgA w1 wfw-
w17 ag & T o it dwre for g€ @
T FA § 99 q@ F A R
framil 1 % 37 9nfgd | & 1950 F
IACRAW § FHIQTL I HTA aA47 |
I FTA & WA TEAY, q9, FA
I Y S[ATE F HT W7 FwA? 4Y A
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W T Ter & wfgwe # ¥ & AT AW 7 Frav wgt fewAT ¥ g

¥ § oy sfaew @Y gu WY fiF 99 T & W% AT ST T e s

Ty wfer w1 faercor v e Afegr. ami forear & 1w ® gy i

Ty W Y ¥ symafwar & ondeft,
wrffardt wew gf, o gwmEd W, fec
Wt 7g qft S areE o & gl
# =efy m€ § fod qr qger oY | mTOr
afe ger S fir feea sfwdiat S o
T aWT o fret @Y gere ‘ar”
¥ s | s w7 wfwr gz & fe wror
Y | FHroETEr o § ot a<ay-
T o fr feeer waiq fomay sy
Sawt da 7t Trcfae fawdr fF sore &
wTE 9T WY | FATY A AT H® w
aifeet ®gft ot ? femm ®Y 9« T
HTET SUESH Al g aw g% gETQ
T qhe AET &1 awaT W W w9
THT FY AT AGT L THA |

A g TRl ¥ wfy fadremt
Y s gw g ot @, foeeg fone ot Bl
JarE § grfawe T@ Y gEem &
fag g fadwst ¥ st aF w1 SU™
aff frwrer @ ) Bl At Swfe v ®
g =t i, &, ot SR S
FAATY T WTAREAT § | FHE X @
qT Y Y AT §, o
TTEE FHWA A FE HTERAT HTF
iz |

JuTeTR wgRy : Wq &3 g, &
O W qATATE |

sieRft T A BT HIREREA
famal & ITaT wATT e Tow AT
A AT IEW AT FY FE A 9
X7 | 4 TFT AT F FTIAA B
aYar maT & | AT 9E W v ¥ Ay
STAT fiF 4% FTARET FXT6 § 747 v
T, faeet ¥ w4 FE @17 4T 95l '
o) oy qameg & oft TR E | 3]
STORWA Jgi T 91fgY 9T, a7 g

A% AGY gy a%ar |

e AEET : [T, AT, WY
5 amd | fareeT Fwmw

Shri Shivaji Rao S. Deshmukh: Mr,
Deputy~Speaker, Sir, while discuss-
ing these Demands for the Ministry
of Food and Agriculture, I am con-
scious of the fact that what is upper-
most in our mind now is not the
Demands for Grants for this Ministry
but what happens on the Kutch-Sind
border. But I have a feeling that
whatever happens there has something
to do with what happens on our flelds
and factories. Therefore .n that
spirit we are all concerned with the
Demands of this Ministry as well.

I have no doubt that Shri Subra-
maniam to agriculture is what fish is
to water, but my fears are that he is
more g Food Minister than an Agri-
culture Minister. Therefore, the
moment we think of him as a Food
Minister we think of a flsh out of
water and we wish that something
must be done to see to it that the
sturdy peasant and the sharp intellect
which Shri Subramaniam undoubted-
ly commands go to the benefit of
agriculture more than to the Depart-
ment of Food.

While discussing these Demands my
fears are that this annual ritual threa-
tens to be an annual sermon on the
funeral of agriculturists. ] am very
sorry to say this, but the agricultu-
rists of today have got this feeling
that whatever be their fate, the poli-
ticians, the administration and the
party in power, who have always
claimed that they stand by agricul-
ture, when it comes to deeds, have
lagged behind. We want that every-
thing that is possible should be done
to strengthen the hands of the agri-
culturists. We on this side of the
House are prepared to go to any
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length to gtrengthen the hon. Minis-
ter's hands to see to it that he does
something  ,useful for the agricultu-
rists of India.

It has been stated that the White
Paper which has been submitted as
the policy decision of the Ministry ¢t
Food and Agriculture marks some-
thing like a step ahead. I had also
intervened then saying that it had
black things to say. I am sorry to
say ths, but it remains a fact thut
it has something to say aboul our
policy decision on the pricing policy;
it has gomething to say that they
had established, what they call, a Jha
Committee which was to recommena
on an ad hoc basis what should be
the price fixation of wheat as sup-
port price. What is the decision ot
this Jha Committee? It is that the
support price of wheat ghould range
from Rs, 40 to Rs. 50 per quintal.
These rates prevailed in this country
twelve years back. How can we now
imagine ourselves that the rates which
prevailed twelve years back in the
fleld of agriculture can have any iota
of supporting the prices? We are
yet to believe that thre price support
and the pricing policy should evolve
round .a principle of remunerative
prices. When it comes to paying lip-
sympathy to the agriculturists, we
rival with each other ang claim thai
we are for remunerative prices for
agriculturists. But when the agricul-
turists look at us as to what remunera-
tive prices are, we have to show hm
twelve years back and say these con-
stitute the support price.

We have also seen the unhappy spec-
tacle that the prices of wheat in
Punjab have fallen to the base, have
even fallen beyond the so-called sup-
port prices and yet our Government,
we find, is not in a mood to move.
What for have they established the
Food Trading Corporation? We ex-
pecteq that the Food Trading Corpo-
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ration will support agriculturists on
their procurement prices. Unfortu-
nately, the Food Corporation is not in
the picture in Punjab. It has its
headquarters in Madras and from
Madras we expect that they will sup-
port, leaving aside the distance, the
agriculturists of Punjab. But we have
seen that they are not in a mood to
support the agriculturists of Punjab.
Why this unhappy state of affairs has
arisen is singularly because of our re-
luctance to abolish this zonal system.
We have seen for two years the un-
happy spectacle of artificially sup-
pressing the foodgrains prices in Pun-
jab, Uttar Pradesh and other surplus
States and at the same time we have
done nothing to see that the prices in
deficit States do not rise beyond our
reach. The result is the Govern-
ment was reluctant and the reluctance
of the Government has resulted in
sugarcane area being diverted to gur
and the result iz that the sugarcane
production which Government then
boasted that it would rise to 30 lakh
tons did not come up to even 25 laklr
tons. How much had we gained? We
would have gained four times in terms
of foreign exchange had we exported
sugar and had we not been pound
foolish and penny wise then. So ours
is the tragic story of failure after
failure with no hope of success. If
we are not to be drawn into that
malady of wrong policy and if we are
to take out agriculture and give it a
push, give a shot in the grm, then
nothing short of bold action will save
our agriculture, I¢ agricultura] pro-
duction increases to 82 million tons,
we say our policy has given rise in
agricultural production. If the pro-
duction falls, then we seek nature’s
help and say that nature has been un-
kind to us and that ijs why the pro-
duction has fallen. So, for all these
17 years, we have left agriculture to
the nature, What sort of nature we
have left it to? We have left it to
the nature of our own self and not to
the nature of mother's creation. We
have year after year followed certain
policies which we knew are not going
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to pay us dividends. That the cultiva-
tors in the surplus States gtand to lose
and the cultivators in the deflcit State
do not stand to gain because in the
deficit States also they have got, what
they call, the monopoly procurement
price, the monopoly procurement
system. For instance, the agricultu-
rist in Maharashtra getg for his jowar
Rs, 42 as the maximum price, not the
support price, and the agriculturist in
some of the otkrer adjoining jowar-
producing States gets as the price of
jowar something which is uncompar-
able to what the agriculturist gets in
Maharashtra.

Why is this distinction betw=zen the
agriculturist of one State and the
agriculturist of another State? Why
is this distinction between the agri-
culture of one State and the agricul-
ture of another State when we claim
that the subject agriculture and the
pricing policies are definitely guided
by the principles which emanate from
Delhi? So, all the ills of agriculture
today in India are due to our Central
authority and those ills are precise
because of our reluctance to enforce
the Central authority or the federal
authority. If today we have seen the
unhappy spectacle of Centre's writ
not working in the State, it is because
the Centre does not want its writ to
work in the State. If we want our
writ to work in the State, we must
see that our writ should have certain
relations with India's existing condi-
tions in agriculture today.

Now, for instance, coming to sugar,
we had the unhappy spectacle of the
Deputy Minister of Food stating that
when the international price of sugar
was 105 pounds per ton, we were not
in a position to export sugar., Why
were they not exporting sugar? It is
because one year back, when this
House demanded unanimously that
Rs. 2 should be the minimum price
per maund of sugarcane with 9 per
cent recovery, And yet we have
foolishly insisted on those policies.
Those polic'es have been ad hoc. We
have pever thought how scientifically
the cost of production could be work-
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rd out. We have established an Agri~
culiural Prices Commission, and my
rongratulations are definite]ly due to
the hon. Minister for having set up
that commission. But after establish-
ing that commission, Government have
carefully seen to it that agriculturista
are miles apart from the commission.
It is just like having a butchers’
commission on the prevention of cow-
slaughter. I think that we should
have seen to it that agriculturists are
not only adequately represented but
more than adequately represented on
the Agricultural Prices Commission,
because this commission has some-
thing to do with agriculure, When
we say that we shoulq also look to
the consumers’ interests, we should
not do so at the expense of the agri-
culturists, but unfortunately that is
what we are doing.

12024

Take, for instance, the position in
regard to cotton textiles. The Cotton
Textile Advisory Board has taken a
firm decision that whatever should be
the ceiling price of cotton ghould be
the floor price of cotton ang the ceil-
ing should be removed, but in the
name of the consumer Governmeni
are reluctant to agree to this; they say
that if thig decision is put into effect
it would mean that the consumer
would have to pay more. But we have
seen the spectable of our Finance
Minister abolishing excise duty on
coarse and medium cloth to the extent
of 50 per cent in the hope that the
prices of cloth wil] come down and
that the consumer will benefit, but
what hag actually happened is that on
the next day, in the next breath, an.
other Minister increased the index
price on the basis of which cotton
prices were calculated, and the result
wag that the textile prices had gone
up by 30 per cent instead of falling
by even a paisa. I am afraid that sl
our economie policies are geard only
to one interest, and that interest is to
safeguard the interests of the private
capitalists and private monopolists,
Is the hold of the private monopolists
is to be broken, then we must take
courage to see that the monnpolists
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and the profiteers are not gllowed to
tamper with thre problems of agricul-
ture gnd that the agricultural prob-
lems are dealt with only by those who
know something about agriculture,
and by a Minister who is well conver-
eant with it, If this could not be
expecteq from the present Minister of
Food and Agriculture, from who are
we to expect this? The country looks
tn Shri C. Subramaniam for a lead in
the field of agriculture, and the coun-
try is anxiously waiting {0 hear from
h’s mouth what specific help he wants
in the formulation of the Fourth Plan
in this regard.

We see that 23 per cent of the funds
are earmarked for agriculture in the
Fourth Plan. When we know that 50
pnr cent of our income comes from
agriculture and 50 per cent o our
eyport earnings come from agricul-
ture, we find at the same time that
orlly a paltry sum of 23 per cent of the
total outlay on the Plan has been
earmarkeq for agriculture. If the
hon. Minister is going to sit with tight
lips and he is going to do nothing to
inorease this, then I would submit that
that is a sorry gpectable which this
House would not like to see enacted.

Therefore, T would urge that the
hon, Minister should do everything
pessible to see that agriculture makes
a breakthrough, and that agriculture
irr India proceeds on the scientific
lines on which we want it to proceed.

Shri Brij Raj Singh-Eotah: I am
vary grateful to you for giving me
this chenee to speak....
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st v fe¥ ($mr): SuTemm
gy, Ao s P @ R oW
%3 T qug W a3 @y 9w | W
a7g I afgq qg TETH o9 Ay
T § w6fNT @ 9% OF 52 & ey
TP AT AT STy F wE F g™ Ay
FWIE |
Some hon. Members: We can sit
till eight o' clock.

Shri 8. C. Samanta (Tamluk); May
1 point out that there is no quorum in
the House? How can the time be ex-
tended withrout quorum?

Mr. Deputy-Speaker: The count is
being taken.

Shri Brij Raj Singh-Kotah: I am
very grateful to you, for at lasl I
have caught your eye, and tired as we
al] are, T am sure......

Shri S, C. Samanta: 1 am pressing
for quorum.

Mr. Deputy-Speaker: The
has been challenged.

quorum

The hon. Member may now resume
his seat.
The quorum bel] is being rung—

There is no quorum. The House
stands adjourned till 11 Am. tou-
mOrrow.

19.26 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Friday, April,
30, 1965/Vaisakha 10, 1887 (Saka).
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